List of cases which were e-filed during the month of November 2021

S.No District Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of
Respondent Name Nobile Registration filing
Number

ISH. BHARAT]

IPRASHAR, DISTRICT]

WUDGE [TATA CAPITAL

(COMMERCIAL OMP (I) COMM{FINANCIAL SERVICES

ICOURT)-01 1492/21 VS. VIRENDER BALYAN |S.P. RANA 0818923645 [sprana@aol.com 1.11.2021 0.10.2021

(w.e.f - 20.07.2021)

OMP (I) COMM-AXIS BANK VS. NIKHIL
1559/21 JGADFWANI ISUNITA SINGH 9871040589  fsunitasingh23@gmail.com 01.11.2021 0.10.2021

OMP (I) COMM+

1560/21 JAXTS BANK VS. GAUTAM [SUNITA SINGH 9871040589  |sunitasingh23@gmail.com [18.11.2021 17.11.2021
IMONEY WISH

OMP (D COMMA-FINANCIAL VS. FOCUSSHREYAS

1566/21 IMAGING SINGH 0899999672 [sunitasingh23@gmail.com |22.11.2021 20.11.2021

ICICI BANK VS. RAV]
ICS COMM-4569/21  |[KUMAR IRAJEEV SAGAR 19810021486 __ |sunitasingh23@gmail.com |08.11.2021 2.11.2021

ICICI BANK VS|CHETNA
ICS COMM-4754/21  |RAMESHWAR SINGH BHALLA 0818280772 unitbhalla@gmail.com 16.11.2021 15.11.2021

ICICI BANK VSICHETNA

ICS COMM-4755/21 PRAVEEN CHANDELA  [BHALLA 0818280772 unitbhalla@gmail.com 16.11.2021 [15.11.2021
CHETNA
ICS COMM-4756/21  JICICI BANK VS. PAWAN [BHALLA 0818280772 unitbhalla@gmail.com 16.11.2021 15.11.2021

ICICI BANK VSICHETNA
ICS COMM-4757/21 [PRASHANTA KUMAR BHALLA 0818280772 punitbhalla@gmail.com 16.11.2021 [15.11.2021

ICICI BANK VSICHETNA
ICS COMM-4758/21  |[DUSHYANT KUMAR BHALLA 0818280772 unitbhalla@gmail.com 16.11.2021 15.11.2021

ICICI BANK VSICHETNA
ICS COMM-4759/21  PHANESHWAR SINGH _ [BHALLA 0818280772 punitbhalla@gmail.com 16.11.2021 [15.11.2021

[CICI BANK VS|CHETNA
ICS COMM-4760/21  |[PRASHANTA JHA BHALLA 0818280772 unitbhalla@gmail.com 16.11.2021 15.11.2021
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Case No.

VS

Petitioner Name
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

ICICI BANK VS. MDJCHETNA
ICS COMM-4762/21  |[HASIB ANSARI BHALLA 0818280772 punitbhalla@gmail.com 16.11.2021 [15.11.2021
ICICI BANK VS. CHUIMICHETNA
ICS COMM-4763/21  |[KASHUNG BHALLA 0818280772 unitbhalla@gmail.com 16.11.2021 15.11.2021
ICICI BANK VSICHETNA
ICS COMM-4764/21  I[NIVEDITA GUPTA BHALLA 0818280772  [PUnitbhalla@gmail.com 16.11.2021 15.11.2021
ICICI BANK VS. SHUAIBICHETNA
ICS COMM-4858/21  |[UL REHMAN BHALLA 0818280772 unitbhalla@gmail.com 20.11.2021 16.11.2021
ISH. RAJNEESHICENTRAL
IKUMAR GUPTA DJ
ICOMMERCIAL
COERREC ICICI BANK LTD VSCHETNA
ICS COMM 4581/2021 [KRISHAN GOPAL IBHALLA(P), 9818280772 IPUNEETBHALLA@GMAIL.C(J09.11.2021 08.11.2021
lgangwar @gsgangwar.com
IVISHWAKARMA KUMAR(GYANENDRA
IVS ASHKIT PROPERTIESSWAROOP
ICS COMM 4672/2021 [LTD IGANGWAR (P) [9717211123 11.11.2021 10.11.2021
9818000645 |devinder.khatana@gmail.com
IADESH TANWAR VS M/S|SACHIN
SHRIRAM TRANSPORTIKUMAR TOKAS|
JOMP COMM 83/2021 [FINANCE CO LTD (P) 11.11.2021 10.11.2021
IOMP (IJAXIS BANK LTD VsSUNITA
COMM)/1561/2021  |JANKUSH BATURA ISINGH(P), 0871040589  [INDOLEXLAW@GMAIL.COM [18-11-2021 17-11-2021
ICS ICICI BANK Vs HASSAN|ICHETNA
COMM)/4820/2021 |AGHA IBHALLA(P), 0818280772  [PUNEETBHALLA@GMAIL.CJ18-11-2021  J17-11-2021
ICS IMAHABIR PARSAD Vg
COMM)/4825/2021 |JABHIJEET ANAND Sunil kumar(P), (0811297244 rsprempaulahuja@gmail.com [20-11-2021  [18-11-2021
ICICI BANK Vs ARJUNCHETNA
COMM)/4827/2021 [KUMAR IBHALLA(P), 0818280772 IPUNEETBHALLA@GMAIL.CQ20-11-2021 _ J18-11-2021
ICS ICICI BANK Vs JIAULCHETNA
COMM)/4826/2021 |[HAQ IBHALLA(P), 0818280772  [PUNEETBHALLA@GMAIL.CO20-11-2021  [18-11-2021
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[RAWAT

ICS ICICI BANK Vs SHYAM JICHETNA
COMM)/4828/2021 |GUPTA IBHALLA(P), 0818280772  [PUNEETBHALLA@GMAIL.C(20-11-2021  [18-11-2021
ICICI BANK LTD VSCHETNA
ICS COMM/4868/2021 JITENDER LENKA IBHALLA(P) 0818280772  |PUNEETBHALLA@GMAIL.C(22-11-2021 _ [20-11-2021
ISH. PAWAN KRJCENTRAL [OMP(I)(COMM) [TATA CAPITALSH. S.P. RANA (0953455007  [sprana2013.sr@gmail.com 01.11.2021
JAIN, DISTRICT] 1495/2021 I[FINANCIAL  SERVICES
JUDGE, ILTD. V/S
(COMMERCIAL ISHAHID AHMED
ICOURT)-03, TIS]
[HAZARI COURT|
IDELHI
ICS(COMM) ICICI BANK LTD. V/SMS. CHETNA[9818280772  [PUNITBHALLA@GMAIL.COMo09.11.2021 08.11.2021
623/2021 SHOBHIT SHARMA IBHALLA
ICS(COMM) ICICI BANK LTD. V/SMS. CHETNA[9818280772  [PUNITBHALLA@GMAIL.COMo09.11.2021 08.11.2021
l525/2021 IMOHAMMAD SHAHRUL [BHALLA
ICS(COMM) ICICI BANK LTD. V/SMS. CHETNA[9818280772  [PUNITBHALLA@GMAIL.COMo9.11.2021 08.11.2021
526/2021 IMEHWASH JAMAL IBHALLA
& ANR.
ICS(COMM) ICICI BANK LTD. V/SMS. CHETNA9818280772  |PUNITBHALLA@GMAIL.COMo09.11.2021 08.11.2021
k4627/2021 IYATENDRA KUMAR IBHALLA
ICS(COMM) IRAHUL ASSOCIATES V/SSH. PRASHANT9810015893 [pj.associate@gmail.com 11.11.2021 10.11.2021
4660/2021 RAMA PAPER JAIN
IMILLS LIMITED & ANR.
ICS(COMM) ICICI BANK LTD. V/S [MS. CHETNA/9818280772  [PUNITBHALLA@GMAIL.COM16.11.2021 15.11.2021
l4730/2021 IRAJESH KUMAR SHAW |[BHALLA
ICS(COMM) ICICI BANK LTD. V/S [MS. CHETNA0818280772  |PUNITBHALLA@GMAIL.COM16.11.2021 15.11.2021
h732/2021 IRAVINDER SINGHBHALLA
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ICS(COMM) ICICI BANK LTD. V/S [MS. CHETNA[9818280772  [PUNITBHALLA@GMAIL.COM16.11.2021 l15.11.2021
k733/2021 IAHASAN KHAN IBHALLA

ICS(COMM) ICICI BANK LTD. V/S [MS. CHETNA]9818280772  [PUNITBHALLA@GMAIL.COM16.11.2021 15.11.2021
k734/2021 IPRAWIN KUMAR RAY IBHALLA

ICS(COMM) ICICI BANK LTD. V/S [MS. CHETNAQ818280772 IPUNITBHALLA@GMAIL.COM16.11.2021 15.11.2021
l736/2021 INISAR AHAMED BHALLA

ICS(COMM) ICICI BANK LTD. V/SMS. CHETNA{9818280772  [PUNITBHALLA@GMAIL.COM17.11.2021 16.11.2021
803/2021 IHARI OM BHALLA

IOMP(I)(COMM) IM/S AXIS BANK LTD. V/SMS. SUNITA/9871040589  [INDOLEXLAW@GMAIL.COM [18.11.2021 17.11.2021
1554/2021 INITIN MATHUR ISINGH

IOMP(I)(COMM) IM/S AXIS BANK LTD. V/SMS. SUNITA9871040589  [INDOLEXLAW@GMAIL.COM [18.11.2021 17.11.2021
1555/2021 IAMANDEEP SINGH ISINGH

IBAKSHI

ICS(COMM) ICICI BANK LTD. V/S [MS. CHETNA9818280772  |PUNITBHALLA@GMAIL.COM20.11.2021 18.11.2021
4836/2021 IMOHAMMAD ASJAD IBHALLA

ICS(COMM) ICICI BANK LTD. V/S [MS. CHETNA9818280772  |PUNITBHALLA@GMAIL.COM20.11.2021 18.11.2021
837/2021 IMAHIPAL BHALLA

ICS(COMM) ICICI BANK LTD. V/S [MS. CHETNA[9818280772  [PUNITBHALLA@GMAIL.COMZ20.11.2021 18.11.2021
4838/2021 IABHISHEK SHARMA IBHALLA

ICS(COMM) ICICI BANK LTD. V/S [MS. CHETNA9818280772  |PUNITBHALLA@GMAIL.COM20.11.2021 18.11.2021
4839/2021 IDURGA RAM IBHALLA



mailto:PUNITBHALLA@GMAIL.COM
mailto:PUNITBHALLA@GMAIL.COM
mailto:PUNITBHALLA@GMAIL.COM
mailto:PUNITBHALLA@GMAIL.COM
mailto:INDOLEXLAW@GMAIL.COM
mailto:INDOLEXLAW@GMAIL.COM
mailto:PUNITBHALLA@GMAIL.COM
mailto:PUNITBHALLA@GMAIL.COM
mailto:PUNITBHALLA@GMAIL.COM
mailto:PUNITBHALLA@GMAIL.COM

District

Case No.

Petitioner Name
Respondent Name

VSAdvocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

ICS(COMM) SHUBHAM ISH. PRASHANT|9810015893 |pj.associate@gmail.com 22.11.2021 20.11.2021
l877/2021 ENTERPRISES ~ V/S JDJAIN
[HOISTS &
CRANES PVT. LTS. &
IANR.
ICS(COMM) IM/S GIRNARSOFT|SH. LALIT|9717391663 ILALITPANDEYADV@GMAIL.(22.11.2021 20.11.2021
4878/2021 JAUOMOBILES PVT. LTD. PANDEY
IV/S RAMESH
IMS NISHA SAXENA,JCENTRAL 30.10.2021
IDISTRICT JUDGE)
ICOMMERCIAL
ICOURT-04
ICS ICICI BANK VsiSH. DEEPAK|
COMM)/4515/2021 [PARVINDER IKAUSHIK 0818030800 [INDUSLEGALIA@GMAIL.CONo1-11-2021
ICS ICICI BANK Vs SANJEEV|SH. DEEPAK]
COMM)/4516/2021  |GUPTA IKAUSHIK 9818030800 [INDUSLEGALIA@GMAIL.CONo1-11-2021 30.10.2021
punitbhalla@gmail.com [13-09-2021
ICS ICICI BANK VSCHETNA
COMM)/4677/2021 |[PRABHAKR VERMA IBHALLA(P) 0818280772 11-11-2021
lpunitbhalla@gmail.com 26-10-2021
ICS ICICI BANK Vs JOJOCHETNA
COMM)/4678/2021 |OVERSEAS TRADING CO [BHALLA(P), 0818280772 11-11-2021
punitbhalla@gmail.com 26-10-2021
ICS ICICI BANK Vs MEHULCHETNA
COMM)/4675/2021 JAIN IBHALLA(P), 0818280772 [11-11-2021
hysom Ipj.associate@gmail.com
IENTERPRISES Vs
ICS [TRACTEL TIRFOR INDIAPRASHANT
COMM)/4664/2021 |[PRIVATE LIMITED JAIN(P), 0810015893 11-11-2021
lo7-10-2021
ICANARA BANK]
ICS I[ERSTWHILE SYNDICATEVandana
COMM)/4723/2021 |BANK Vs MANOJ KUMAR |Bhatia(P) 981009225 15-11-2021
IM/S PRET STUDY BY]
WANAK FASHION PVT VS,
ISH. RAJENDER|
JOMP (COMM)87/2021DHANUKA IVARUN JAIN  |9999020047 17-11-2021 16-11-2021
punitbhalla@gmail.com
ICICI BANK Vs ARJUNCHETNA
COMM)/4867/2021 |KUMAR IBHALLA(P), 09818280772 20-11-2021  J11-11-2021
punitbhalla@gmail.com
ICS ICICI BANK Vs KHUSHALCHETNA
COMM)/4866/2021 |SINGH SHERGILL IBHALLA(P), 0818280772 20-11-2021  J11-11-2021
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lpunitbhalla@gmail.com

ICS ICICI BANK Vs DEEPAKCHETNA
COMM)/4862/2021 |GARG IBHALLA(P), 0818280772 20-11-2021  J11-11-2021
punitbhalla@gmail.com

ICICI BANK Vs GANESHICHETNA
COMM)/4863/2021 [MANDAL IBHALLA(P) 0818280772 20-11-2021  [J11-11-2021
punitbhalla@gmail.com

ICS ICICI BANK Vs ADITICHETNA
COMM)/4864/2021 | KUMAR JHA IBHALLA(P), 0818280772 20-11-2021 11-11-2021
lpunitbhalla@gmail.com

ICICI BANK Vs MUGDHA|ICHETNA
COMM)/4865/2021 |[SHARAD PALAV IBHALLA(P), 9818280772 20-11-2021  [11-11-2021
punitbhalla@gmail.com

ICS ICICI BANK VsICHETNA
COMM)/4960/2021 |CHANDAN TIWARI IBHALLA(P) 0818280772 25-11-2021  J12-11-2021
lpunitbhalla@gmail.com
ICS ICICI BANK VsCHETNA
COMM)/4961/2021 |[SHANTANU KUMAR IBHALLA(P), 0818280772 25-11-2021  J12-11-2021
punitbhalla@gmail.com
ICS ICICI BANK Vs RAKESH|ICHETNA
COMM)/4959/2021 |[KUMAR BHALLA(P) 0818280772 25-11-2021  J12-11-2021
ICS PUMA SE Vs  VRiShashi  Pratap
COMM)/5015/2021 [INTERNATIONAL Ojha(P), 9891584230  [SOJHA@RNAIP.COM 26-11-2021  [23-11-2021
5 ISH. ASHWANIICENTRAL [OMP (I) COMM —TATA CAPITAL FIN V/SS P RANA 9953455007  [SPRANA2013.SR@GMAIL.COJ01.11.2021 01.11.2021
[KUMAR SARPAL. 1494/21 WAITN RAJKUMAR
IDISTRICT JUDGE
ICOMMERCIAL
ICOURT-05 _ _
ICS COMM - 4501/21 [ICICI BANK LTD V/SDEEPAK 9818050800  [Induslegalia@gmail .com 01.11.2021 1.11.2021
INEETU SHARMA IKAUSHIK
ICS COMM - 4614/21 [ICICI BANK LTD V/SCHETNA 9810080772  [PUNITBHALLA@GMAIL.COM09.11.2021 09.11.2021
ISUMIT IBHALLA
ICS COMM - 4615/21 [ICICI BANK LTD V/SCHETNA 0810080772  [PUNITBHALLA@GMAIL.COMo09.11.2021 09.11.2021
[POOJA THAKUR IBHALLA
ICS COMM - 4617/21 [ICICI BANK LTD V/SCHETNA 0810080772  [PUNITBHALLA@GMAIL.COM09.11.2021 09.11.2021

ISACHIN ANAND IBHALLA
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District

Case No.

ICS COMM - 4618/21

Petitioner Name VSAdvocate
Respondent Name

ICICI BANK LTD V/§
IMOHAN LAL KHATRI

CHETNA
IBHALLA

Advocate
Nobile
Number

0810080772

Advocate email id

IPUNITBHALLA@GMAIL.COM

Date

ofDate of

Registration filing

09.11.2021

109.11.2021

e-

ICS COMM - 4692/21

ISANJAY MALHOTRA V/§
IM/S TRITRONICS INDIA|
IP LTD

ISIDHANT
IDHINGRA

9650677902

12.11.2021

12.11.2021

ICS COMM - 4740/21

ICICI BANK LTD V/§
IMAHAVEER PRASAD

CHETNA
IBHALLA

0810080772

IPUNITBHALLA@GMAIL.COM

16.11.2021

16.11.2021

ICS COMM - 4741/21

ICICI BANK LTD V/§
IPATTNAIK

CHETNA
IBHALLA

9810080772

PUNITBHALLA@GMAIL.COM

16.11.2021

16.11.2021

ICS COMM - 4742/21

ICICI BANK LTD V/§
ISARIBAM SASHIRANTI
IDEVI

ICHETNA
IBHALLA

0810080772

[PUNITBHALLA@GMAIL.COM

16.11.2021

16.11.2021

ICS COMM -4743/21

ICICI BANK LTD V/§
IJARIF KHAN

CHETNA
IBHALLA

0810080772

IPUNITBHALLA@GMAIL.COM

16.11.2021

16.11.2021

ICS COMM - 4744/21

ICICI BANK LTD V/§
JANKITA PAWAR

CHETNA
IBHALLA

9810080772

IPUNITBHALLA@GMAIL.COM

16.11.2021

16.11.2021

ICS COMM - 4745/21

ICICI BANK LTD V/§
JAKSHIT KAPOOR

CHETNA
IBHALLA

9810080772

IPUNITBHALLA@GMAIL.COM

16.11.2021

16.11.2021
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ICS COMM - 4746/21 [PRADEEP KR PRAKASH[|SUNIL SINGH |9971287776 16.11.2021 16.11.2021
IV/S SINGH BHUSHAN|
ISHASHI
ICS COMM - 4847/21 [ICICI BANK LTD V/SCHETNA 9810080772  [PUNITBHALLA@GMAIL.COM20.11.2021 20.11.2021
RAVI KR IBHALLA
ICHETNA 0810080772  [PUNITBHALLA@GMAIL.COM20.11.2021 20.11.2021
IBHALLA
ICICI BANK LTD V/S
ICS COMM - 4848/21 [YOGESH YADAV
ICHETNA 0810080772  [PUNITBHALLA@GMAIL.COMZ20.11.2021 20.11.2021
IBHALLA
ICICI BANK LTD V/S§
ICS COMM — 4850/21 [ABHILESH SHUKLA
CHETNA 9810080772  [PUNITBHALLA@GMAIL.COM?20.11.2021 20.11.2021
BHALLA
ICICI BANK LTD V/§
ICS COMM - 4851/21 |[VIKAS TOMAR
CHETNA 0810080772  [PUNITBHALLA@GMAIL.COM20.11.2021 20.11.2021
BHALLA
ICICI BANK LTD V/S§
ICS COMM — 4852/21 |[BINKI BISWAS
CHETNA 9810080772  [PUNITBHALLA@GMAIL.COMZ20.11.2021 20.11.2021
IBHALLA
ICICI BANK LTD V/S§
ICS COMM - 4853/21 [MANOJ SAINAI
SHUBHAM
[ENTERPRISES V/S A M TPRASHANT
ICS COMM — 4874/21 [INTERNATIONAL JAIN 0810015893 22.11.2021 22.11.2021
OMP (I) COMM -HDFC BANK LTD V/S
1583/21 INAUSHAD ALI IRANJAN & CO 9311022100 01.12.2021 01.12.2021
OMP (I) COMM -HDFC BANK LTD V/S
1584/21 IBASMEENA [RANJAN & CO _ [0311022100 01.12.2021 01.12.2021
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Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of
Registration filing

District Case No.
Respondent Name Nobile
Number

ISH. MANMOHAN|
ISHARMA, DISTRICI]
WUDGE(COMMERCIA
1.)-06 éENTRAL ICICI BANK LTD VSCHETNA
? ICS (COMM)/5010/202/SUBHASH YADAV IBHALLA(P), 26-11-2021  [18-11-2021
ICICI BANK LTD Vs MSCHETNA
ICS (COMM)/4999/202SWATI AND ORS IBHALLA(P) 26-11-2021  J18-11-2021
ICICI BANK LTD VsCHETNA
ICS (COMM)/4990/202TRILOK SRIVASTAVA | BHALLA(P) 26-11-2021  [18-11-2021
ICICI BANK LTD VSCHETNA
ICS (COMM)/4993/202BABBAN DEEP KAUR IBHALLA(P), 26-11-2021 18-11-2021
ICICI BANK LTD VsCHETNA
ICS (COMM)/4987/202[LALITA PATRA IBHALLA(P), 26-11-2021 18-11-2021
ICICI BANK LTD VsCHETNA
ICS (COMM)/4990/202TRILOK SRIVASTAVA IBHALLA(P), 26-11-2021  [18-11-2021
ICICI BANK LTD VsCHETNA
ICS (COMM)/4993/202BABBAN DEEP KAUR IBHALLA(P), 26-11-2021  [18-11-2021
ICICI BANK LTD VsCHETNA
ICS (COMM)/4987/202[LALITA PATRA IBHALLA(P) 26-11-2021  [18-11-2021
ICICI BANK LTD Vg
IYOGESH RAMCHARAN|ICHETNA
ICS (COMM)/4947/202]MEENA IBHALLA(P), 25-11-2021 18-11-2021
ICICI BANK LTD Vs KABOCHETNA
ICS (COMM)/4948/202THEISHIM IBHALLA(P) 25-11-2021 18-11-2021
ICICI BANK LTD VsCHETNA
ICS (COMM)/4949/202SALMAN SIRAJ SHAIKH [BHALLA(P), 25-11-2021  [18-11-2021
ICICI BANK LTD VsCHETNA
ICS (COMM)/4894/202NAGESH PAL AND ORS [BHALLA(P), 23-11-2021  J17-11-2021
ICICI BANK LTD VSCHETNA
ICS (COMM)/4895/202/ARUN KUMAR AND ORS [BHALLA(P), 23-11-2021  [17-11-2021
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Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of
Registration filing

District Case No.
Respondent Name Nobile
Number

ICICI BANK LTD Vg
RAJESH YADAV ANDICHETNA
ICS (COMM)/4897/202/0RS IBHALLA(P), 23-11-2021  [17-11-2021
l17-11-2021
ICICI Bank Vs ECHOSOFTICHETNA
ICS (COMM)/4885/202INFOCOMM PVT LTD IBHALLA(P) 22-11-2021  [17-11-2021
ICICI Bank Vs LR SPORTSCHETNA
ICS (COMM)/4883/203MANAGEMENT PVT LTD [BHALLA(P), 22-11-2021  [17-11-2021
ICICI Bank Vs DEERAJICHETNA
ICS (COMM)/4884/202SHARMA IBHALLA(P), 22-11-2021 17-11-2021
ICICI BANK Vs ANILCHETNA
ICS (COMM)/5025/202KUMAR IBHALLA(P), 27-11-2021  J17-11-2021
ICICI BANK VSCHETNA
ICS (COMM)/5022/202BHAGIRATH SINGH IBHALLA(P), 27-11-2021 17-11-2021
ICICI Bank Vs BOOK MY|CHETNA
ICS (COMM)/4854/202HOLIDAYS LLP AND ORSBHALLA(P) 20-11-2021  [16-11-2021
ICICI BANK Vs ANSHULICHETNA
ICS (COMM)/5026/202JAIN IBHALLA(P), 27-11-2021 16-11-2021
ICICI Bank Vs RAKESH|CHETNA
ICS (COMM)/4821/202[KUMAR JHA IBHALLA(P) 18-11-2021 16-11-2021
ICICI Bank Vs HIMANSHICHETNA
ICS (COMM)/4822/202MAGGO IBHALLA(P), 18-11-2021 16-11-2021
ICICI BANK Vs VIJAYCHETNA
ICS (COMM)/5023/202BARI IBHALLA(P), 27-11-2021  [16-11-2021
ICICI BANK Vs ABHIJAY|CHETNA
ICS (COMM)/5024/202SRIVASTAVA IBHALLA(P), 27-11-2021  [16-11-2021
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Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of
Registration filing

District Case No.
Respondent Name Nobile
Number

ICICI Bank Vs DEEPALIHEMANT

ICS (COMM)/4768/202/CHAWLA IGUPTA(P), 17-11-2021 16-11-2021
ICICI BANK Vs MANJEETICHETNA

ICS (COMM)/4940/202SINGH IBHALLA(P) 25-11-2021  [16-11-2021
ICICI BANK Vs BOBCHETNA

ICS (COMM)/4941/202[ROBERT FERNANDEZ  [BHALLA(P) 25-11-2021  [16-11-2021
ICICI BANK Vs GURPALCHETNA

ICS (COMM)/4939/202)SINGH IBHALLA(P), 25-11-2021 16-11-2021
ICICI BANK Vs MAHESHICHETNA

ICS (COMM)/4934/202[CHAND IBHALLA(P), 25-11-2021 16-11-2021
CHETNA

ICS (COMM)/4938/202ICICI BANK Vs SHIVANI [BHALLA(P), 25-11-2021  [16-11-2021
ICICI BANK Vs MANNATICHETNA

ICS (COMM)/4937/202[KAUR IBHALLA(P), 25-11-2021  [16-11-2021

16-11-2021
ICICI BANK LTD VsSCHETNA

ICS (COMM)/4709/202/GAURAV GUPTA IBHALLA(P), 15-11-2021 16-11-2021

ICICI BANK LTD Vg

SACHIN KUMAR AND|CHETNA

ICS (COMM)/4708/2020RS IBHALLA(P) 15-11-2021 16-11-2021
ICICI BANK LTD VsCHETNA

ICS (COMM)/4710/202[ROHIT KUMAR YADAV [ BHALLA(P), 15-11-2021 16-11-2021
ICICI BANK LTD VSCHETNA

ICS (COMM)/4706/202RAJAT KUMAR ARORA [BHALLA(P), 15-11-2021 16-11-2021
ICICI BANK LIMITED VSCHETNA

ICS (COMM)/4645/202ANURAG SHARMA IBHALLA(P), 10-11-2021  [16-11-2021
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Advocate Advocate email id Date ofDate of e-

Nobile
Number

Petitioner Name VSAdvocate

Respondent Name

District Case No.

Registration filing

ICS (COMM)/4642/202]

ICICI BANK LIMITED Vs
IPAPPU

ICHETNA
IBHALLA(P),

10-11-2021

16-11-2021

ICS (COMM)/4786/202]PRASHANT SHARMA

ICICI BANK Vs

CHETNA
IBHALLA(P)

17-11-2021

[16-11-2021

ICS (COMM)/4782/202]

ICICI BANK Vs NAGESH|
IKUMAR

CHETNA
IBHALLA(P)

17-11-2021

16-11-2021

ICS (COMM)/4798/202

ICICI BANK Vs PANKAJ|
INAGAR

CHETNA
BHALLA(P),

17-11-2021

[16-11-2021

ISH. DINESH BHATT
IDJ (COMMERCIAL
ICOURT)-01

[West

ICS (COMM)/552/2021

[UNION BANK OF INDIA]
IERSTWHILE ANDHARA|
IBANK Vs M/S ASHAR]
DISTRIBUTOR PROP|
ROHTANG YADAV

[Vandana
Bhatia(P),

0810092257

bhatiaandcompany1@gmail.co

16-11-2021

|22-10-2021

ISH. GURDEEP]
ISINGH, LD. DISTRICT]
JUDGE (COMM)-02)
IWEST, THC, DELHI

[West

IOMP(I)/COMM/273/2
o21

ORIX LEASING AND|
[FINANCE SERVICE VS§
IVISHRAM SINGH

IPRAMOD
IKUMAR SINHA

0811594109

p.k.sinha72 @gmail.com

01.11.2021

1.11.2021

JOMP(I)/COMM/274/2
021

ORIX LEASING AND
IFINANCE SERVICE VS§
RAJEEV

IPRAMOD
IKUMAR SINHA

0811594109

Ip.k.sinha72 @gmail.com

01.11.2021

101.11.2021

JOMP(I)/COMM/275/2
lo21

ORIX LEASING AND|
IFINANCE SERVICE VS§
[RAJESH KUMAR

IPRAMOD
IKUMAR SINHA

0811594109

.k.sinha72 @gmail.com

01.11.2021

101.11.2021

ICS/COMM/525/2021

[UNION BANK OF INDIA]
VS MS PARMINDER|
IKAUR

ISAMARENDAR
IKUMAR

9999114922

lsamarendarkradv@yahoo.com

02.11.2021

102.11.2021

ICS/COMM/526/2021

JAYESH TRADER PVT]
ILTD VS HAFEES AHMAD

ISONAL JUON

0810098154

karwashandassociates@gmail.d

02.11.2021

102.11.2021
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District

Case No.

Petitioner Name
Respondent Name

VSAdvocate

Advocate

Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

2021

SINGH

IKUMAR

ICS/COMM/556/2021 [GAURAV INK PVT LTDANKUR 0811126091 nkursinghaladvocate@gmail.cj17.11.2021 l17.11.2021
IVS UNITED INDIA INS [SINGHAL
JOMP(I)/COMM/284/ [HDFC BANK VS NARESHMANISH 0650810426  |msvermachamber@gmail.com [18.11.2021 18.11.2021
2021 IKUMAR IKUMAR
JOMP(I)/COMM/288/ [HDFC BANK LTD VSMANISH 0650810426  |msvermachamber@gmail.com [18.11.2021 18.11.2021
2021 ISUBHASH KASANA IKUMAR
JOMP(I)/COMM/289/ [HDFC BANK VS BHAJANMANISH 9650810426  |msvermachamber@gmail.com [18.11.2021 18.11.2021
2021 ILAL IKUMAR
JOMP(I)/COMM/290/ [HDFC BANK VS ANURAGMANISH 0650810426  |msvermachamber@gmail.com [18.11.2021 18.11.2021
2021 ISINHA IKUMAR
JOMP(I)/COMM/291/2[ORIX LEASING AND|PRAMOD 0811594109 .k.sinha72 @gmail.com 18.11.2021 18.11.2021
021 IFINANCE SERVICE VSKUMAR SINHA
SHREE DURGA VIDYA
IMANDIR
JOMP(I)/COMM/292/2[HDFC BANK VS SANJIVMANISH 9650810426  |msvermachamber@gmail.com [18.11.2021 18.11.2021
021 ICHOTA LAL IKUMAR
JOMP(I)/COMM/293/2HDFC BANK VSMANISH 0650810426  |msvermachamber@gmail.com [18.11.2021 18.11.2021
021 IRAJENDER KUMAR IKUMAR
JOMP(I)/COMM/294/ [HDFC BANK VS DEEPAKMANISH 0650810426  |msvermachamber@gmail.com [18.11.2021 18.11.2021
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District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of
Respondent Name Nobile Registration filing
Number

ICS/COMM/562/2021 [UNO IQBAL VS MANISHAMIT KUMAR9871291420 junisproudenceo11@gmail.com18.11.2021 18.11.2021
WHANJI ISINGH
JOMP(I)/COMM/302/ [HDFC BANK VS JARMANNAVEEN 9958683230  |naveenki0o1@gmail.com 23.11.2021 23.11.2021
2021 IHEERA KHAN ISHARMA
JOMP(I)/COMM/303/ [HDFC BANK VS JAGATINAVEEN 9958683230  |naveenkio1@gmail.com 23.11.2021 23.11.2021
2021 IPAL SINGH SHARMA
JOMP(I)/COMM/319/2[HDFC BANK VSINAVEEN 9958683230  |naveenkioi@gmail.com 23.11.2021 23.11.2021
o21 IPRAHLAD SINGH ISHARMA
IOMP(I)/COMM/332/2HDFC BANK VSINAVEEN 9958683230  |naveenkio1@gmail.com 23.11.2021 23.11.2021
021 INISHANT JHA ISHARMA
o [SH. SANJEEV JAINJNEW DELHI E~ LAGE — LANDEN
IDISTRICT JUDGEDISTRICT FINANCIAL  SERVICES), qrpan
(COMMERCIAL ICS(COMM) 4234/21 [INDIA LTD Vs SINGH 9654926809 nupamjsingh@gmail.com 30.10.21 l14.10.21
ICOURT)-01 SHAMSHU AND
OTHER.
E LAGE LANDEN|
IFINANCIAL SERVICES| IANUPAM
ICS(COMM) 4234/21 [INDIA LTD Vs. GAGAN| SINGH 0654926809  janupamjsingh@gmail.com 30.10.21 14.10.21
IDEEP SINGH AND|

NOTHER.
IDE LAGE LANDEN|

IFINANCIAL SERVICES| IANUPAM

ICS(COMM) 4226/21 [INDIA LTD Vs, SINGH 0654926809  janupamjsingh@gmail.com 130.10.21 14.10.21

IDEENDAR AND
OTHER

IDE LAGE LANDEN|

}TIIIIBAIII\\ICIII?'II“D ViElif\;Igfggg\]%I;{AM 9654926809  janupamjsingh@gmail.com 130.10.21 14.10.21

IKHAN AND ANOTHER

ISKYWAYS AIR SERVICES|
IOMP(COMM) IPVT. LTD VS LOGISTICABHISHEK 801138000 ladvocate.abhishekkumar
U293/21 LINKAGE INDIA PVIKUMAR 9891138990 |G omail.com

ILITED

DE LAGE LANDE.
IFINANCIAL  SERVICES IANUPAM
ICS(COMM) 4309/21 [INDIA LTD Vs. SINGH 0654926809  janupamjsingh@gmail.com 09.11.21 l11.10.21
ICHANDARSHEKHAR

Y AND ANOTHER
E LAGE LANDEN|

IFINANCIAL SERVICES| IANUPAM

ICS(COMM) 4313/21 [INDIA LTD Vs, SINGH 9654926809  janupamjsingh@gmail.com 09.11.21 14.10.21

[RAVINDRA SINGH AND|
NOTHER.

ICS(COMM) 4225/21

08.11.21 25.10.21
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District Case No.

Petitioner Name
Respondent Name

VS

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

ICS(COMM) 4311/21

IDE LAGE LANDEN|
IFINANCIAL  SERVICES
INDIA LTD Vs. HAKAM
IAND ANOTHER

IANUPAM
ISINGH

9654926809

lanupamjsingh@gmail.com

09.11.21

11.10.21

ICS(COMM) 4307/21

IDE TAGE
IFINANCIAL  SERVICES
INDIA LTD Vs,
WAGADISH PRASAD AND|
ANOTHER

LANDEN

IANUPAM
SINGH

0654926809

nupamjsingh@gmail.com

09.11.21

11.10.21

ICS(COMM) 4308/21

IDE LAGE LANDEN|
[FINANCIAL  SERVICES
INDIA LTD Vs. SAMAY|
SINGH AND ANOTHER

IANUPAM
SINGH

9654926809

lanupamjsingh@gmail.com

09.11.21

l14.10.21

ICS(COMM) 4314/21

E LAGE LANDEN|
[FINANCIAL  SERVICES
INDIA LTD Vs,
GURMEET KAUR AND|

OTHER.

IANUPAM
SINGH

9654926809

lanupamjsingh@gmail.com

09.11.21

l14.10.21

ICS(COMM) 4380/21

IDE LAGE LANDEN|
IFINANCIAL  SERVICES]
INDIA LTD Vs. AFSAR|
IALI AND ANOTHER

IPANKAJ
IKUMAR

9958732424

[ROY.PANKAJ@YAHOO.CO.IN|

10.11.21

31.08.21

ICS(COMM) 4376/21

E LAGE LANDEN
IFINANCIAL  SERVICES|
INDIA LTD Vs. ASHOK]
IKUMAR GURJAR AND|

IPANKAJ
IKUMAR

9958732424

[ROY.PANKAJ@YAHOO.CO.IN|

10.11.21

31.08.21

IOMP(COMM) 4369/21

OQTHER
WITENDER KUMAR]
SHARMA \E
IRAGHUNANDAN
INDUSTRIES PVT LTD
ND ANOTHER

IBHAVESH
IKUMAR
ISHARMA

0810034712

lgabslawassociates@gmail.com

10.11.21

101.11.21

IOMP(COMM) 4373/21

IVIPIN KUMAR JAIN VS,
[PRRASAR
ICOMMODITIES PRIVATE]|
ILIMITED

ISACHIN
IBANSAL

9810186530

linaightlegalgg@gmail.com

10.11.21

1.11.21

IOMP(COMM) 4372/21

SANJAYKUMAR GUPTA

ILTD Vs,|
IDB(INTERNATIONAL )
STOCK BROKERS LTD

IMUNESH
CHAUHAN
0818230467

Imuneshchauhan1978 @gmail.c

10.11.21

I25.10.21

ICS(COMM) 4390/21

D ANOTHER
RABHAKAR
IPRIYADARSHI V§

CHANKYA ACADEMY|
IFOR EDUCATION AND

IPRAKHAR
IBHATNAGAR

8800814718

lamicus.legal @outlook.com

12.11.21

26.10.21

IOMP(COMM)
M469/21

MRAINING PVT I TD
E LAGE LANDEN|

IFINANCIAL  SERVICES

INDIA LTD Vs. FARZANA|

IBEGAM ABDUL AND
OTHER.

IPANKAJ
IKUMAR

9958732424

[ROY.PANKAJ@YAHOO.CO.IN|

15.11.21

29.10.21

ICS(COMM) 4460/21

IDE LAGE LANDEN|
[FINANCIAL  SERVICES
INDIA LTD Vs. RAMESH]
IKUMAR AND ANOTHER

IPANKAJ
IKUMAR

9958732424

[ROY.PANKAJ@YAHOO.CO.IN|

15.11.21

131.08.21

ICS(COMM) 4467/21

DE LAGE LANDEN|
IFINANCIAL  SERVICES
INDIA LTD Vs. PAPPU

IPANKAJ
IKUMAR

JAND ANOTHER

9958732424

[ROY.PANKAJ@YAHOO.CO.IN|

15.11.21

31.08.21
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District

Case No.

ICS(COMM) 4501/21

Petitioner Name VS
Respondent Name

M/S VELOGIC (INDIA )
PVT LTD VS AANYA
HOSPITALITY SERVICES
CO LLD

Advocate

GIRVINDER
ISURI

Advocate
Nobile
Number

9971357074

Advocate email id

ligigation@surico.in

Date

ofDate of e-

Registration filing

16.11.21

08.11.21

IOMP(COMM)
k293/21

IM/S KLW WHEEL CO S A
IVS. UNION OF INDIA
IMINISTRY OF RAILWAY

[HEMANT
IMAHAJAN

0818182925

lhemantmanjani@gmail.com

16.11.21

l09.11.21

IOMP(COMM)
M592/21

M/S  SMAS  AUTO
LEASING INDIA PVT LTD|
VS M/S ALUPEX INDIA
PVT LTD

IBHUVNESH
ISATIJA

8178530049

office@rkslaw.in

18.11.21

13.11.21

ICS(COMM) 4225/21

IM/S VIGIL COMPUTERS|
ILLP VS M/S DRUPE
IFOODS INDIA PVT LTD

ISC SINGHAL

0810061558

scsinghal @rediffmail.com

23.11.21

[21.11.21

ICS(COMM) 4801/21

IM/S— BCH  ELECTRIC|
ILIMITED Vs M/S|
IRESURGENT POWER|
IPROJECTS LIMITED AND
OTHER

IMUKESH
[RANJAN

0811756351

Imukeshranjanadvocate@gmail)

26.11.21

p4.11.21

ICS(COMM) 4802/21

IDEEPIKA AGGARWAL V§|
[M/S ARNIT RETAIL PVT]
ILTD

IBS RANDHAWA

9810851643

randhawag83adv@gmail.com

26.11.21

I25.11.21

IOMP(COMM)
4803/21

INDO ARYA LOGISTICS
VS CENTRAL|
WAREHOUSING
ICORPORATION

IBHARAT
IBHUSHAN
GUPTA

19711925013

bbguptavakil@gmail.com

26.11.21

p4.11.21

ICS(COMM) 4846/21

ICANRA BANK|
I[ERSTWHILE SYNDICATE]
BANK VS M/S DAKSH
ICAKES AND OTHERS

ISUSHIL KUMAR|
[RAT

9717568635

raisushilog1s@gmail.com

27.11.21

26.11.21

ICS(COMM) 4840/21

[HOUSEING AND|
IDEVELOPMEN T PVT]
LTD VS M/S SALUJA|
ICONSTRUCTION

[TANYA RAHEJA|

0711942243

taniya@lexjurist.com

27.11.21

I25.11.21

ICS(COMM) 4845/21

I[HOUSEING AND|
IDEVELOPMEN T PVT]
LTD VS M/S SALUJA
ICONSTRUCTION

[TANYA RAHEJA

9711942243

taniya@lexjurist.com

27.11.21

I25.11.21

loMP(1)
COMM)4856/21

IBANSAL
ILIMITED VS
IKHAN

CREDITS
SAMEY|

ILALIT PANDEY

9717391663

[LALITPANDEYADV@GMAIL.

27.11.21

I25.11.21

ICS(COMM) 4870/21

THE
INDUSTRIES
VS M/S
POLYPLAST

SUPREME|
LIMITED
GOODWILL

ISHRIHAR
[TRIPATHI

9548888420

llegal@boostip.in

29.11.21

p7.11.21

ICS(COMM) 4889/21

IALLIED AVIATION PVT|
ILTD VS SUCHISMITA|
IMOHANTY

SHIVAM
ISHARMA

9654545855

om

legal@shivamsharma@gmail.c

30.11.21

29.11.21
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District Case No. Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

SH. GURVINDER PAIJNEW DELHI|
SINGH,  DISTRICT|DISTRICT DE  LAGE LANDEN

UUDGE FINANCIAL ~ SERVICESANUPAM
(COMMERCIAL CS(COMM) 4233/21  \Npyja LTD Vs, LEKHSINGH

ICOURT)-02 IRAJ AND ANOTHER

9654926809

lanupamjsingh@gmail.com

30.10.21 14.10.21

IDE LAGE LANDEN|
[FINANCIAL  SERVICESANUPAM
INDIA LTD Vs. PRADEEPSINGH

IKUMAR AND ANOTHER

ICS(COMM) 4229/21

9654926809

lanupamjsingh @gmail.com

30.10.21 l14.10.21

IDE LAGE LANDEN|
[FINANCIAL  SERVICESANUPAM
INDIA LTD Vs. KARANSINGH

JAND ANOTHER

ICS(COMM) 4228/21

0654926809

lanupamjsingh @gmail.com

30.10.21 14.10.21

DE LAGE LANDEN|
[FINANCIAL  SERVICES|
ICS(COMM) 4227/21 [INDIA LTD Vs,
IVIJENDRA AND
IANOTHER

IANUPAM
SINGH

9654926809

lanupamjsingh@gmail.com

130.10.21 [14.10.21

IDE LAGE LANDEN|
IFINANCIAL  SERVICESANUPAM
INDIA LTD Vs. SYAMISINGH

ILAL. AND ANOTHER

ICS(COMM) 4224/21

9654926809

lanupamjsingh @gmail.com

30.10.21 14.10.21

IPUNJAB NATIONAL|
[BANK VS M/S GUPSUPNISHANT
ICOMMUNICATIONS ANDKUMAR

OTHER

ICS(COMM) 4223/21

0718914463

[dsinghdalal@yahoo.com

130.10.21 16.09.21

ISAIAD ABDUL JABBAR|
JABUDHAHIR VS  M/S
ICLIX CAPITAL SERVICES
[PVT LTD AND ANOTHER

IOMP(COMM) 4271/21 ISWATI MISHRA

9868459539

ladvswatimg8@gmail.com

02.11.21 109.10.21

[UNION OF INDIA VSVINOD KUMAR]

(OMP(COMM) 4270/21)y /6 111 BAGH SINGH ~ [RAT

0811603482

vinod.kumar.rai@gmail.com

02.11.21 [27.10.21

ION OF INDIA V!
PRIH(CONALAY WSO © SANMATSI

IVINOD KUMAR|
#292/21 BUILDERRS RAT

0811603482

vinod.kumar.rai@gmail.com

08.11.21 29.10.21
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District

Case No.

Petitioner Name
Respondent Name

VS

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

IOMP(COMM) 4291/21

IBANSAL CREDITS
LIMITED VS KISHAN|
IKUMAR DUTTA

ILALIT PANDEY

9717391663

ILALITPANDEYADV@GMAIL.

08.11.21

19.10.21

IOMP(COMM)
298/21

ICHANDRASHEKHAR
SINGH VS AXIS BANK]
ILIMTED

IDR ASHISH K|
IKULSHRESHTH
A

0818433660

ashishwise@gmail.com

02.11.21

102.11.21

ICS(COMM) 4343/21

IDE LAGE LANDEN|
IFINANCIAL  SERVICES
INDIA LTD Vs. KISHOR]
ISINGH AND ANOTHER

IANUPAM
ISINGH

0654926809

lanupamjsingh @gmail.com

09.11.21

14.10.21

ICS(COMM) 4306/21

IDE LAGE
IFINANCIAL
INDIA
IBRAJENDRA
IANOTHER

LANDEN|
SERVICES
LTD Vs,
AND;

IANUPAM
SINGH

9654926809

lanupamjsingh@gmail.com

09.11.21

[12.10.21

ICS(COMM) 4317/21

IDE LAGE
[FINANCIAL
INDIA LTD Vs.
IANOTHER

LANDEN|
SERVICES
AND|

IANUPAM
ISINGH

9654926809

lanupamjsingh @gmail.com

09.11.21

11.10.21

ICS(COMM) 4316/21

IDE LAGE
IFINANCIAL  SERVICES
INDIA LTD Vs. VIJAY]
ISINGH AND ANOTHER

LANDEN|

IANUPAM
ISINGH

9654926809

lanupamjsingh@gmail.com

09.11.21

14.10.21

ICS(COMM) 4304/21

IPUNJAB & SINDH BANK|
VS DHARMENDRA|
IKUMAR

JYOTI
IRAJSHREE

8920624902

ladvjyotirajshree@gmaol.com

09.11.21

101.11.21

ICS(COMM) 4382/21

IDE LAGE LANDEN|
IFINANCIAL  SERVICES
INDIA LTD Vs. AJAYAB|
SINGH AND ANOTHER

IPANKAJ
IKUMAR

0958732424

[ROY.PANKAJ@YAHOO.CO.IN|

10.11.21

31.08.21

ICS(COMM) 4385/21

IDE LAGE LANDEN|
IFINANCIAL  SERVICES
INDIA LTD Vs. DILBAG
JAND ANOTHER

IPANKAJ
IKUMAR

9958732424

[ROY.PANKAJ@YAHOO.CO.IN|

10.11.21

131.08.21
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District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

IDE LAGE LANDEN|
IFINANCIAL  SERVICESPANKAJ
INDIA LTD Vs. HASAM [KUMAR
JAND ANOTHER

ICS(COMM) 4384/21 9958732424 [ROY.PANKAJ@YAHOO.CO.INJ10.11.21 31.08.21

IDE LAGE LANDEN|
[FINANCIAL  SERVICESPANKAJ
INDIA LTD Vs. ASGAR KUMAR
IAND ANOTHER

ICS(COMM) 4378/21 9958732424 [ROY.PANKAJ@YAHOO.CO.INJ10.11.21 31.08.21

DE LAGE LANDEN|
FINANCIAL ~ SERVICESPANKAJ
INDIA LTD Vs. HIRUKUMAR 9958732424
DEVI AND ANOTHER

ICS(COMM) 4377/21 IROY.PANKAJ@YAHOO.CO.INJ10.11.21 '31.08.21

DE LAGE LANDEN|
FINANCIAL ~ SERVICESPANKAJ
INDIA LTD Vs. HURMAT [KUMAR 9958732424
AND ANOTHER

ICS(COMM) 4375/21 IROY.PANKAJ@YAHOO.CO.INJ10.11.21 31.08.21

IDE LAGE LANDEN|
[FINANCIAL SERVICESP ANKAJ
ICS(COMM) 4374/21 [INDIA LTD Vs. LALKUM AR 9958732424  [ROY.PANKAJ@YAHOO.CO.INJj10.11.21 31.08.21
IBAHADUR SINGH AND

IANOTHER

IDE LAGE LANDEN|
IFINANCIAL  SERVICESPANKAJ
INDIA LTD Vs.SARVESHKUMAR
IKUMAR

ICS(COMM) 4318/21 9958732424 [ROY.PANKAJ@YAHOO.CO.INJ10.11.21 31.08.21

DE LAGE LANDEN
FINANCIAL ~ SERVICES
Ol‘gg%?MM) INDIA LTD Vs.i%ll\gfﬁg 0058732424  [ROY.PANKAJ@YAHOO.CO.INi5.11.21 bo.10.21
4 INIJAMUDDIN ~ SHAIK

JAND ANOTHER

DE LAGE LANDEN
FINANCIAL ~ SERVICESPANKAJ
INDIA LTD Vs. POORANKUMAR 9958732424
SINGH AND ANOTHER

ICS(COMM) 4465/21 IROY.PANKAJ@YAHOO.CO.INJ15.11.21 131.08.21

DE LAGE LANDEN
FINANCIAL ~ SERVICESPANKAJ
INDIA LTD Vs. PRADEEPKUMAR 9958732424
KUMAR AND ANOTHER

ICS(COMM) 4464/21 IROY.PANKAJ@YAHOO.CO.INJ15.11.21 31.08.21
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District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

IDE LAGE LANDEN|
IFINANCIAL  SERVICES
ICS(COMM) 44463/21 {INDIA LTD Vs. SUSHIL
IKUMAR YADAV AND|
IANOTHER

IPANKAJ

KUMAR 0958732424  |ROY.PANKAJ@YAHOO.CO.INf15.11.21 131.08.21

IDE LAGE LANDEN|
[FINANCIAL  SERVICESPANKAJ
INDIA LTD Vs. SAMAY KUMAR
IAND ANOTHER

ICS(COMM) 4462/21 9958732424  [ROY.PANKAJ@YAHOO.CO.INJ15.11.21 31.08.21

DE LAGE LANDEN|
FINANCIAL ~ SERVICESPANKAJ s
INDIA LTD Vs. RAJESHKUMAR 9956732424
JAND ANOTHER

ICS(COMM) 4461/21 IROY.PANKAJ@YAHOO.CO.INJ15.11.21 31.08.21

DE LAGE LANDEN|
FINANCIAL ~ SERVICESPANKAJ
INDIA LTD Vs. SAHZADEKUMAR 9958732424
JALAM AND ANOTHER

ICS(COMM) 4459/21 IROY.PANKAJ@YAHOO.CO.INJ15.11.21 31.08.21

IDE LAGE LANDEN|
[FINANCIAL  SERVICESPANKAJ
INDIA LTD Vs. TILAKKUMAR
ISINGH AND ANOTHER

ICS(COMM) 4458/21 9958732424  [ROY.PANKAJ@YAHOO.CO.INJ15.11.21 31.08.21

IDE LAGE LANDEN|
IFINANCIAL  SERVICESPANKAJ
INDIA LTD Vs .HANIFKUMAR
IKHAN AND ANOTHER

ICS(COMM) 4223/21 9958732424  [ROY.PANKAJ@YAHOO.CO.INJ15.11.21 31.08.21

IM/S BALAJI BALAJI|
IBUILDWELL  PRIVATEABHISHEK
LTD VS MS LOGIXHARJIKA

INFRASTRUCTURE LTD

ICS(COMM) 4499/21 9310008854  |aharjikai2@gmail.com 16.11.21 0.11.21

SANDEEP KUMAR AND
(OMP(COMM) IANOTHER VS AU SMALLSQITI\?;(AM

8/21 8910670983  [satyakamsainin295@gmail.conf16.11,.21 25.10.21
(49 FINANCE BANK LTD

ISANJEEV KUMAR|
IVARSHNEY VS M/S|
TRINITY  UNIVERSALS
IPVT LTD AND OTHERS

ICS(COMM) 4581/21 IDEEPAK KOHLI (9811376026 ladvi@yahoo.co.in 17.11.21 10.11.21
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Case No.

VS

Petitioner Name
Respondent Name

STATE BANK OF INDIA

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

[BANK)

ICS(COMM) 4582/21 [VS  SATISH KUMARJARVIND GUPTA (9811317311 ladvocatearvindgupta@gmail.cq17.11.21 08.11.21
IGUPTA
ISTATE BANK OF INDIA g g

ICS(COMM) 4583/21 VS YOGANAND SHARM. IARVIND GUPTA [9811317311 ladvocatearvindgupta@gmail.cdi7.11.21 10.11.21
HT MEDIA LIMITED VS q

ICS(COMM) 4695/21 IADVERTISING LTD IAMIT BAJAJ 9213187809 ladvocate.puneet@gmail.com [22.11.21 13.11.21
IM/S BLUE STAR LTD VSSIDDHARTH

ICS(COMM) 4718/21 [M/S V LIFE RETAIL PVT] 0818093228  [sidharth.dev@dnrlegal.com  [23.11.21 16.11.21
L TD ISHANKAR DEV
[HERO FINCORP LTD VS

IOMP (COMM)MARGDARSHAK g q 5

l743/21 FINANCIAL SERVICESAJAY KOHLI (9910040471 |kohlisobti@gmail.com 24.11.21 16.11.21
ILTD AND ANOTHER

OMP (CORTL EDISLAIARE  TINOTIIEIEIAL 820022 ladvdhaval @sdeshpande .co.in [25.11.21 23.11.21

U783/21 LTD VS RAJATTYAGL  [DESHPANDE |° 549 pande.co.In 25.11. 311
ICANRA
IBANK FORMERLY|SUSHIL KUMAR) 8 g g

ICS(COMM) 4841/21 KNOV\gN AS SYNDICATERAI 9810594551 [dwivedirr@gmail.com 27.11.21 25.11.21
IBANK)

lOMP (COMM) IBANSAL CREDITS|

857/21 LIMITED VS PUSHPALLALIT PANDEY |9717391663  [LALITPANDEYADV@GMAIL.(27.11.21 b5.11.21

(57 CHANDHOK
ICANRA

OMP (CONED) K HORNERDY S YSEID KUMAR9717568635 raisushilog15@gmail.com 27.11.21 26.11.21

844/21 IKNOWN AS SYNDICATERAI & ) o o
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District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

SH. SANJIV JAINJNEW DELHI|
it b .
((COMMERCIAL
- (CS(COMM) 4232/21 |i\pypa LD Vs, RAMSSINGH 9654926809
ICOURT)-03
SINGH AND ANOTHER

lanupamjsingh@gmail.com 30.10.21 14.10.21

DE LAGE LANDEN|
[FINANCIAL  SERVICES| IANUPAM
ICS(COMM) 4231/21 [INDIA LTD VS'SINGH 0654926809  janupamjsingh@gmail.com 130.10.21 14.10.21

IVIRENDRA AND
IANOTHER

PUNJAB NATIONAL
BANK VS M/S NISHANTINISHANT
PUSTAK BHANDAR ANDKUMAR 0718914463
OTHER

ICS(COMM) 4222/21 [dsinghdalal@yahoo.com 30.10.21 16.09.21

loMP(COMM) IBANSAL CREDITS
ILIMITED VS SANJAY|LALIT PANDEY 9717391663 ILALITPANDEYADV@GMAIL.(08.11.21 19.10.21
k4289/21 SHARM

ISUN AVIATION PRIVATE]
LIMITED VS A  KSATYAKAM
IENTERPRISES ANDSAINI

OTHER

ICS(COMM) 4299/21 09810679083  satykamsaini2o15@gmail.com [08.11.21 p11

IM/S VEEKAY|
IOMP(I)(COMM) IPRESETRESSED

k4302/2021 IPRIVATE LIMITED VS
INORTHERN RAILWAYS

ISAHIL GARG 9560690036 [gargsahiladv.@gmail.com 08.11.21 2.11.21

DE LAGE LANDEN
FINANCIAL ~ SERVICESANUPAM
INDIA LID Vs. GOPALASINGH 9654926809
IAND ANOTHER

ICS(COMM) 4312/21 lanupamjsingh@gmail.com 09.11.21 12.10.21

DE LAGE LANDEN
FINANCIAL  SERVICESANUPAM
INDIA LTD Vs. BHAGSINGH 9654926809
SINGH AND ANOTHER

ICS(COMM) 4310/21 nupamjsingh@gmail.com 09.11.21 l11.10.21

DE LAGE LANDEN
FINANCIAL ~ SERVICESANUPAM
INDIA LTD Vs. SHYAM [SINGH 9654926809
IAND ANOTHER

ICS(COMM) 4315/21 lanupamjsingh@gmail.com 09.11.21 l12.10.21

INEW DELHI MUNCIPAL
JOMP(COMM) 4305/21{COUNCIL VS NARESH|
IKUMAR GUPTA

INILESH

SAWHNEY 9873176033 INILESH.ADVOCATE@GMAILJ09.11.21 1.11.21
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District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

DE LAGE LANDEN|
IFINANCIAL SERVICESP ANKAJ
ICS(COMM) 4381/21 [INDIA LTD Vs. SUSHEEI_KUMAR 0958732424 ROY.PANKAJ@YAHOO.CO.INJ10.11.21 131.08.21
IKUMAR SINGH AND|

IANOTHER

IDE LAGE LANDEN|
IFINANCIAL  SERVICES| PANKAJ
ICS(COMM) 4379/21 [INDIA LTD Vs. LALANKUMAR 9958732424  [ROY.PANKAJ@YAHOO.CO.IN[10.11.21 31.08.21
IPRASAD AND
IANOTHER

IDE LAGE LANDEN|
IFINANCIAL SERVICES| PANKAJ
ICS(COMM) 4383/21 [INDIA LTD VS‘KUM AR 9958732424  [ROY.PANKAJ@YAHOO.CO.IN}10.11.21 31.08.21
LAXMINARAYAN  AND|

IANOTHER

IKASHMEERA GUPTA @ROBIN SINGH|

(CS(COMM) 4370/21 | \GHMIRA DALMIA  [SIROHI 9873929297

robinsirohi89@gmail.com 10.11.21 31.10.21

IM/S SHRI GANESH|
IPAPER TRADING CO VS§
ICS(COMM) 4371/21 |[GORAYA STRAW BOARD
IMILLS PVT LTD AND|
OTHER

IGAURAV

DUBEY 9210634535 IGAURAV32140@gmail.com [10.11.21 [22.10.21

BEA SEA AIR SERVICES
(DPVT LID VS UDF [SHIVAM . s
EXPRESS PVT LTD ANDISHARMA 9054545555
OTHERS

ICS(COMM) 4392/21 legal@shivamsharma.info. 12.11.21 5.11.21

M/S SDR|
TECHNOLOGIES ~ AND|
OTHER VS UNION OF
INDIA AND OTHER

ICS(COMM) 4391/21 KRISHNA ROY 9899910109  [roylawcompany@gmail.com  [12.11.21 09.11.21

IPUMA SE VS ASHOK]

ICS(COMM) 4402/21 KUMAR

ISHASHI P OJHA9891584230  ojha@maip.com 12.11.21 10.11.21

IDE LAGE LANDEN|
IFINANCIAL  SERVICESPANKAJ
INDIA LTD Vs. SATTAR [KUMAR
JAND ANOTHER

ICS(COMM) 4457/21 9958732424  [ROY.PANKAJ@YAHOO.CO.INJ15.11.21 31.08.21

ICS(COMM) 4495/21 i%mRSE Vs ASHOKSHASHIPOJHA9891584230 sojha@maip.com 15.11.21 11.11.21
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Case No.

ICS(COMM) 4500/21

Petitioner Name VSAdvocate
Respondent Name

HT MEDIA LTD V§
IADUNIVERSE MEDIA|
ILLP

IMADHUR
IDHINGRA

Advocate
Nobile
Number

0810640303

Advocate email id Date ofDate of e-
Registration filing

IMadhur@Amsassociates.co.in [16.11.21 09.11.21

IOMP(COMM)
M503/21

JAGDISH KAUR AND|
OTHERS VS  JASBIR]
ISINGH SANDHU

IBHARAT
IBERIWAL

999971451

kchanchalsharma.ads@gmail.cof16.11.21 l10.11.21

ICS(COMM) 4593/21

IMOHIT CHAUDHARY V§
IM/S TATA AIG GENERAL
INSURANCE CO LTD

IDINESH
ISHARMA

9811362939

[dinshsharma.lawyer@gmail.cof18.11.21 2.11.21

IOMP(COMM)
4696/21

INEELKANTH TANDAN

VS AXIS BANK LTD INEERAJ

0643121390

lhpathak1951@gmail.com 22.11.21 l17.11.21

ICS(COMM) 4725/21

IANDREAS SINGH]|
IWADHWA VS NATIONAL
[TEXTILE CORPORATION|
ILTD

ISC SINGHAL

0810061558

scsinghal @rediffmail.com 23.11.21 p1.11.21

ICS(COMM) 4742/21

M/S VALUE FREIGHT VS|
IM/S MAGNUM|
IAVIATION PVT LTD

IKUMAR VIVEK]|
IVIBHU

9810470133

vibhuassociates@yahoo.co.in [24.11.21 14.11.21

ICS(COMM) 4785/21

INATIONAL
INFORMATICS CENTREKUNAL RAWAT
IVS BANK OF INDIA

9312012009

tokunalrawat@gmail.com 25.11.21 11.11.21

ICS(COMM) 4784/21

M/S VIPIN PRINT]
SERVICES PVT LTD VSDESH RAJ
CHITLUR ARJUN

0810189371

[deshrajkaushal@gmail.com  [25.11.21 23.11.21

ICS(COMM) 4804/21

IBATA INDIA LIMITED
VS MITTAL FOOTCARE
INDIA

ISHASHI
IPRATAP OJHA

0891584230

sojha@maip.com 26.11.21 4.11.21

JOMP(1)_(COMM)
4831/21

IM/S BANSAL CREDITS
VS RAM SINGH ANDPRINCE JAIN
(OTHERS

9953758528

princejainrop@gmail.com 26.11.21 [22.11.21
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Respondent Name Nobile Registration filing
Number

IM/S BANSAL CREDITS
OSXP%COMM) VS KARAMJEET SINGHPRINCEJAIN 0053758528  [princejainrop@gmail.com  [6.11.21 bo 11,21
529 IAND OTHERS
IDAFFODIL SOFTWARE
IOMP(1)_(COMM) IPVT LTD VS M/S PAS . .
4836/21 DIGITAL PVT LTD ANDARTAKKAR 9582209633  Junnati@artlo.in 26.11.21 26.11.21
OTHER
[THOMSON PRESS|PRAVEEN . .
ICS(COMM) 4842/21 (INDIA )LTD BHATIA 0990132353 praveenbhatiaoffice@gmail.corf27.11.21 26.11.21
H. PREM K H
12 S UMARISOUT RnreTreiora T
[BHARTWAL,
IDJ (COMMERCIAL)- IMAHINDRA FINANCIAL
01 IOMP (DSERVICES LTD Vs MRISACHIN
COMM)/2212/2021 |DEV KUMAR IKAUSHAL(P), 8384081168 1/11/2021 1/11/2021
INDIAN BANK Vs ANSHUMARIMUTHU.
ICS (COMM)/367/2021|SRIVASTAVA P.(P), 0555966566 Jadvmarimuthu@gmail.com 1/11/2021 1/11/2021
BBH COMMUNICATION|
INDIA PVT LTD Vs CASA2[Radha
[EX/300/2021 ISTAYS PVT LTD Bansod(P), 991082777 amittyagi@aadhyalegal.com  [1/11/2021 1/11/2021
[TOYOTA FINANCIAL
ISERVICES INDIA LTD Vs
[TRANZLEASE IRAHUL
IOMP (DHOLDINGS INDIA PVIBHARADWAJ(P
COMM)/2213/2021 _|LTD 1536 h 0058726491 [jangraadvocate@gmail.com  [1/11/2021 1/11/2021
[TOYOTA FINANCIAL
ISERVICES INDIA LTD Vs
TRANZLEASE IRAHUL
OMP (I)HOLDINGS INDIA PVIBHARADWAJ(P
COMM)/2211/2021 __|LTD 9997 h 0058726491 Jjangraadvocate@gmail.com  [1/11/2021 1/11/2021
IKAPIL JAIN Vs IIFL
IOMP HOME FINANCE|
COMM)/67/2021 ILIMITED INITIN GOEL(P), 9999340256 [nitinmadhatrai43@gmail.com [1/11/2021 1/11/2021
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mailto:unnati@artlo.in
mailto:praveenbhatiaoffice@gmail.com
mailto:advmarimuthu@gmail.com
mailto:amittyagi@aadhyalegal.com
mailto:jangraadvocate@gmail.com
mailto:jangraadvocate@gmail.com
mailto:nitinmadhatra143@gmail.com

Case No.

Petitioner Name
Respondent Name

VS

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

IPANKAJ

INDUSIND BANK LTD VSKUMAR

[EX/303/2021 IGOVIND KUMAR YADAV [SINGH(P), 9717850496 ankajsin2007@gmail.com 2/11/2021 2/11/2021
IASHOK KUMAR VOHRA|
Vs WIMPY|
INTERNATIONAL RISHABH

ICS (COMM)/373/2021 |LIMITED JAIN(P), 0810727771 raneja@anejaandaneja.com  [8/11/2021 8/11/2021
WLEITAO
IREPRESENTACAO E
[TURISMO THROUGH MR|
IVISHAL TAHEEM Vs HI|
ILIFE TOUERS ANDAMRITA

ICS (COMM)/372/2021[TRAVEL PVT LTD ISARKAR(P), 9999826211 kartikbhardwaj1092 @gmail.cor8/11/2021 8/11/2021
IDFC FIRST BANK LTD

OMP (D[Vs PUJA ROAD LINESSANJEEV

COMM)/2214/2021 _[PVT LTD IKUMAR(P), 8285002845 [sanjeev.pathak@srcslegal.com [8/11/2021 8/11/2021
IDFC FIRST BANK LTD|

OMP (DVs PUJA ROAD LINESSANJEEV

COMM)/2217/2021 _|[PVT LTD IKUMAR(P), 8285002845 [sanjeev.pathak@srcslegal.com [8/11/2021 8/11/2021
IDFC FIRST BANK LTD|

IOMP (D[Vs PUJA ROAD LINESSANJEEV

COMM)/2215/2021 _[PVT LTD 454 IKUMAR(P), 8285002845 [sanjeev.pathak@sreslegal.com [8/11/2021 8/11/2021
IDFC FIRST BANK LTD

OMP (D[Vs PUJA ROAD LINESSANJEEV

COMM)/2218/2021 _[PVT LTD 4525 IKUMAR(P), 8285002845 [sanjeev.pathak@srcslegal.com [8/11/2021 8/11/2021
IDFC FIRST BANK LTD|

IOMP (Vs PUJA ROAD LINESSANJEEV

COMM)/2216/2021 _[PVT LTD 4503 IKUMAR(P), 8285002845 [sanjeev.pathak@srcslegal.com [8/11/2021 8/11/2021
[IN4 MEDIA AND TRADE]|
PVT LTD Vs M/S DSMANKIT

ICS (COMM)/371/2021 [FRESH FOODS PVT LTD |GUPTA(P), 9717134040 Jadvocateankitg@gmail.com  |8/11/2021 8/11/2021



mailto:pankajsin2007@gmail.com
mailto:raneja@anejaand
mailto:kartikbhardwaj1992@gmail.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:advocateankitg@gmail.com

District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

ISUPARSHVA SWABS[SHRAVAN
INDIA Vs SURENDERKUMAR
ICS (COMM)/370/2021|SHARMA IBANSAL(P), 9971638014 1nitedip@unitedipr.com 8/11/2021 8/11/2021

INAVEEN CHAUHAN Vs
IGOPAL AGARWAL
ICS (COMM)/369/2021DIRECTOR Ompal singh(P), 19811714035 lompalsing293@gmail.com 8/11/2021 8/11/2021

IDFC FIRST BANK LTD|
OMP (D[Vs PUJA ROAD LINESSANJEEV
COMM)/2235/2021 |PVT LTD 4490 IKUMAR(P), 8285002845  [sanjeev.pathak@srcslegal.com |9/11/2021 o/11/2021

IDFC FIRST BANK LTD

OMP (D[Vs PUJA ROAD LINESSANJEEV
COMM)/2228/2021 |[PVT LTD 4626 IKUMAR(P), 8285002845 [sanjeev.pathak@srcslegal.com |9/11/2021 o/11/2021
OMP (DIDFC FIRST BANK LTD|SANJEEV

COMM)/2229/2021 [Vs ASHMA DAVID 2661 [KUMAR(P), 8285002845  [sanjeev.pathak@srcslegal.com |9/11/2021 o/11/2021

[THROUGH ITS|
IAUTHORISED
IREPRESENATATIVE MR
INARENDRA SINGH VsRavindra

[EX/307/2021 IMOHIT SINGH |Agarwal(P), 0899168987  |mago.akshit@gmail.com lo/11/2021 o/11/2021
OMP (DIAXIS BANK LIMITED VSRAJESH
COMM)/2232/2021 [RAJENDER SINGH IKUMAR(P), 0058726491 [jangraadvocate@gmail.com  |9/11/2021 o/11/2021
IOMP (DIAXIS BANK LIMITED VSRAJESH
COMM)/2234/2021 [MEGHA IKUMAR(P), 0958726491 [jangraadvocate@gmail.com  |9/11/2021 o/11/2021
OMP (DIAXIS BANK LIMITED VSRAJESH

COMM)/2230/2021 [MONU IKUMAR(P), 9958726491 [jangraadvocate@gmail.com  |9/11/2021 o/11/2021



mailto:unitedip@unitedipr.com
mailto:ompalsing293@gmail.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:mago.akshit@gmail.com
mailto:jangraadvocate@gmail.com
mailto:jangraadvocate@gmail.com
mailto:jangraadvocate@gmail.com

District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

IOMP (DIAXIS BANK LIMITED VSRAJESH

COMM)/2233/2021 |ANU IKUMAR(P), 0958726491 [jangraadvocate@gmail.com  |9/11/2021 9/11/2021

IOMP (I)J)AXIS BANK LIMITED VSRAJESH

COMM)/2231/2021 |RAJEEV NEGI IKUMAR(P), 0058726491 |jangraadvocate@gmail.com  |9/11/2021 o/11/2021
IBANGALORE
INARAYANASWAMY

IOMP IVISHWANATH Vs RAJIVISHANTANU

COMM)/68/2021 IKUMAR SHARMA ILAKHOTIA(P), 9717134040 ladvocateankitg@gmail.com  [9/11/2021 o/11/2021

IMR CHETAN CHAUHAN|
PROP OF MAY FAIRDEEPAK
ISURGICALS Vs MEDEORKUMAR
ICS (COMM)/374/2021[HOSPITAL LIMITED IMISHRA(P), 0717134040 Jadvocateankitg@gmail.com  J11/11/2021  j11/11/2021

IKOTAK MAHINDRA|
PRIME LTD Vs AMITKUSHAL
[EX/310/2021 IKUMAR SHARMA IKUMAR(P), 9810594551 dwnedirv@gmail.com 11/11/2021  J11/11/2021

IPOONAWALLA FINCORP|
LTD Vs MORPHEUSRAJIV RANJAN|
[EX/308/2021 ISECURITY PVT LTD IDWIVEDI(P) 9810594551 [dwnedirv@gmail.com 11/11/2021  J11/11/2021

IPOONAWALLA FINCORP|
ILTD Vs BHASKAR
IMARINE SERVICES PVTRAJIV RANJAN|
[EX/309/2021 ILTD IDWIVEDI(P) 0810594551 [dwnedirv@gmail.com 11/11/2021  J11/11/2021

HDFC BANK LTD Vg
IOMP (DSIMAR GOVIND SINGH|SANJEEV
COMM)/2247/2021 _[2716 IKUMAR(P), 8285002845 [sanjeev.pathak@srcslegal.com [12/11/2021  J12/11/2021

[HDFC BANK LTD Vg
OMP (D]SIMAR GOVIND SINGH|SANJEEV
COMM)/2242/2021 [2719 IKUMAR(P), 8285002845 [sanjeev.pathak@srcslegal.com [12/11/2021  J12/11/2021



mailto:jangraadvocate@gmail.com
mailto:jangraadvocate@gmail.com
mailto:advocateankitg@gmail.com
mailto:advocateankitg@gmail.com
mailto:dwnedirv@gmail.com
mailto:dwnedirv@gmail.com
mailto:dwnedirv@gmail.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com

District

Case No.

Petitioner Name
Respondent Name

VS

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

HDFC BANK LTD Vg

IOMP (D[SIMAR GOVIND SINGH|SANJEEV

COMM)/2248/2021 [2715 IKUMAR(P), 8285002845  [sanjeev.pathak@sreslegal.com [12/11/2021  12/11/2021
[HDFC BANK LTD Vg

OMP (DISIMAR GOVIND SINGH|SANJEEV

COMM)/2244/2021 [2721 IKUMAR(P), 8285002845 [sanjeev.pathak@srcslegal.com [12/11/2021  J12/11/2021
HDFC BANK LTD Vg

OMP (DSIMAR GOVIND SINGH|SANJEEV

COMM)/2249/2021 |2717 IKUMAR(P), 8285002845 [sanjeev.pathak@srcslegal.com [12/11/2021  12/11/2021
IKOTAK MAHINDRA|
IBANKLTD Vs SHASANKAIANKUR

[EX/312/2021 IDAS IKATYAL(P), 8285002845 [sanjeev.pathak@srcslegal.com [12/11/2021  J12/11/2021
[HDFC BANK LTD Vg

OMP (DISIMAR GOVIND SINGH|SANJEEV

COMM)/2243/2021 _[277 IKUMAR(P), 8285002845 [sanjeev.pathak@srcslegal.com [12/11/2021  J12/11/2021
HDFC BANK LTD Vg

IOMP (D[SIMAR GOVIND SINGH|SANJEEV

COMM)/2250/2021 [2726 IKUMAR(P), 8285002845 [sanjeev.pathak@srcslegal.com [12/11/2021  J12/11/2021
HDFC BANK LTD Vs

OMP (D[SIMAR GOVIND SINGH|SANJEEV

COMM)/2245/2021 _|2725 IKUMAR(P), 8285002845 [sanjeev.pathak@sreslegal.com J12/11/2021  J12/11/2021
HDFC BANK LTD Vg

IOMP (DSIMAR GOVIND SINGH|SANJEEV

COMM)/2246/2021 [2724 IKUMAR(P), 8285002845 [sanjeev.pathak@srcslegal.com [12/11/2021  J12/11/2021
ISH BHIM SAIN MITTAL
Vs PYARELAL AND SONS
WEWELLERS THROUGHAARUN KUMAR|

ICS (COMM)/377/2021 [ITS PROPRIETOR ISHUKLA(P). 8586863313 onnect@snslegal.in 16-11-2021 16-11-2021



mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
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District

Case No.

Petitioner Name
Respondent Name

VSAdvocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

IHDFC BANK LTD Vs

IOMP (DISANJU JUGAL KISHORISANJEEV

COMM)/2259/2021 6597 IKUMAR(P), 8285002845 [sanjeev.pathak@srcslegal.com [17-11-2021  J17-11-2021

OMP (DHDFC BANK LTD VSSANJEEV

COMM)/2262/2021 |ABID KHAN 3628 IKUMAR(P), 8285002845 |sanjeev.pathak@sreslegal.com [17-11-2021 17-11-2021
I[HDFC BANK LTD Vs

OMP (DICHHOTE SINGH TOMARISANJEEV

COMM)/2260/2021 |8377 IKUMAR(P), 8285002845  [sanjeev.pathak@srcslegal.com [17-11-2021  [17-11-2021

IOMP (DHDFC BANK LTD VSSANJEEV

COMM)/2261/2021 [MUFEED KHAN 9111 IKUMAR(P), 8285002845 [sanjeev.pathak@sreslegal.com [17-11-2021  J17-11-2021

OMP (DHDFC BANK LTD VSSANJEEV

COMM)/2263/2021 |GANESH TIWARI 6969 [KUMAR(P), 8285002845 |sanjeev.pathak@sreslegal.com [17-11-2021 17-11-2021

IOMP (DHDFC BANK LTD VSSANJEEV

COMM)/2264/2021 |[SHIV KUMAR 9361 IKUMAR(P), 8285002845 [sanjeev.pathak@srcslegal.com [17-11-2021  J17-11-2021

IOMP (DHDFC BANK LTD VSSANJEEV

COMM)/2258/2021 |[RAJNI SHRI PAL 8960  |[KUMAR(P), 8285002845 [sanjeev.pathak@sreslegal.com [17-11-2021 17-11-2021
IKUSUM  SEJWAL Vs

IOMP (DTHROUGH ITSMAHIMA

COMM)/2265/2021 [MANAGING DIRECTOR _[RATHI(P), 8588891605 |frederic.widell@oriflame.com [17-11-2021 17-11-2021
[TOYOTA FINANCIAL
ISERVICES INDIA LTD Vs

IOMP omc M ELECTRICIANRAJESH

COMM)/2284/2021 [1124065 IKUMAR(P), 9958726491 Jjangraadvocate@gmail.com  [18-11-2021 18-11-2021



mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
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District

Case No.

VS

Petitioner Name
Respondent Name

Advocate

Advocate
Nobile
Number

Date ofDate of e-
Registration filing

Advocate email id

[TOYOTA FINANCIAL
ISERVICES INDIA LTD Vs

IOMP (DMAMTA EDUCATIONALRAJESH

COMM)/2288/2021 [SOCIETY 1174946 IKUMAR(P), 0958726491 [jangraadvocate@gmail.com  [18-11-2021  [18-11-2021
[TOYOTA FINANCIAL
ISERVICES INDIA LTD Vs

OMP (DINARESH SANKHLARAJESH

COMM)/2285/2021 1147878 IKUMAR(P), 0958726491 Jjangraadvocate@gmail.com  [18-11-2021  [18-11-2021
[TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD VSRAJESH

COMM)/2287/2021 |SWATI RATHEE 1174365 [KUMAR(P), 9958726491 [jangraadvocate@gmail.com  [18-11-2021 18-11-2021
[TOYOTA FINANCIAL
ISERVICES INDIA LTD Vs

OMP (DDHEERAJ SHARMARAJESH

COMM)/2289/2021 1180479 IKUMAR(P), 0058726491 [jangraadvocate@gmail.com  [18-11-2021 18-11-2021

OMP (DHDFC BANK LTD VSSANJEEV

COMM)/2290/2021 |[SANTOSH KUMAR 3632 |[KUMAR(P), 8285002845 |sanjeev.pathak@srcslegal.com [18-11-2021  [18-11-2021

IOMP (DHDFC BANK LTD VSSANJEEV

COMM)/2286/2021 [MOHD SHAKIR 4710 IKUMAR(P), 8285002845 [sanjeev.pathak@srcslegal.com [18-11-2021  [18-11-2021
HDFC BANK LTD Vs

OMP (I)SURENDRA KUMAR[SANJEEV

COMM)/2283/2021 |[SHARMA 5388 IKUMAR(P), 8285002845 [sanjeev.pathak@sreslegal.com [18-11-2021  [18-11-2021

IOMP (DHDFC BANK LTD VSSANJEEV

COMM)/2291/2021 _[VIPIN KUMAR 3854 IKUMAR(P), 8285002845  [sanjeev.pathak@srcslegal.com [18-11-2021  [18-11-2021
TOYOTA FINANCIAL

OMP (I)SERVICES INDIA LTD VSRAJESH

COMM)/2297/2021 |[SHANKAR D IKUMAR(P), 0958726491 [jangraadvocate@gmail.com  [20-11-2021  [20-11-2021



mailto:jangraadvocate@gmail.com
mailto:jangraadvocate@gmail.com
mailto:jangraadvocate@gmail.com
mailto:jangraadvocate@gmail.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
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mailto:jangraadvocate@gmail.com

District

Case No.

VS

Petitioner Name
Respondent Name

Advocate

Advocate
Nobile
Number

Date ofDate of e-
Registration filing

Advocate email id

[TOYOTA FINANCIAL

IOMP (DISERVICES INDIA LTD VSRAJESH

COMM)/2294/2021 [MONIKA KONDAL IKUMAR(P), 0958726491 [jangraadvocate@gmail.com  [20-11-2021 _ [20-11-2021
[TOYOTA FINANCIAL

OMP (I)SERVICES INDIA LTD VSRAJESH

COMM)/2298/2021 |CHAND SHARMA IKUMAR(P), 9958726491 Jjangraadvocate@gmail.com  |20-11-2021  [20-11-2021

OMP (DHDFC BANK LTD VSSANJEEV

COMM)/2303/2021 |ANIL KUMAR 8244 IKUMAR(P), 8285002845 [sanjeev.pathak@srcslegal.com [20-11-2021  [20-11-2021

IOMP (DHDFC BANK LTD VSSANJEEV

COMM)/2299/2021 [RANJEET RAI 5891 IKUMAR(P), 8285002845 [sanjeev.pathak@srcslegal.com [20-11-2021  [20-11-2021

OMP (DHDFC BANK LTD VSSANJEEV

COMM)/2301/2021 |PRIYANKA RISHI 8469 |[KUMAR(P), 8285002845 [sanjeev.pathak@srcslegal.com [20-11-2021  [20-11-2021
[TOYOTA FINANCIAL

IOMP (DISERVICES INDIA LTD VSRAJESH

COMM)/2292/2021 [UJJAVAL DALIP SINGH [KUMAR(P), 0058726491 [jangraadvocate@gmail.com  [20-11-2021  [20-11-2021
[TOYOTA FINANCIAL
ISERVICES INDIA LTD Vs

IOMP (DSAMEER SIRAJBHAIRAJESH

COMM)/2295/2021 [PATHARWALA IKUMAR(P), 0058726491 [jangraadvocate@gmail.com  [20-11-2021  [20-11-2021

IOMP (DHDFC BANK LTD VSSANJEEV

COMM)/2293/2021 JASWANT SINGH 3712  [KUMAR(P), 8285002845 [sanjeev.pathak@srcslegal.com [20-11-2021  [20-11-2021
[HDFC BANK LTD Vs

IOMP (DISUNIL KUMARSANJEEV

COMM)/2302/2021 |CHAURASIYA 3561 IKUMAR(P), 8285002845 [sanjeev.pathak@sreslegal.com [20-11-2021  [20-11-2021



mailto:jangraadvocate@gmail.com
mailto:jangraadvocate@gmail.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
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District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

IOMP (DHDFC BANK LTD VSSANJEEV
COMM)/2296/2021 [YOGESHWAR DUA 8569 [KUMAR(P), 8285002845  [sanjeev.pathak@sreslegal.com [20-11-2021  [20-11-2021

IOMP ()HDFC BANK LTD VSSANJEEV
COMM)/2300/2021 |ASHA CHAUHAN 4164  [KUMAR(P), 8285002845 |sanjeev.pathak@sreslegal.com [20-11-2021  [20-11-2021

IM/S CHOLAMANDALAM
INVESTMENT AND;
IFINANCE COMPANY|
PVTLTD Vs MR SONUVANDANA

[EX/319/2021 IPANWAR IKUMARI(P), 9818922530 ranavmishra3z3@rediffmail.cof20-11-2021  [20-11-2021
IPOWER GRID|
ICORPORATION OF
OMP INDIA LTD Vs GEO GPTRAVI
COMM)/70/2021 A% [RANJAN(P), 9818922530 ranaymishra33@rediffmail.cofp4-11-2021  [24-11-2021
OMP (DYES BANK Vs SATISHISACHIN
COMM)/2318/2021 |KUMAR IKATYAL(P), 0811015339 Katyalsachin20o8@gmail.com [24-11-2021 _ [24-11-2021

[TOYOTA FINANCIAL
ISERVICES INDIA LTD VSRAHUL

lOMP (DARUNIMA SRIVASTAVABHARADWAJ(P
COMM)/2319/2021 7448 h 0058726491 [jangraadvocate@gmail.com  [24-11-2021  [24-11-2021

[TOYOTA FINANCIAL
ISERVICES INDIA LTD VSRAHUL

OMP (DTRANZLEASE HOLDINGBHARADWAJ(P
COMM)/2320/2021 [INDIA PVT LTD 3289 h 0058726491 [jangraadvocate@gmail.com  [24-11-2021  [24-11-2021

TOYOTA FINANCIAL
ISERVICES INDIA LTD VSRAHUL

IOMP (DISABYA SACHI GUPTABBHARADWAJ(P
COMM)/2316/2021 3395 h 0058726491 [jangraadvocate@gmail.com  [24-11-2021  [24-11-2021

TOYOTA FINANCIAL
ISERVICES INDIA LTD VSRAHUL

lOMP (DABBS STONES ANDBHARADWAJ(P
COMM)/2312/2021 _|CRUSHERS 9496 h 0958726491 Jjangraadvocate@gmail.com  [24-11-2021  [24-11-2021



mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:pranaymishra33@rediffmail.com
mailto:pranaymishra33@rediffmail.com
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District

Case No.

Petitioner Name
Respondent Name

VS

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

[TOYOTA FINANCIALJRAHUL

IOMP (DISERVICES INDIA LTD VSBHARADWAJ(P

COMM)/2321/2021 |[PARKASH MASIH 7800 ), 0958726491 [jangraadvocate@gmail.com  [24-11-2021  [24-11-2021
[TOYOTA FINANCIALLRAHUL

OMP (D}SERVICES INDIA LTD VSBHARADWAJ(P

COMM)/2313/2021 _[NOOR TRAVELS 8260 h 0958726491 Jjangraadvocate@gmail.com  [24-11-2021 _ [24-11-2021
[TOYOTA FINANCIAL|
ISERVICES INDIA LTD Vs
[TRANZLEASE RAHUL

OMP (DHOLDINGS INDIA PVIBHARADWAJ(P

COMM)/2317/2021 _|LTD 7914 h 9958726491 [jangraadvocate@gmail.com  [24-11-2021  [24-11-2021
TOYOTA FINANCIALJRAHUL

IOMP (DISERVICES INDIA LTD VSBHARADWAJ(P

COMM)/2314/2021 _[VIPIN KUMAR 4497 h 0058726491 [jangraadvocate@gmail.com  [24-11-2021  [24-11-2021
[TOYOTA FINANCIALLRAHUL

OMP (DISERVICES INDIA LTD VSBHARADWAJ(P

COMM)/2311/2021 |SHRUTI TRAVELS 7073 |, 9958726491 Jjangraadvocate@gmail.com  |24-11-2021 _ [24-11-2021
[TOYOTA FINANCIAL
ISERVICES INDIA LTD VSRAHUL

IOMP (DISURESH PRASAD SINGHBHARADWAJ(P

COMM)/2322/2021 801" h 0958726491 [jangraadvocate@gmail.com  [25-11-2021  [25-11-2021
IMEDICAL DEVICES|
[ENDOSCOPY THROUGH|
ITS AUTHORIZED|
REPRESENTATIVE MR
ILIJO REJI Vs NESTIVAVIBHOR

ICS (COMM)/379/2021MEDICARE PVT LTD IVERDHAN(P), (9711961483 vibhor vedhan@yahoo.com [25-11-2021  |25-11-2021
IMILTON EXHIBITS|
INDIA PVT LTD Vg

ICS (COMM)/385/2021|WEXTRA PVT LTD [Kajal Kumari(P), 9561889034 |kajal. kumaritoo4@gmail.com [27-11-2021  p7-11-2021
IBAL PLUMBING
SERVICE PVT LTD Vs

ICS (COMM)/384/2021DEQ DUTT SHARMA [Nitish Singh(P), (0891194404 [rksharmas4@gmail.com 27-11-2021  |27-11-2021



mailto:jangraadvocate@gmail.com
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Case No.

lOMP
COMM)/71/2021

Petitioner Name VSAdvocate
Respondent Name

IFIRST GLOBAL STOCK]
BROKING PVT LTD Vg
[TARUN GUPTA

IMANSI
SOOD(P),

Advocate
Nobile
Number

10000910000

Date ofDate of e-
Registration filing

Advocate email id

0-11-2021

raghavkacker@gmail.com 30-11-2021

13

IKHANNA, DISTRICT]
WUDGE
(COMMERCIAL
ICOURT)-02

ISH. VINAY KUMARSOUTH

ICS(COMM)/366/21

[Ruloans Distribution|
Services Pvt Ltd Vs. Oxyzo|
[Financial Services Pvt Ltd

IShalaj Mridul

9810656757

shalaj.mirdul @legalcorpus.co.ij01.11.2021 30.10.2021

IMISC DJ/35/21

[Pear] Mineral Pvt Ltd Vs,
Carlton Woods Creators
Pvt Ltd

ILakhmi Chand

9350508109

INot Known 01.11.2021 01.11.2021

ICS(COMM)/368/21

Max Healthcare Institute
ILtd Vs. Max Care Hospital
& Ors.

[Raunaq Kamath

office@ira.law 01.11.2021 01.11.2021

[EX-296/21

Cholamandalam
Investment & Finance Co.
ILtd Vs. Raj Kumar Jain

[Rahul Bhardwaj

8376049807

lamarnathrbec@yahoo.com 01.11.2021 18.10.2021

[EX-297/21

Cholamandalam

Investment & Finance Co.
ILtd Vs. Satish Kumar
[Tanwar

[Rahul Bhardwaj

8376049807

amarnathrbc@yahoo.com 01.11.2021 18.10.2021

[EX-298/21

Cholamandalam
Investment & Finance Co
ILtd Vs. Sandeep B

[Rahul Bhardwaj

8376049807

lamarnathrbec@yahoo.com 01.11.2021 18.10.2021

[EX-299/21

Rakesh Kumar Jain Vs,
ID.S.C. Ltd

[Tas Law

9205137094

ladmin@taslaw.in 01.11.2021 18.10.2021

[EX-302/21

Cholamandalam

Investment and Finance
Company Ltd Vs. My
Kanhai Kumar Sharma &

Any

[Rahul Bhardwaj

8376049807

hmarnathrbe@yahoo.com 02.11.2021

JIOMP(I)
COMM)2219/21

[Toyota Financial Services|
India Ltd Vs. Victory India|
[Holiday

[Rajesh Jangra

9958726491

jangraadvocate@gmail.com  [08.11.2021  [08.11.2021

IOMP(I)
COMM)2220/21

[Toyota Financial Services
India Ltd Vs. Sandeep
Singh Sandhu

[Rajesh Jangra

9958726491

jangraadvocate@gmail.com  [08.11.2021  [08.11.2021

JOMP(I)
COMM)/2221/21

IDFC First Bank Ltd Vs,
[Puja Road Lines

ISanjeev Pathak

8285002845

sanjeev.pathak@srcslegal.com 09.11.2021 08.11.2021
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District

Case No.

VS

Petitioner Name
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of
Registration filing

IOMP(I) IDFC First Bank Ltd Vs/Sanjeev Pathak [8285002845 |anjeev.pathak@srcslegal.com [09.11.2021  [08.11.2021
COMM)/2222/21 [Puja Road Lines
IOMP(1) IDFC First Bank Ltd Vs/Sanjeev Pathak [8285002845 [anjeev.pathak@srcslegal.com [09.11.2021  [08.11.2021
COMM)/2223/21 [Puja Road Lines
IOMP(I) IDFC First Bank Ltd Vs/Sanjeev Pathak [8285002845 [anjeev.pathak@srcslegal.com [09.11.2021  [08.11.2021
COMM)/2224/21 [Puja Road Lines
IOMP(I) |Axis Bank Ltd Vs. Niyamat|Rajesh Jangra (9958726491 jangraadvocate@gmail.com  [09.11.2021 09.11.2021
COMM)2225/21 |AlL
JOMP(I) |Axis Bank Ltd Vs. SanjeevlRajesh Jangra (9958726491 jangraadvocate@gmail.com  [09.11.2021 09.11.2021
COMM)2226/21 Sharma
IOMP(I) |Axis Bank Ltd Vs. SumitRajesh Jangra (90958726491 jangraadvocate@gmail.com  [09.11.2021 09.11.2021
COMM)2227/21 Bhati
IOMP(1) IDFC First Bank Ltd Vs.Sanjeev Pathak [8285002845 [anjeev.pathak@srcslegal.com [09.11.2021  [08.11.2021
COMM)/2236/21 IPuja Road Lines
IOMP(I) IDFC First Bank Ltd Vs/Sanjeev Pathak [8285002845 |fanjeev.pathak@srcslegal.com [09.11.2021 09.11.2021
COMM)/2237/21 [Puja Road Lines
JIOMP(I) IDFC First Bank Ltd Vs.Sanjeev Pathak (8285002845 [sanjeev.pathak@srcslegal.com [09.11.2021 09.11.2021
COMM)/2238/21 [Puja Road Lines
JOMP(I) IDFC First Bank Ltd Vs/Sanjeev Pathak [8285002845 fanjeev.pathak@sreslegal.com [09.11.2021 0.11.2021
COMM)/2239/21 [Puja Road Lines
IOMP(I) IDFC First Bank Ltd Vs/Sanjeev Pathak [8285002845 |fanjeev.pathak@srcslegal.com [09.11.2021 09.11.2021
COMM)/2240/21 Satpal
IOMP(1) Toyota Financial ServicesRahul Bhardwaj (8376049807 |advocateashok.i@gmail.com [10.11.2021 01.11.2021
COMM)/2241/21 India Ltd Vs. Tranzlease|

[Holdings India Pvt Ltd
JIOMP(I) HDFC Bank Ltd Vs. SimarSanjeev Pathak [8285002845 [sanjeev.pathak@srcslegal.com [12.11.2021 l12.11.2021
COMM)/2251/21 Govind Singh
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District

Case No.

Petitioner Name
Respondent Name

VSAdvocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of
Registration filing

e-

IOMP(I) I[HDFC Bank Ltd Vs. SimarjSanjeev Pathak [8285002845 |[sanjeev.pathak@srcslegal.com [12.11.2021 l12.11.2021

COMM)/2252/21 Govind Singh

IOMP(1) IHDFC Bank Ltd Vs. SimarjSanjeev Pathak [8285002845 |[sanjeev.pathak@srcslegal.com [12.11.2021 12.11.2021

COMM)/2253/21 Govind Singh

IOMP(I) [HDFC Bank Ltd Vs. SimarjSanjeev Pathak [8285002845 [anjeev.pathak@srcslegal.com [12.11.2021 12.11.2021

COMM)/2254/21 Govind Singh

IOMP(I) HDFC Bank Ltd Vs. SimarSanjeev Pathak [8285002845 [sanjeev.pathak@srcslegal.com [12.11.2021 12.11.2021

COMM)/2255/21 Govind Singh

IOMP(1) [HDFC Bank Ltd Vs. Simar|Sanjeev Pathak [8285002845 [anjeev.pathak@srcslegal.com [12.11.2021 12.11.2021

COMM)/2256/21 Govind Singh

IOMP(I) [HDFC Bank Ltd Vs. SimarjSanjeev Pathak (8285002845 |[sanjeev.pathak@srcslegal.com [12.11.2021 12.11.2021

COMM)/2257/21 Govind Singh

[EX-313/21 Hinduja Housing FinanceRajeev Chauhan 9891467200  [casadv2000@gmail.com 15.11.2021 30.10.2021
ILtd Vs. Hansraj Rathore

JOMP(T) |Ashish Khare Vs. Fiit JeelApoorva 0013326116 labmkchambers@gmail.com  [15.11.2021 l15.11.2021

COMM)/17/21 ILtd & Anr. Bhumesh

ICS(COMM)/375/21  [Dr. Saurabh Bansal Vs|Prashant Parihar (9971307856 prashant.intralegem@outlook.q15.11.2021 11.11.2021
[Focus Imaging and|
[Research Centre Pvt Ltd|
land Ors.

[EX-314/21 [Kotak Mahindra Bank LtdAnkur Katyal 09811809439  |ankurkatyal@asklegal.co.in  [16.11.2021 12.11.2021
IVs. Harendra Prasad Teli

IOMP(COMM)/69/21 (Spectrum Academy Pvt LtdKamal Bansal 9810911743 kba@kbaa.in 16.11.2021 11.11.2021
IVs. Ligare Aviation Ltd

ICS(COMM)/376/21  [Mohd Anas Vs. BharatSaifuddin 7982659146  [hamnasaif786@gmail.com 16.11.2021 16.11.2021
IBhushan Dua

[EX-315/21 Haiko Logistics India PvtjUdit Mishra 9810513377 ladvuditmishra@yahoo.com  [17.11.2021 l17.11.2021
ILtd Vs. Fonus Water Pvt|
ILtd
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District

Case No.

IOMP(I)

Petitioner Name VS
Respondent Name

[Toyota Financial Services|

Advocate

Rajesh Jangra

Advocate

Nobile
Number

9958726491

Advocate email id

jangraadvocate@gmail.com

Date

ofDate of

Registration filing

17.11.2021

17.11.2021

COMM)2266/21 India Ltd Vs. Anirban Bala

IOMP(1) IHDFC Bank Ltd Vs. ManulSanjeev Pathak [8285002845 |sanjeev.pathak@srcslegal.com [17.11.2021 17.11.2021

COMM)/2267/21 Bhatia

IOMP(I) HDFC Bank Ltd Vs/Sanjeev Pathak [8285002845 |sanjeev.pathak@srcslegal.com [17.11.2021 17.11.2021

COMM)/2268/21 [Dharmendra Kumar

IOMP(I) HDFC Bank Ltd Vs. SurbhifSanjeev Pathak [8285002845 [sanjeev.pathak@srcslegal.com [17.11.2021 17.11.2021

COMM)/2269/21 Bharti

IOMP(1) HDFC Bank Ltd Vs/Sanjeev Pathak [8285002845 |sanjeev.pathak@srcslegal.com [17.11.2021 l17.11.2021

COMM)/2270/21 Subhash Yadav

JIOMP(I) HDFC Bank Ltd Vs/Sanjeev Pathak [8285002845 |[sanjeev.pathak@srcslegal.com [17.11.2021 l17.11.2021

COMM)/2271/21 Hitender Gill

IOMP(1) HDFC Bank Ltd Vs/Sanjeev Pathak [8285002845 |[sanjeev.pathak@srcslegal.com [17.11.2021 17.11.2021

COMM)/2272/21 ISandeep Satpal

IOMP(I) HDFC Bank Ltd Vs/Sanjeev Pathak [8285002845 [sanjeev.pathak@srcslegal.com [17.11.2021 17.11.2021

COMM)/2273/21 Mumtaj

IOMP(I) HDFC Bank Ltd Vs.Sanjeev Pathak [8285002845 [sanjeev.pathak@sreslegal.com [17.11.2021 17.11.2021

COMM)/2274/21 INitender Sant Ram

[EX-316/21 HDFC Bank Ltd Vs|GBA Law 9311851166 gurmeet@ghlawoffices.com  [18.11.2021 0.11.2021
[Rebecca Lalrindiki

[EX-317/21 IIFL Finance Ltd VsJARV Chambers [9560425989 |support@arvlawchambers.com[18.11.2021 25.09.2021
IManoj General Store

[EX-318/21 IIFL Finance Ltd VsJARV Chambers [9560425989 |support@arvlawchambers.com18.11.2021 5.09.2021
IShashi Enterprises & Ors

JIOMP(I) [Toyota Financial ServicesRajesh Jangra (9958726491 jangraadvocate@gmail.com  [18.11.2021 18.11.2021

COMM)2275/21 India Ltd Vs. Ramesh|

Chandra Singh
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District

Case No.

IOMP(I)
COMM)2276/21

Petitioner Name
Respondent Name

VS

[Toyota Financial Services|
India Ltd Vs. Nipulbhai A
Patel

Advocate

Rajesh Jangra

Advocate
Nobile
Number

9958726491

Advocate email id

jangraadvocate@gmail.com

Date

ofDate of

Registration filing

18.11.2021

18.11.2021

COMM)/2308/21

ISundar Kumar

IOMP(1) IHDFC Bank Ltd Vs. OmkarjSanjeev Pathak [8285002845 |sanjeev.pathak@srcslegal.com [18.11.2021 18.11.2021

COMM)/2277/21 Raguar

IOMP(I) HDFC Bank Ltd Vs. NikhilSanjeev Pathak [8285002845 [anjeev.pathak@srcslegal.com [18.11.2021 18.11.2021

COMM)/2278/21 [Rohtan

IOMP(I) HDFC Bank Ltd Vs/Sanjeev Pathak [8285002845 [sanjeev.pathak@srcslegal.com [18.11.2021 18.11.2021

COMM)/2279/21 ISawmen Mustafa

IOMP(1) HDFC Bank Ltd Vs. AbidSanjeev Pathak [8285002845 [anjeev.pathak@srcslegal.com [18.11.2021 18.11.2021

COMM)/2280/21 Shahid Khan

IOMP(I) [HDFC Bank Ltd Vs/Sanjeev Pathak [8285002845 |[sanjeev.pathak@srcslegal.com [18.11.2021 18.11.2021

COMM)/2281/21 Richpal Singh

IOMP(1) HDFC Bank Ltd Vs/Sanjeev Pathak [8285002845 |sanjeev.pathak@srcslegal.com [18.11.2021 18.11.2021

COMM)/2282/21 [Tasweer Rasid

ICS(COMM)/378/21  [Unique Engineers Pvt LtdAbinash Kumar 9899680743 fadv.abinashkumar64@gmail.cd20.11.2021 l17.11.2021
IVs. EES Projects Pvt Ltd

IOMP(I) HDFC Bank Ltd Vs.SanjeevPathak (8285002845 [sanjeev.pathak@srcslegal.com [20.11.2021 20.11.2021

COMM)/2304/21 IYogesh Kumar Madan

IOMP(I) [HDFC Bank Ltd Vs/SanjeevPathak [8285002845 [anjeev.pathak@sreslegal.com [20.11.2021  [20.11.2021

COMM)/2305/21 Munesh Kumar

IOMP(I) HDFC Bank Ltd Vs/Sanjeev Pathak [8285002845 |anjeev.pathak@sreslegal.com [20.11.2021  [20.11.2021

COMM)/2306/21 Suman Singh

JOMP(I) HDFC Bank Ltd Vs/Sanjeev Pathak [8285002845 fanjeev.pathak@srcslegal.com [20.11.2021 20.11.2021

COMM)/2307/21 [Bushra Khanam

JIOMP(I) HDFC Bank Ltd Vs/Sanjeev Pathak [8285002845 [sanjeev.pathak@srcslegal.com [20.11.2021 20.11.2021
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District

Case No.

Petitioner Name
Respondent Name

VSAdvocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

e-

IOMP(I) HDFC Bank Ltd Vs. SNG{Sanjeev Pathak [8285002845 |anjeev.pathak@sreslegal.com [20.11.2021  [20.11.2021
COMM)/2309/21 [Fleet Solutions
IOMP(1) [Toyota Financial ServicesRajesh Jangra [9958726491 [jangraadvocate@gmail.com [20.11.2021  [20.11.2021
COMM)2310/21 India Ltd Vs. Sukhdeep
[Kaur
[EX-324/21 [Kotak Mahindra Bank LtdKushal Kumar [9958724670  [kushal. kumar@eruditelegal.asij24.11.2021 24.11.2021
[Vs. Mohit Rastogi & Anr.
[EX-325/21 BSES Rajdhani PowerRishabh Raj Jain|9958737266  [rishab@rrjassociate.com 24.11.2021 o4.11.2021
ILimited Vs. Sanjay Jha
[EX-326/21 M/s. Cholamandalam|Vandana Kumar (9810333703 andanaharit@gmail.com 24.11.2021 24.11.2021
Investment and Finance
Co. Ltd. Vs. Deo Sons|
[Transport
ICS(COMM)/380/21  [Core Nutrilife LLP Vs[PankajPareek [9818265410 Jadvocatepankajpareek@gmail.d25.11.2021 25.11.2021
[Pallavi Jayendra Chougule
ICS(COMM)/381/21  [GRAFIX Solutions Pvt LtdMayank Sapre [7292001202  [Not known 26.11.2021 23.11.2021
IVs. G.D. Cargo Care & Anr.
ICS(COMM)/382/21  [Habibs Cosmetic Pvt LtdSimranjeet Singh|9654871449  jsimran.legal@gmail.com 26.11.2021 16.11.2021
[Vs. Hobibs Unisex Hair &]
Beauty Studio & Ors.
IOMP(I) IYes Bank Ltd Vs. Ram[Sachin Katyal 9811015339 katyalsachin2008@gmail.com [27.11.2021 23.11.2021
COMM)2323/21 Singh Rathore
JOMP(I) IYes Bank Ltd Vs. RamSachin Katyal [9811015339 katyalsachinzoo8@gmail.com [27.11.2021 23.11.2021
COMM)2324/21 Singh Rathore
JIOMP(I) [Yes Bank Ltd Vs. YogenderjSachin Katyal [9811015339 lkatyalsachinzoo8@gmail.com [27.11.2021 23.11.2021
COMM)2325/21 ISwami
ICS(COMM)/383/21 [Clix Capital Services Pvt[Ravi Shankarjo811252038 ladvocatersgarg@gmail.com  [27.11.2021 17.11.2021
ILtd Vs. Royal TerraceGarg
[Hotel Pvt Ltd



mailto:sanjeev.pathak@srcslegal.com
mailto:jangraadvocate@gmail.com
mailto:kushal.kumar@eruditelegal.asia
mailto:rishab@rrjassociate.com
mailto:vandanaharit@gmail.com
mailto:advocatepankajpareek@gmail.com
mailto:simran.legal@gmail.com
mailto:katyalsachin2008@gmail.com
mailto:katyalsachin2008@gmail.com
mailto:katyalsachin2008@gmail.com
mailto:advocatersgarg@gmail.com

District

Case No.

ICS(COMM)/386/21

Petitioner Name
Respondent Name

lAntex Pharma Pvt Ltd Vs,
JAADVIK Pharma & Anrs.

VSAdvocate

ISumit Rajput

Advocate
Nobile
Number

9999333350

Advocate email id

76highcourt@gmail.com

Date

ofDate of

Registration filing

27.11.2021

[27.11.2021

JIOMP(I)
COMM)2326/2021

[Toyota Financial Services|
India Ltd Vs. SAHIL
ISUBHASH

Rajesh Jangra

9958726491

jangraadvocate@gmail.com

20.11.2021

[20.11.2021

[EX-332/21

Shri Ram City Union|
[Finance Ltd Vs. Abdul
Mojeeb and Ors.

[Rahuk
ISharma

Kumary

9910347289

INot known

130.11.2021

[28.11.2021

ICS(COMM)/387/21

Sunil Kumar Rastogi Vs,
Pearls Creative|
|Adsolutions Pvt Ltd & Ors.

|Abhishek Atrey

0810047556

labhishekatrey@gmail.com

130.11.2021

16.11.2021

14

SH. RAJ KUMAR]
ICHAUHAN, LD
IDISTRICT JUDGH
(COMMERCIAL-
ICOURT), SOUTH
[EAST, SAKET COURT

ISOUTH-
[EAST

ICS (COMM)/505/2021

SUVI EXPORTS LLP Vg
IBEE ESS DESIGNS

IVISHAL
IGARG(P)

0899659649

IN/A

02-11-2021

ICS (COMM)/504/2021

ISHABAB
ISANTOSH
IPARSHURAM

ALAM Vs
GOPAL

IAhmad
Waseem(P),

0811839454

IADV.WASEEM2GMAIL.COM

02-11-2021

[29.10.2021

ICS (COMM)/506/2021

ISTATE BANK OF INDIA]
Vs SH NARENDER|
IKUMAR S/O SH RAMESH|
CHAND

IDHARMENDRA
ISINGH(P),

8800784740

ISHUBHI1673@GMAIL.COM

02-11-2021

0.10.2021

ICS (COMM)/507/2021

STATE BANK OF INDIA|
Vs OMVIR SINGH

ACP),

8800784740

SHUBHI1673@GMAIL.COM

02-11-2021

130.10.2021

ICS (COMM) 2021

ICS (COMM)/526/2021

IABHISHEK KUMAR Vs
IMG MOBILE INDIA PVT]
ILTD

Gautam
ISwarup(P),

0560956484

10-11-2021

8.11.2021

CHAUDHERY
IASSOCIATES Vs M/S
SWAYAM SIDDHA|
SIDDHANT SEWAA VAM|
ISHIKSHA SAMITI S6

GAURAV
KUMAR(P),

9999720412

IR.GAURAVSINGH @GMAIL.C

11-11-2021

08.11.2021

ICS (COMM)/525/2021

THE JAMMU AND|
IKASHMIR BANK LTD Vs
SHAMIM AKHTER

(P),

9953459952

IRAUZLEGAL@GMAIL.COM

12-11-2021

08.11.2021

ICS (COMM)/527/2021

ISPS ENERPROS INDIA]
IPRIVATE LIMITED Vs
CHETAK ENTERPRISES

ILIMITED

JANKIT(P),

0811667456

IDHURAJTIVERMA@YAHOO.

11-11-2021

08.11.2021
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Case No.

ICS (COMM)/523/2021

Petitioner Name
Respondent Name

VS

IPUNJAB
BANK Vs
ISARIN

NATIONAL
MRS RENU|

Advocate

RAMAN
[TOMAR(P),

Advocate
Nobile
Number

0810514270

Advocate email id

ADVSARANSVRI@GMAIL.CO

Date

ofDate of

Registration filing

11-11-2021

109.11.2021

ICS (COMM)/522/2021

IPUNJAB NATIONAL
IBANK Vs RENU SARIN

IRAMAN
[TOMAR(P)

9810514270

ADVSARANSVRI@GMAIL.CO

11-11-2021

0.11.2021

ICS (COMM)/520/2021

IPUNJAB NATIONAL
IBANK Vs RENU SARIN

IRAMAN
[TOMAR(P),

9810514270

JADVSARANSVRI@GMAIL.CO

11-11-2021

109.11.2021

ICS (COMM)/528/2021

RETAIL SULUITUN
[PVTLTD Vs M/S
ISHRISHTT
INFRASTRUCTURE
ICORPORATION LTD

IANJALI
INEHRA(P),

9811117362

JUKD.0703@GMAIL.COM

17-11-2021

11.111.201

ICS (COMM)/518/2021

SH PUNEET GUPTA Vg
IMS VINSURA VENTURE

KULWANT
KAUR(P),

0873476464

IDALIPANAND990 @GMAIL.C

16-11-2021

15.11.2021

ICS (COMM)/534/2021

AYZO INIERNATIIUNATL]
PVT LTD Vs  MR|
IMITHLESH SINGH PROP|
M/S SIDDHARTH]
[TECHNOCRAT

ISudhanshu
Madan(P),

9911306876

ISUDHANSHU@SMADANLEG.

20-11-2021

15.11.2021

ICS (COMM)/537/2021

[MTUNTCIFAL
ICORPORATION
[THROUGH ITS
IEXECUTIVE ENGINEER|
PR IT

IASEEM
IMEHROTRA(P),

081162351

IMEHROTRA ASEEM@YAHO!

17-11-2021

16.11.2021

ICS (COMM)/536/2021

[MTUNICIPAL
ICORPORATION
[THROUGH ITS|
IEXECUTIVE ENGINEER]
IPR II

IASEEM
IMEHROTRA(P),

081162351

IMEHROTRA ASEEM@YAHO!

17-11-2021

16.11.2021

ICS (COMM)/535/2021

[CITD VS SUUTH DELH]]
IMUNICIPAL
ICORPORATION
[THROUGH EXECUTIVE
IENGINEER PROJECT II

IASEEM
IMEHROTRA(P),

0981162351

IMEHROTRA ASEEM@YAHO

17-11-2021

16.11.2021

ICS (COMM)/529/2021

IMPEX SERVICES INDIA|
IPVT LTD Vs RAVI
IKROLIYA

ISHIVAM
ISHARMA(P)

0654545855

ILEGAL@SHIVAMSHARMA.IN

18-11-2021

17.11.2021

ICS (COMM)/568/2021

IRAJESH KUNAL KESHR]]
Vs SMC COMTRADE LTD

SURENDRA
KUMAR
SRIVASTAVA(P)

b

9810776511

AKP97870 @ GMAIL.COM

20-11-2021

18.11.2021

ICS (COMM)/532/2021

IAVOOK GLOBAL
ILIMITED Vs M/S|
[TEUCRIUM NETWORK]|
INFORMATION PVT LTD

[Yash
Chaturvedi(P),

0011440109

ICONTACT@KEYLEGAL.IN

20-11-2021

18.11.2021

ICS (COMM)/533/2021

IAVOOK GLOBAL
ILIMITED Vs M/S VIPIN|

IYash

IMPORTS PVT LTD

IChaturvedi(P),

0011440109

ICONTACT@KEYLEGAL.IN

20-11-2021

18.11.2021



mailto:ADVSARANSVRI@GMAIL.COM
mailto:ADVSARANSVRI@GMAIL.COM
mailto:ADVSARANSVRI@GMAIL.COM
mailto:UKD.0703@GMAIL.COM
mailto:DALIPANAND990@GMAIL.COM
mailto:SUDHANSHU@SMADANLEGAL.IN
mailto:MEHROTRA_ASEEM@YAHOO.CO.IN
mailto:MEHROTRA_ASEEM@YAHOO.CO.IN
mailto:MEHROTRA_ASEEM@YAHOO.CO.IN
mailto:LEGAL@SHIVAMSHARMA.INFO
mailto:AKP97870@GMAIL.COM
mailto:CONTACT@KEYLEGAL.I
mailto:CONTACT@KEYLEGAL.I

District

Case No.

ICS (COMM)/530/2021

Petitioner Name
Respondent Name

VS

M S MASHEL ELECTRIC|
Vs RITAJYA INDUSTRIES]
IPRIVATE LTD

Advocate

JATIN
IKAPUR(P),

Advocate
Nobile
Number

0268147995

Advocate email id

ARIFADVOCATE@REDIFFMA

Date

ofDate of e-

Registration filing

20-11-2021

18.11.2021

15

IVACANT COURT OR
IMS.
IMITRA,
DUDGE
SOUTH
IDISTRICT,
ICOURTS,
IDELHI

DISTRICT]
(COMM-02)
EAST]
SAKET]
NEW]|

[SOUTH-

RAJ RANIEAST

ICS (COMM)/512/2021

IM/S AVOOK GLOBAL
ILIMITED Vs M/S|
IPLAYBOX TECHNOLOGY|
ICORPORATION

IYash
Chaturvedi(P)

0087566992

17-11-2021

3-07-2021

ICS (COMM)/501/2021

IPUNJAB NATIONAL
IBANK Vs MRS RAN]
IROSLIN SINGH

KRISHAN
KUMAR(P),

98105777000

11-11-2021

23-08-2021

ICS (COMM)/555/2021

STATE BANK OF INDIA]
Vs MOHD ZAHEER

VAIBHAV
[YADAV(P),

9971336611

27-11-2021

27-08-2021

ICS (COMM)/554/2021

STATE BANK OF INDIA|
Vs USHA SINGH

VAIBHAV
[YADAV(P),

0971336611

27-11-2021

27-08-2021

ICS (COMM)/553/2021

ISTATE BANK OF INDIA|
Vs SANJAY KUMAR

IVAIBHAV
IYADAV(P),

9971336611

27-11-2021

27-08-2021

ICS (COMM)/494/2021

ISTANDARD

[REFRIGRATION PVT LTD
Vs
LIMITED

GOLD STAR LINEMohd

Rais|
[Farooqui(P)

0810898754

01-11-2021

0-10-2021

ICS
COMM)/493/2021

SAFF., TOUWERK PVI LI
Vs DIGITAL
INTEGRATED
[TECHNOLOGIES
ILTD

PVT]

ISANDEEP
ISHARMA(P)

0891877288

01-11-2021

0-10-2021

ICS(COMM)/495/20
21
TRANSFERRED)

ISANTOSH SATIJA VS
SUSHIL MISHRA

[Zubeda Begum,

9868119078

01-11-2021

B0-10-2021

ICS (COMM)/492/2021

STATE BANK OF INDIA|
Vs VINAY KUMAR

IDHARMENDRA
SINGH(P),

8800784740

01-11-2021

0-10-2021

ICS (COMM)/491/2021
T™)

IMANKIND PHARMA LTD
Vs SHRINIVAS GUJARAT|
ILABORATORIES PVT LTD

[Hemant
[Daswani(P),

8882550428

01-11-2021

[30-10-2021

ICS (COMM)/498/2021

IKUDAMM
ICORPORATION V|
IMINIMAX INDUSTRIES

SANDEEP
SHARMA(P),

0810230498

10-11-2021

08-11-2021

ICS (COMM)/497/2021

SULE.  PROPKIETURMK]|
ROLAND ATIK Vs MR|
GULJIT SINGH CHOPRA]
SOLE ~ PROPRIETORGC(|
INTERNATIONAL

IAKSHAY

[THAKUR(P),

N/A

09-11-2021

08-11-2021



mailto:ARIFADVOCATE@REDIFFMAIL.COM
mailto:contact@keylegal.in
mailto:krishenkumar@gmail.com
mailto:vaibhav.yadav@hotmail.com
mailto:vaibhav.yadav@hotmail.com
mailto:vaibhav.yadav@hotmail.com
mailto:mrfarooqui.adv@gmail.com
mailto:sharmaajay85.as@gmail.com
mailto:zubedabegumadv@gmail.com
mailto:subhi1673@gmail.com
mailto:ipr@richesttrademark.com
mailto:saurabhsharma12@yahoo.co.in
mailto:office@anandandassociates.co.in

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date ofDate of
Registration filing

ICS (COMM)/499/2021

[UNION BANK OF INDIA|
Vs M/S VED IMPEX LLP|
[THROUGH ITS
IPARTNERS

IARUN KUMAR]
ISHUKLA(P),

8586863313

10-11-2021 l08-11-2021

ICS (COMM)/502/2021

CICO TECHNOLOGIES
ILIMITED Vs M/S
INAVAYUGA

IABHINAY(P)

0205137094

12-11-2021 11-11-2021

ICS (COMM)/509/2021

h]%lNGINEERING CO LTD

TS ACE MEDICAT]
SERVICES Vs  KARE
IPARTNERS GROUP|
INDIA PVT LTD AND|
IOTHERS

IPRADEEP
IKUMAR
SINGH(P),

0899900273

15-11-2021 12-11-2021

ICS (COMM)/510/2021

SH PUNEET GUPTA Vs
IM/S NOVUS AND BERRY|
INDIA

IKULWANT
IKAUR(P),

0873476464

16-11-2021 [15-11-2021

ICS (COMM)/511/2021

IDILSHAD AHMED Vs
IMULTILINK ONLINE]|
SERVICES PVT LTD

FAHAD
KHAN(P),

9219701292

16-11-2021 15-11-2021

ICS (COMM)/514/2021

IMARUTI ELECTRONICS
Vs M/S KARNT
COMMUNICATION ~ PVT]
LTD

ISATYA
IBHUSHAN(P),

9810774019

18-11-2021 17-11-2021

ICS (COMM)/545/2021

IBANK OF BARODA Vs
IMONIKA AGARWAL

IVINAY PREET]
ISINGH(P),

8700308803

25-11-2021 17-11-2021

ICS
COMM)/524/2021(
[ITRANSFERRED)

SUDON CONTRACT VS§
M/S ACTC SAMBA
IPVT. LTD.

[Tanvar Singh

0811338696

23-11-2021 [22-11-2021

ICS (COMM)/517/2021

IMANOHAR FILAMENTS|
IPVT LTD Vs MODELAMA|
IEXPORTS PVT LTD

SHIVAM
ISHUKLA(P),

9910280608

20-11-2021  [18-11-2021

ICS (COMM)/543/2021

KBSH PVT LTD Vg
ICHARAN JEET SINGH

IGAURAV
IGUPTA(P),

0858444233

24-11-2021 18-11-2021

ICS (COMM)/516/2021

IAVOOK GLOBAL|
ILIMITED Vs MICRO INFO|
ISOLUTIONS

\Yash
Chaturvedi(P),

0911440109

20-11-2021 18-11-2021

ICS (COMM)/515/2021

M/S AVOOK GLOBAL
ILIMITED Vs SA2|
IDIGITAL SERVICES LLP

'Yash
Chaturvedi(P),

0911440109

20-11-2021 18-11-2021

ICS

COMM)/521/2021(T
D

TNDUSIKIES CIMITED V3|
MR VAIBHAV GUPTA
TRADING AS  M/S
UAGANNATH FOOD|
ICORPORATION

IANKIT
SHARMA(P),

7218309559

22-11-2021 R0-11-2021



mailto:connect@snslegal.in
mailto:admin@taslaw.in
mailto:rajivrathi0009@gmail.com
mailto:dalianand990@gmail.com
mailto:fahadamu1988@gmail.com
mailto:aniladvocate2005@gmail.com
mailto:info@thechamberz.com
mailto:voxjurisdelhi@gmail.com
mailto:r.k.sharma54@gmail.com
mailto:gaurav@gauravgupta.net.in
mailto:contact@keylegal.in
mailto:contact@keylegal.in
mailto:sharmapooja11093@gmail.com

District Case No.

VS

Petitioner Name
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id Date

ofDate of

Registration filing

ICS
COMM)/519/2021(T
M)

IMAHESH EDIBLE OIl
INDUSTRIES LIMITED Vs
M B INDUSTRIES

ANKIT
SHARMA(P),

7218309559

22-11-2021

[20-11-2021

ICS (COMM)/538/2021

IDIAGNOSTIC
IENTERPRISES Vs
IPRAMOD S SRIVASTAVA

RAJEEV
IKUMAR
ISHARMA(P),

0810463473

23-11-2021

[22-11-2021

ICS (COMM)/541/2021

M/S EPIC BRANDS
PRIVATE LIMITED Vs
IANSH TEXTILES AND
ORS

IMANMEET
ISINGH
OBEROI(P),

9990011586

23-11-2021

[22-11-2021

ICS (COMM)/540/2021

M/S EPIC BRANDS
PRIVATE LIMITED Vs D|
IN TEXTILES

MANMEET
SINGH
OBEROI(P),

0990011586

23-11-2021

R22-11-2021

ICS (COMM)/539/2021

SADHANA RALA|
[THROUGH GPA HOLDER|
IMR VED PRAKASH KALA|
Vs ANJALI MUKHERJEE
IHEALTH TOTAL PVT LTD

|Aatrayi Das(P),

0899949839

23-11-2021

[22-11-2021

ICS
COMM)/544/2021(T
M)

IM/S DINDAYAL
INDUSTRIES LTD Vs M/S§
IDINDAYAL AYURVED|
IBHAWAN

ISWAPNIL
IGAUR(P),

0899016945

25-11-2021

[24-11-2021

ICS (COMM)/547/2021

STATE BANK OF INDIA|
Vs DHROOP|

IVARUN

SINGH@DHRUYV SINGH

ICHANDIOK(P)

0818365119

26-11-2021

[25-11-2021



mailto:sharmapooja11093@gmail.com
mailto:advocaterajeevsharma@gmail.com
mailto:mroberaiassociates@gmail.com
mailto:mroberaiassociates@gmail.com
mailto:delhioffice@tiwariandassociates.com
mailto:nupurgoswami.adv@gmail.com
mailto:varunchandiok@gmail.com

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of
Registration filing

ICS (COMM)/548/2021

Vs SUGATHA SHARMA

ISTATE BANK OF INDIAVARUN

ICHANDIOK(P),

0818365119

26-11-2021 [25-11-2021

ICS (COMM)/550/2021

Vs MONAZZAM HUSSAIN

STATE BANK OF INDIAVARUN

ICHANDIOK(P)

0818365119

26-11-2021 [25-11-2021

ICS (COMM)/549/2021

Vs ALKA GUPTA

ISTATE BANK OF INDIAVARUN

ICHANDIOK(P)

9818365119

26-11-2021 |25-11-2021

ICS (COMM)/546/2021

Vs DEVENDER SINGH

STATE BANK OF INDIAVARUN

ICHANDIOK(P),

0818365119

26-11-2021 25-11-2021

ICS (COMM)/557/2021

IVIJAY GULATI Vs M/S
IFASHION CRAFT

VISHAL
IGARG(P),

9810171302 IN/A

20-11-2021 [26-11-2021

ICS (COMM)/552/2021

IM/S TRANSTEK]
INFOWAYS PVT LTD Vs
IGULSAN ARORA

IPANKAJ
IKUMAR(P),

0558732424

27-11-2021 [26-11-2021

ICS (COMM)/551/2021

INDIA GLASS LLP

IDEEPAK BISHT Vs SAFNamandeep

Singh(P),

9899604908

27-11-2021 [26-11-2021

ICS (COMM)/556/2021

M/S D L NAGPAL
IFIANNCE AND LEASING

IKUMAR SHARMA

CO PVT LTD Vs ANILIPRASHANT

SINGH(P),

0999761642

20-11-2021 [27-11-2021

ICS (COMM)/558/2021

IBIOTECH CONSORTIUM|
INDIA LTD Vs SUNILA|
IBAGGA

IADITI
SHARMA(P),

9899674082

20-11-2021 27-11-2021

ICS (COMM)/561/2021

IPURANDEEP SINGH Vs
STRYKER INDIA PVT]
ILTD AND ORS

SATYA
PRAKASH
YADAV(P),

0711046343

|30-11-2021 [20-11-2021

ICS (COMM)/559/2021

M/S TECNIKA|
ISOLUTIONS Vs  M/S
[TEJAYS INDUSTRIES
IPVT LTD

ARVIND
KUMAR(P),

8285669607

|30-11-2021 [20-11-2021

ICS (COMM)/560/2021

IM/S TECNIKA|
ISOLUTIONS Vs  M/S
[TEJAYS DYNAMIC LTD

ARVIND
KUMAR(P),

8285669607

|30-11-2021 29-11-2021



mailto:varunchandiok@gmail.com
mailto:varunchandiok@gmail.com
mailto:varunchandiok@gmail.com
mailto:varunchandiok@gmail.com
mailto:roy.pankaj@yahoo.co.in
mailto:karansafranso@gmail.com
mailto:nimmisharmaadv@gmail.com
mailto:adv.aditisharma@gmail.com
mailto:advocatesatya@gmail.com
mailto:arvind_ara57@rediffmail.com
mailto:arvind_ara57@rediffmail.com
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ISH.
ISHARMA-I

SANJAY]

District

[East

Case No.

VS

Petitioner Name
Respondent Name

Advocate

Advocate

Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

[TOYOTA FIN. SERVICES|
Eg;?LET'°1'°2775‘ INDIA LTD. VS. AMARABHA VIJAYAN [9953335792  hbhavijayaniz@gmailcom  |o1/11/21  foi/11/21
ISOMNATH NAIK
BMW INDIA FINANCIAL
[EC-DLET-01-03108- [SERVICES PRIVATE LTDRAHUL ,
e VS USMAN  ABDULBHARDWAJ 8376049807 dvocateashok.1@gmail.com. [01/11/21 o1/11/21
ISATTAR NOBLE
I[EC-DLET-01-03109- IMAYANK
9873347330 [MAYANK_MAHAJANo5@YAH01/11/21 o1/11/21
2021 IAXTS BANK LTD VS AMITMAHAJAN
IKUMAR
[EC-DLET-01-03110- [AXIS BANK LTD VSMAYANK
[y VIJAY MAHAJAN 9873347330 [MAYANK_MAHAJANo5@YAHo1/11/21 1/11/21
[EC-DLET-01-03111- [AXIS BANK LTD VSMAYANK
e SURESH KAUSHIK MAHAJAN 0873347330 [MAYANK_MAHAJANo5@YAHo1/11/21 o1/11/21
[EC-DLET-01-03113- |AXIS BANK LTD VSMAYANK
e RAJUDDIN S IMAHAJAN 09873347330 [MAYANK_MAHAJANo5@YAHo1/11/21 o1/11/21
[EC-DLET-01-03114- [AXIS BANK LTD VSMAYANK
Cewm IARBARI MAHAJAN 9873347330 [MAYANK_MAHAJANo5@YAHo1/11/21 lo1/11/21
IFFCO KISAN FINANCE|
DO DILIEII=O-GRF iR LTD VS BHIYALALRAJEEV KR'9811843931 ranjan.and.company@gmail.cojo1/11/21 1/11/21
2021 IRANJAN
IAHIRWAR
[EC-DLET-01-03115- [IFFCO KISAN FINANCERAJEEV KR| . .
ewm LTD VS VIJAY GURJAR  IRANJAN 9811843931 ranjan.and.company@gmail.cojo1/11/21 o1/11/21
IFFCO KISAN FINANCE
[EC-DLET-01-03116- ;1) VS RATNESHRAIEEV KR'9811843931 ranjan.and.company@gmail.cofo1/11/21 o1/11/21
2021 RANJAN
IPANDEY
[EC-DLET-01-03117- [IFFCO KISAN FINANCERAJEEV KR/ . .
boo1 LTD VS NEETESH YADAVIRANJAN 9811843931 ranjan.and.company@gmail.cojo1/11/21 o1/11/21
ICARS24 FINANCILA|
[EC-DLET-01-03121-  |sppyICES PVT LTD VSLALIT PANDEY 0717391663 [lalitpandeyadav@gmail.com  [o2/11/21 o2/11/21
2021
RIVESH
EC-DLET-01-03122- ICARS24 FINANCILA|
e SERVICES PVT LTD VSLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [|02/11/21 2/11/21
IBODDU MAHESH



mailto:abhavijayan13@gmail.com
mailto:advocateashok.1@gmail.com
mailto:MAYANK_MAHAJAN05@YAHOO-COM
mailto:MAYANK_MAHAJAN05@YAHOO-COM
mailto:MAYANK_MAHAJAN05@YAHOO-COM
mailto:MAYANK_MAHAJAN05@YAHOO-COM
mailto:MAYANK_MAHAJAN05@YAHOO-COM
mailto:ranjan.and.company@gmail.com
mailto:ranjan.and.company@gmail.com
mailto:ranjan.and.company@gmail.com
mailto:ranjan.and.company@gmail.com

District

Case No.

VS

Petitioner Name
Respondent Name

Advocate

Advocate
Nobile
Number

Date ofDate of e-
Registration filing

Advocate email id

I[EC-DLET-01-03123- [NEWLOOK LEASING PVIJITENDER
o L'TD VS NIHAL SINGH IKUMAR YADAV 9999855157 IADVJITENDERYADAV2017@({02/11/21 l02/11/21
[TOTSOL FINANCIAL
EC-DLET-01-03131- |sppyicgs  LTD  VSPALENDER 9999855157  [ADVJITENDERYADAV2017@(02/11/21 o2/11/21
2021 IKUMAR YADAV
IHASNAIN
IDASH LEASING AND|
ES;IDLET—(H—03135— IFINANCE PVT LTD VSII;I;E‘IIEENIA 9999334816  [pathania.hot@gmail.com 02/11/21 o2/11/21
IVIJENDER KUMAR
IDASH LEASING AND
ESA?LET_OI_O?’I%_ FINANCE PVT LTD VSIl;Izl%TTIIiENI A 9999334816  [pathania.hot@gmail.com 02/11/21 2/11/21
ISAHOON KHAN
IDASH LEASING AND|
ESA?LET_OI_OSBQ_ [FINANCE PVT LTD VSII;IIIG‘IIEENIA 0999334816  [pathania.hot@gmail.com 02/11/21 o2/11/21
IRAM VILASH
TOTSOL FINANCIAL
Eg;?LET'°1'°3134' SERVICES ~ LTD st(lgfgg%il) Ay 9999855157 ADVJITENDERYADAV2017@{02/11/21 l02/11/21
IABDUL REHMAN
IDASH LEASING AND
EC-DLET-01-03130- |pyNANCE PVT LTD VSRALISH 0999334816  [pathania.hot@gmail.com 02/11/21 o2/11/21
2021 RAJU IPATHANIA
IDASH LEASING AND
ES;IIDLET-01-03129- FINANCE PVT LTD VSII;I}I\?I‘IIEZINIA 9999334816  [pathania.hot@gmail.com 02/11/21 2/11/21
IOMBIR SINGH
IDASH LEASING AND
I[EC-DLET-01-03128- INITISH . .
ewm [FINANCE PVT LTD VSPATHANI A 9999334816  |pathania.hot@gmail.com 02/11/21 l02/11/21
INAYAB
IDASH LEASING AND|
Eg;?LET_OI_OSm% IFINANCE PVT LTD VSII;IJI\?[‘EENIA 0999334816  [pathania.hot@gmail.com 02/11/21 o2/11/21
IMAHABIR SINGH
IDASH LEASING AND
[EC-DLET-01-03126- |pr\aNGE PYT LTD VSR LLOH 0999334816  [pathania.hot@gmail.com 02/11/21 o2/11/21
2021 IPATHANIA
IQBAL ALI
IDASH LEASING AND
ES;IDLET—(H—03125— [FINANCE PVT LTD VSII;I;E‘IIEENIA 0999334816  [pathania.hot@gmail.com 02/11/21 o2/11/21
IGAURI SHANKAR
IDASH LEASING AND
EC-DLET-01-03124- |py\aNGE PVT LTD VSRALISH 9999334816  [pathania.hot@gmail.com 02/11/21 2/11/21
2021 FAHEEM IPATHANIA



mailto:ADVJITENDERYADAV2017@GMAIL.COM
mailto:ADVJITENDERYADAV2017@GMAIL.COM
mailto:pathania.hot@gmail.com
mailto:pathania.hot@gmail.com
mailto:pathania.hot@gmail.com
mailto:ADVJITENDERYADAV2017@GMAIL.COM
mailto:pathania.hot@gmail.com
mailto:pathania.hot@gmail.com
mailto:pathania.hot@gmail.com
mailto:pathania.hot@gmail.com
mailto:pathania.hot@gmail.com
mailto:pathania.hot@gmail.com
mailto:pathania.hot@gmail.com

District

Case No.

I[EC-DLET-01-03136-
2021

Petitioner Name
Respondent Name

ICARS24 FINANCILA|
SERVICES PVT LTD VS§
IDRK AUTO AND|
IFINANCE

VSAdvocate

ILALIT PANDEY

Advocate
Nobile
Number

9717391663

Advocate email id

lalitpandeyadav@gmail.com

Date

ofDate of e-

Registration filing

08/11/21

08/11/21

[EC-DLET-01-03137-
2021

IAXIS BANK LTD V§
IFAIZPUR REHMAN

IMAYANK
IMAHAJAN

9873347330

IMAYANK_MAHAJANO5@YAHR

08/11/21

08/11/21

[EC-DLET-01-03138-
2021

IKOTAK
IBANK VS SATISH

MAHINDRAIMAYANK

IMAHAJAN

9873347330

IMAYANK_MAHAJANO5@YAH

08/11/21

08/11/21

I[EC-DLET-01-03139-
2021

IJAXIS BANK LTD VS SHIV|
IBHOLE INDIA TRAVELS|
IPVT LTD

IMAYANK
IMAHAJAN

0873347330

IMAYANK_MAHAJANO5@YAH

08/11/21

8/11/21

IEC-DLET-01-03140-
2021

IAXIS BANK LTD V§
IDAVINDER KAUSHIK

IMAYANK
IMAHAJAN

0873347330

IMAYANK_MAHAJAN05@YAH

08/11/21

l08/11/21

I[EC-DLET-01-03141-
2021

IAXIS BANK LTD VSMAYANK

IRUKMUDIN

IMAHAJAN

9873347330

IMAYANK_MAHAJANO5@YAHR

08/11/21

08/11/21

[EC-DLET-01-03142-
2021

IAXIS BANK LTD VS|
IABHISHEK JAIN

IMAYANK
IMAHAJAN

9873347330

IMAYANK_MAHAJAN05@YAH

08/11/21

l08/11/21

I[EC-DLET-01-03143-
2021

IAXIS BANK LTD V¢
IMOHD AAKIL

IMAYANK
IMAHAJAN

9873347330

IMAYANK_MAHAJANO5@YAH

08/11/21

8/11/21

I[EC-DLET-01-03145-
2021

IAXIS BANK LTD V¢
RAHUL KUMAR

IMAYANK
IMAHAJAN

9873347330

IMAYANK_MAHAJANO5@YAHR

08/11/21

08/11/21

[EC-DLET-01-03144-
2021

IAXIS BANK LTD V§
IRUDRANATH BHATT

IMAYANK
IMAHAJAN

9873347330

IMAYANK_MAHAJAN05@YAHR

08/11/21

o8/11/21

IEC-DLET-01-03146-
2021

IAXIS BANK LTD VSMAYANK

JASHOK KUMAR

IMAHAJAN

9873347330

IMAYANK_MAHAJANO5@YAHR

08/11/21

08/11/21

I[EC-DLET-01-03147-
2021

IAXIS BANK LTD V¢
IMANMOHAN KHANNA

IMAYANK
IMAHAJAN

9873347330

IMAYANK_MAHAJAN05@YAH

08/11/21

l08/11/21

[EC-DLET-01-03148-
2021

SHRIRAM TRANSPORTS

IFINANCE CO LTD VSLALIT PANDEY

IANKUR TYAGI

9717391663

lalitpandeyadav@gmail.com

08/11/21

8/11/21
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District

Case No.

VS

Petitioner Name
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

ISHRIRAM TRANSPORTS

FCDLET-01-03149" |eINANCE €O LTD VSLALIT PANDEY (9717391663 [alitpandeyadav@gmailcom [08/11/21  [08/11/21
IANKUR TYAGI
ISHRIRAM TRANSPORTS

[EC-DLET-01-03150- [FINANCE CO LTD V§ N .

[ RUDRA LOGISTICSLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [08/11/21 08/11/21
ISERVICES
ISK KATYAL FINANCE CO|

ESA?LET'OI'O?’GI' PVT LTD VS JITENDER(GAGAN JINDAL[9871365547 fadv.gagan.jindal@gmail.com [08/11/21  |08/11/21
IKUMAR

[EC-DLET-01-03152- [GHS FINANCE PRIVATE .. .

[y LTD VS RAJESH LAMBA IGAGAN JINDAL (9871365547 ladv.gagan jindal@gmail.com [08/11/21 8/11/21

I[EC-DLET-01-03153- |GHS FINANCE PRIVATE - .

[ 3153 L TD VS MUKESH IGAGAN JINDAL 9871365547  fadv.gagan.jindal@gmail.com [08/11/21 l08/11/21

I[EC-DLET-01-03154- LS HINY/ESIT RN
[PRIVATE LIMITED VSGAGAN JINDAL|9871365547  fadv.gagan.jindal@gmail.com [08/11/21 08/11/21

2021 SANT RAM

.. LVIK  FINVESTMENT|

EC-DLET-01-03155- |bR1yATE LIMITED VSGAGAN JINDALS71365547  hdv.gaganjindal@gmailcom |o8/11/21  |o8/11/21

021 RAKESH
7VIK FINVESTMENT]

[EC-DLET-01-03156- [PRIVATE LIMITED V§ - q

boot IDURGA PRASADGAGAN JINDAL 9871365547 ladv.gagan jindal@gmail.com [08/11/21 8/11/21
ISHARMA

i . [ZVIK  FINVESTMENT

fgz?LET 01-03157"  |pRIVATE LIMITED VS(GAGAN JINDAL|9871365547 hdv.gaganjindal@gmail.com [08/11/21  |o8/11/21
ISADHU SINGH
M/S BHOLA  AUTO

FC-DLET-01-03158- |pINLEASE PVT LTD VSARIHANTJAIN 0560012821  keshavi2g2@gmail.com 0o/11/21  |oo/11/21
ISURJIT SINGH

EC-DLET-o1-03159- />  BHOLA  AUTO

e 3159° RINLEASE PVT LTD VSJARTHANT JAIN (9560012821 keshavi292 @gmail.com 09/11/21 og/11/21
ISANTOSH
IM/S RACHIT FINANCIAL

Eg;?LET_OI_Oy()O_ SERVICES PVT LTD VSARIHANT JAIN [9560012821  [keshavi292@gmail.com 09/11/21 09/11/21
RAJESH KUMAR
IDASH LEASING AND

E(()?;{)LET-01-03165- FINANCE PVT LTD VS\SISI&S)HIKHA 0958064525  [soodvanshikha.gmail. Com  fi0/11/21 ho/11/21
IHASEEN AHMED
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District

Case No.

Petitioner Name
Respondent Name

VS

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

IDASH LEASING AND|
[EC-DLET-01-03164-  [er\aNCE PVT LTD VS ANSHIKHA {0 0064525  koodvanshikhagmail. Com  |1o/11/21  l1o/11/21
2021 ISOOD
IHARI OM
IDASH LEASING AND
EC-DLET-01-03163- |prNaANCE PVT LTD VS ANSHIKHA 9958064525  soodvanshikha.gmail. Com 10/11/21 ho/11/21
2021 SOOD
IDEEPAK
IDASH LEASING AND
[EC-DLET-01-03162- [FINANCE PVT LTD VSVANSHIKHA g g
e DEEP NARAYANISOOD 9958064525  [soodvanshikha.gmail. Com 10/11/21 o/11/21
IPANDEY
IDASH LEASING AND
ESA?LET_OI_O?’I(’I_ [FINANCE PVT LTD ngél(\)I]S)HIKHA 9958064525  [soodvanshikha.gmail. Com 10/11/21 o/11/21
IBABUDDIN
EC-DLET-01-03118- [IFFCO KISAN FINANCERAJEEV KR/ ) .
[ 3 LTD VS MAHIPAL SINGH RANJAN 0811843931 ranjan.and.company@gmail.cofto/11/21 10/11/21
IDASH LEASING AND|
EC-DLET-01-03167- |pynaNcE PVT LTD VS A NSHIKHA 9958064525  [soodvanshikha.gmail. Com  [Ji0/11/21 o/11/21
2021 ISOOD
IKULDEEP
IDASH LEASING AND
ljg;]leET—01—03166- [FINANCE PVT LTD VS\slggls)HIKHA 0958064525  foodvanshikha.gmail. Com  [10/11/21 ho/11/21
IKHEM CHAND AGRI
IDASH LEASING AND
ES;IDLET-OI-03168- IFINANCE PVT LTD ngggls)HIKHA 0958064525  koodvanshikha.gmail. Com  [10/11/21 o/11/21
IMOHD NIZAM
IDASH LEASING AND
}23(());1)LET—01—03169— [FINANCE PVT LTD ngég]S)HIKHA 0958064525  [soodvanshikha.gmail. Com  |10/11/21 lo/11/21
INIRMALA GAUTAM
IDASH LEASING AND|
Eg;?LET_OI_OSHO_ [FINANCE PVT LTD VS\SlggIS)HIKHA 0958064525  [oodvanshikha.gmail. Com  [10/11/21 10/11/21
ISANJEET MEHTO
IDASH LEASING AND
Eg;?LET_Ol_OSW]_ [FINANCE PVT LTD VS‘S]éng)HIKHA 0958064525  foodvanshikha.gmail. Com  [10/11/21 ho/11/21
IVARUN SHARMA
IDASH LEASING AND
EC-DLET-01-03172-  \pynaNcE pvT LTD VS ANSHIKHA 9958064525  foodvanshikha.gmail. Com  [10/11/21 o/11/21
2021 SOOD
IVIKAS
IDASH LEASING AND
E(()?;)LET-m-oswg- [FINANCE PVT LTD VS\SISI&S)HIKHA 0058064525  koodvanshikha.gmail. Com  [10/11/21 ho/11/21
ISANJAY KUMAR



mailto:ranjan.and.company@gmail.com

District

Case No.

I[EC-DLET-01-03174-

Petitioner Name VS
Respondent Name

IDASH LEASING AND|

Advocate

IVANSHIKHA

Advocate

Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

ot IFINANCE PVT LTD VSSOOD 9958064525  |soodvanshikha.gmail. Com 10/11/21 o/11/21
ISANJAY KUMAR
IDASH LEASING AND

Sg;?LET_OI_OSWS_ [FINANCE PVT LTD VS\SIOAg]s)HIKHA 0958064525  foodvanshikha.gmail. Com  [10/11/21 ho/11/21
ISANJAY KUMAR
IDASH LEASING AND|

FCDLET-01-03180" |RINANCE PVT LTD VSgonp 19958064525 oodvanshikhagmail Com  fio/u1/21 fio/11/21
IVIKAS KUMAR
IDASH LEASING AND

ESA?LET_OI_O?’WC)_ FINANCE PVT LTD ngél(\)I]S)HIKHA 9958064525  [soodvanshikha.gmail. Com  [io/11/21 o/11/21
SAMEER KHAN
IDASH LEASING AND|

ESA?LET_OI_OSHS_ [FINANCE PVT LTD VS\S]OAI(;IISDHIKHA 0958064525  foodvanshikha.gmail. Com  [10/11/21 0/11/21
ISAIF ALI KHAN
IDASH LEASING AND|

EC-DLET-01-03177- |pyNaNGE PVT LTD VS A NSHIKHA 9958064525  [soodvanshikha.gmail. Com  [Ji0/11/21 o/11/21

2021 ISOOD
IPRINCE
IDASH LEASING AND

EC-DLET-01-03176-  \pynaNcE pvT LTD VS ANSHIKHA 0958064525  foodvanshikha.gmail. Com  [10/11/21 ho/11/21

2021 IAMIR SOOD
IM/S ORIX LEASING AND|

[EC-DLET-01-03181- [FINANCIAL SERVICES[RAVI SHANKAR| g

boot INDIA LTD VS SH. MUNIGARG 9811252038 ladvocatersgarg@gmail.com  |t1/11/21 11/11/21
INATH
IDHARA MOTOR|

ESQ?LET'OI'O?’ISQ' FINANCE ~ LTD  VS[LALIT PANDEY [9717391663 [alitpandeyadav@gmail.com [11/11/21 h1/11/21
ILOKESH KUMAR
IDHARA MOTOR|

fg;?LET‘OI‘OSISP" FINANCE ~ LTD  VSLALIT PANDEY 9717391663 [lalitpandeyadav@gmail.com [11/11/21 1/11/21
ILOKESH KUMAR

EC-DLET-01-03184- |0 i kA MOTORy

boot 3154" IFINANCE ~ LTD  VSLALIT PANDEY [9717391663 [lalitpandeyadav@gmail.com [11/11/21 h1/11/21
ILOKESH KUMAR
IDHARA MOTOR|

Eg;?LET_m_OySS_ [FINANCE LTD  VSLALIT PANDEY (9717391663 [lalitpandeyadav@gmail.com [11/11/21 i1/11/21
ILOKESH KUMAR
IDHARA MOTOR|

EC-DLET-01-03186- [oryaANCE  LTD  VSLALIT PANDEY [9717301663  alitpandeyadav@gmail.com  [t1/11/21 h1/11/21

2021

ILOKESH KUMAR



mailto:advocatersgarg@gmail.com

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

IDHARA MOTOR|

Eg;?LET'Ol'OSIST FINANCE ~ LTD  VSLALIT PANDEY 9717391663 [lalitpandeyadav@gmail.com [11/11/21 l1/11/21
ILOKESH KUMAR
IDHARA MOTOR|

SSQ?LET'OI'%ISS' FINANCE  LTD  VS[LALIT PANDEY [9717391663 [lalitpandeyadav@gmail.com |11/11/21 l1/11/21
ILOKESH KUMAR
IDHARA MOTOR|

ESA?LET'°1'°3189' FINANCE LTD  VSLALIT PANDEY 9717391663 [lalitpandeyadav@gmail.com [11/11/21 1/11/21
ILOKESH KUMAR
SILVER FINANCE AND

ESA?LET'OI'O?”O' LEASING LIMITED VS(GAGAN JINDAL (9871365547 fadv.gagan jindal@gmail.com [11/11/21 h1/11/21
IDINESH YADAV
IDASH LEASING AND|

S(()J;]l)LET—m—oglgS— [FINANCE PVT LTD VS\S]OAI(;IISDHIKHA 0958064525  oodvanshikha.gmail. Com  J11/11/21 11/11/21
ISANJAY SOLANKI
IDASH LEASING AND|

Eg;]leET—m—oslg'/— [FINANCE PVT LTD VS‘S/é’gIS)HIKHA 9958064525  [soodvanshikha.gmail. Com  [11/11/21 11/11/21
ISANJAY SOLANKI
IDASH LEASING AND

SSA?LET_OI_O:SIQG_ [FINANCE PVT LTD VS\slggls)HIKHA 0958064525  oodvanshikha.gmail. Com  J11/11/21 i1/11/21
ISANJAY SOLANKI
IDASH LEASING AND

EJS;IIDLET-01-03195- [FINANCE PVT LTD ngggls)HIKHA 0958064525  [soodvanshikha.gmail. Com  J11/11/21 i1/11/21
ISANJAY SOLANKI
IDASH LEASING AND

SSQ?LET_OI_O?’I%_ [FINANCE PVT LTD ngég]S)HIKHA 9958064525  [soodvanshikha.gmail. Com  [11/11/21 l11/11/21
ISANJAY SOLANKI
IDASH LEASING AND|

Eg;?LET_OI_Oy%_ [FINANCE PVT LTD VS\SlggIS)HIKHA 0958064525  [soodvanshikha.gmail. Com  [11/11/21 11/11/21
ISANJAY SOLANKI
IDASH LEASING AND

E(()J;]l)LET—01—03192— [FINANCE PVT LTD VS‘S]éng)HIKHA 0958064525  oodvanshikha.gmail. Com  J11/11/21 1/11/21
ISANJAY SOLANKI
IDASH LEASING AND

Eg;?LET_OI_OygI_ [FINANCE PVT LTD VS\slégIS)HIKHA 0958064525  [soodvanshikha.gmail. Com  J11/11/21 i1/11/21
ISANJAY SOLANKI
IDASH LEASING AND

E(()J;)LET—m-oslgg- FINANCE PVT LTD VS\SISI&S)HIKHA 9958064525  [soodvanshikha.gmail. Com  [11/11/21 1/11/21
ISANJAY SOLANKI
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District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

IDHARA MOTOR|

fg;?LET'Ol"’?’zOO' FINANCE ~ LTD  VSLALIT PANDEY 9717391663 [alitpandeyadav@gmail.com [i2/11/21  |12/11/21
IKRAMUDDIN
IDHARA MOTOR|

SSQ?LET'OI'%ZOI' FINANCE ~ LTD  VS[LALIT PANDEY l9717391663 [lalitpandeyadav@gmail.com [12/11/21 ho/11/21
IPAWAN TOMAR

[EC-DLET-01-03203- (B D CREDITS TD. VS, q g

e RAJUDDIN ILALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [12/11/21 12/11/21

I[EC-DLET-01-03204- [B D CREDITS TD. VS| . p

ewm IASHOK KR SINGH ILALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [12/11/21 12/11/21

I[EC-DLET-01-03205- [V N CREDITS LTD. VS§ ‘ .

e 3205 INARESH CHAUDHARY ILALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [12/11/21 12/11/21
[TOYOTA FIN. SERVICES

ESA?LET'OI"WW' INDIA LTD. VS. BALIRAMABHA VIJAYAN (9953335792  lbhavijayani3@gmail.com  [15/11/21 h5/11/21
K
[TOYOTA FIN. SERVICES|

SSA?LET_OI_O%O& INDIA LTD. VS. BALIABHA VIJAYAN 9953335792 fabhavijayani3@gmail.com 15/11/21 l15/11/21
IRAM M GAIKWAD
[TOYOTA FIN. SERVICES|

ES;?LET'OI'%%()' INDIA LTD. VSJABHA VIJAYAN (9953335792  [abhavijayan13@gmail.com 15/11/21 li5/11/21
KAMLAKAR
[TOYOTA FIN. SERVICES|

ESQ?LET'OI'O?’QIO' INDIA LTD. VS. ANZARABHA VIJAYAN 9953335792 hbhavijayani3@gmail.com  J15/11/21 h5/11/21
[TOUR AND TRAVELS
[TOYOTA FIN. SERVICES|

[EC-DLET-01-03212- ([INDIA LTD. VS| aq q

e 3 MANASVI  TOUR ANDABHAVIJAYAN 9953335792  fabhavijayani3@gmail.com 15/11/21 15/11/21
TRAVEL

EC-DLET-01-0n212. [TOYOTA FIN. SERVICES

e 3213~ |INDIA LTD. VS. SUBHAMIABHA VIJAYAN 9953335792 bhavijayan13@gmail.com 15/11/21 15/11/21
IAND TRAVEL
[TOYOTA FIN. SERVICES|

ESA?LET_OI_O%M— INDIA LTD. VS. SHEEMAABHA VIJAYAN (0953335792  fabhavijayan1i3@gmail.com 15/11/21 li5/11/21
IS AYUB CHATRIWALA

£C-DLET-01-02216. [TOYOTA FIN. SERVICES

3 INDIA LTD. VS.|ABHA VIJAYAN 9953335792 fabhavijayan13@gmail.com 15/11/21 15/11/21

2021

IMOHAMMED
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: o _ |cARS24 FINANCILA|

[EC-DLET-01-03217- |sppyICES PVT LTD VSLALIT PANDEY (9717301663 [alitpandeyadav@gmail.com  [15/11/21 li5/11/21

2021
MALANG
CARS24 FINANCILA

SSQ?LET'OI'OSQIB' SERVICES PVT LTD VS[LALIT PANDEY [9717391663 [lalitpandeyadav@gmail.com [15/11/21 li5/11/21
KUNDAN D K
CARS24 FINANCILA

[EC-DLET-01-03219- [SERVICES PVT LTD V§ q g

e PREM SHANKAR SHYAMLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com  [15/11/21 15/11/21
LAL SHARMA
CARS24 FINANCILA|

[EC-DLET-01-03220- [SERVICES PVT LTD V§ o g

ewm DHRUTI JAGDISH BH AILALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [15/11/21 15/11/21
SARVAIYA
CARS24 FINANCILA|

- DLET-01-03221- |SERVICES PVT LTD VSLALITPANDEY [9717301663 [alitpandeyadav@gmail.com [15/11/21 i5/11/21
SAMIT DEEPAK PATIL
CARS24 FINANCILA|

ESA?LET'OI'OW"Z' SERVICES PVT LTD VS[LALIT PANDEY (9717391663 [lalitpandeyadav@gmail.com [15/11/21 h5/11/21
JARUN KUMAR

[EC-DLET-01-03202- [M/S DEATSCHE CARS (P)ASHOK .

Cewm 3 L1{D VS RAJNT ( )CHH ABRA 9810008481  Jashokchhabra@gmail.com 15/11/21 15/11/21

[EC-DLET-01-02601- [TRANSPORT INDIA 3PLJUNAID i

o VS PARDEEP KUMR JAINQURESHI 09810945207  |mayankw.adv@gmail.com 15/11/21 l15/11/21
CARS24 FINANCILA|

ESQ?LET'OI'O?’”?" SERVICES PVT LTD VS[LALIT PANDEY (9717391663 [alitpandeyadav@gmail.com [16/11/21 16/11/21
JARJUN YADAV
TOYOTA FIN. SERVICES

EC-DLET-01-03224- \\\pyjp D, VS. LATAABHA VIJAYAN (9953335792  hbhavijayaniz@gmailcom  [16/11/21 16/11/21

2021
DILIP RAUT
TOYOTA FIN. SERVICES

[EC-DLET-01-03225- [INDIA LTD. Vs, . i

[ty 3225 SHRIKANT B AABHAVIJAYAN 0953335792 labhavijayan13@gmail.com 16/11/21 16/11/21
PATWARDHAN
TOYOTA FIN. SERVICES

ESA?LET_OI_O?’Z%_ INDIA LTD. VS. ASG THEABHA VIJAYAN (9953335792  fabhavijayan1i3@gmail.com 16/11/21 h6/11/21
TRAVEL INDIA PVT LTD
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TOYOTA FIN. SERVICES

PCODLET-01:03228- INp1A ~ LTD.  VS|ABHAVIJAYAN 0953335792  pbhavijayani3@gmailcom  i6/11/21  16/11/21
INATIONAL RENT A CAR

EC-DLET-01-0n207- [CARS24 FINANCILA

oot 3227° |SERVICES PVT LTD VSLALIT PANDEY (9717391663 [alitpandeyadav@gmail.com [16/11/21 h6/11/21
RAJKUMARI SHARMA
[TOYOTA FIN. SERVICES

EC-DLET-01-03229- |\ 17D, VS. SARVESH|ABHA VIJAYAN 9953335792  fabhavijayan13@gmail.com 16/11/21 h6/11/21

2021
PARSEKAR
[TOYOTA FIN. SERVICES

Eg;)LET-m-oszgo- éﬁ%ARgADI\T VS|ABHA VIJAYAN 0053335792  |abhavijayan13@gmail.com  [16/11/21 16/11/21
IGOVEKAR
CARS24 FINANCILA|

[EC-DLET-01-03231- |SERVICES PVT LTD VS ) .

boo1 RAMESH P ANDURANGLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [16/11/21 16/11/21
IVAVHAL

EC-DLET-01-0a222. [CARS24 FINANCILA

oot 3232”7 |SERVICES PVT LTD VSLALIT PANDEY (9717391663 [alitpandeyadav@gmail.com [16/11/21 h6/11/21
UITENDER BAL BELDAR
CARS24 FINANCILA|

[EC-DLET-01-03233- |SERVICES PVT LTD VS ) .

e 3233 MEHUL RAJESHLALITPANDEY 9717391663 lalitpandeyadav@gmail.com [16/11/21 16/11/21
THAKKAR
CARS24 FINANCILA|

fg;?LET'OI"’?’Z?"" SERVICES PVT LTD VSLALIT PANDEY [9717301663 [lalitpandeyadav@gmail.com [16/11/21  f6/11/21
SARVAT JAHAN

EC-DLET-o01-0n22-. [CARS24 FINANCILA

oo 3235" |SERVICES PVT LTD VSLALIT PANDEY (9717391663 [alitpandeyadav@gmail.com [16/11/21 h6/11/21
SURAJ GOVIND
CARS24 FINANCILA|

[EC-DLET-01-03236- |SERVICES PVT LTD VS ) .

v 323 SHRINTVAS ILALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [16/11/21 16/11/21
IDAWARSHETWAR
CARS24 FINANCILA|

Eg;?LET'°1'°3237' SERVICES PVT LTD VSLALIT PANDEY l9717391663 [alitpandeyadav@gmail.com [16/11/21 16/11/21
RAKESH SHRINIWAS



mailto:abhavijayan13@gmail.com
mailto:abhavijayan13@gmail.com
mailto:abhavijayan13@gmail.com

District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

ICARS24 FINANCILA|
SERVICES PVT LTD VSLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [16/11/21 16/11/21
ISANJAY KUMAR RANA

I[EC-DLET-01-03238-
2021

[TOYOTA FIN. SERVICES|

[EC-DLET-01-03239- \\\pyjp 1.TD. VS. S K RENTIABHA VIJAYAN 9953335792 bhavijayan13@gmail.com 16/11/21 16/11/21

2021 IA CAR
CARS24  FINANCILA

¢ DLET-01-03240- |SERVICES PVT LTD VSLALIT PANDEY [9717301663  [falitpandeyadav@gmail.com 16/11/21  16/11/21
ISATED GAYYUR ALI

IM/S NAZEER FOOD PVTMAHENDER
ILTD VS MR SIDDHARTH] 9810740437  |msinghadvocate@yahoo.com [16/11/21 16/11/21
TALWAR SINGH

[EC-DLET-01-03241-
2021

[EC-DLET-01-03242- [AXIS BANK LTD VSMAYANK

S IANKIT KUMAR MAHAJAN 9873347330 [MAYANK_MAHAJANo5@YAH16/11/21 16/11/21

IDASH LEASING AND|
FINANCE PVT LTD VS\slggls)HIKHA 9958064525  [soodvanshikha.gmail. Com 16/11/21 16/11/21
IDARSHAN LAL

[EC-DLET-01-03245-
2021

IDASH LEASING AND

EC-DLET-01-03244- |pyNANCE PVT LTD VS

\Slggls)HIKHA 9958064525  [soodvanshikha.gmail. Com 16/11/21 16/11/21

021 IANIL KUMAR
DASH LEASING AND,

ESQ?LET'OI'O?’Q‘“" FINANCE PVT LTD ngég]S)HIKHA 0958064525  koodvanshikha.gmail. Com  [16/11/21 16/11/21
GULAB CHAND

IDASH LEASING AND
ESA?LET_OI_OSQM_ [FINANCE PVT LTD VS\S]OAg]s)HIKHA 9958064525  oodvanshikha.gmail. Com  [16/11/21 h6/11/21

ISLAMUDDIN

DASH LEASING AND)
FINANCE PVT LTD Vs‘s’OAI(;IIS)HIKHA 0058064525  |soodvanshikha.gmail. Com  [16/11/21  f6/11/21
KAILASH

I[EC-DLET-01-03248-
2021

DASH LEASING AND
FINANCE PVT LTD VS‘S’OAgEHIKHA 0058064525  [soodvanshikha.gmail. Com  |16/11/21 16/11/21
MOHD FAIZAN

I[EC-DLET-01-03249-
2021



mailto:abhavijayan13@gmail.com
mailto:msinghadvocate@yahoo.com
mailto:MAYANK_MAHAJAN05@YAHOO-COM

District

Case No.

Petitioner Name
Respondent Name

VS

Advocate

Advocate
Nobile
Number

Date ofDate of e-
Registration filing

Advocate email id

[TOYOTA FIN. SERVICES

[EC-DLET-01-03250- [INDIA LTD. VS. G § o q

ot 325 HALLMARKING ANDABHAVIJAYAN 9953335792  |abhavijayani3@gmail.com 17/11/21 17/11/21
REFINERY PVT LTD
[TOYOTA FIN. SERVICES|

Sg;?LET_OI_OS%I_ INDIA LTD. VS. UTSAVIABHA VIJAYAN (9953335792 bhavijayan13@gmail.com 17/11/21 17/11/21
[TOURS AND TRAVELS
IM/S SHINKOLITE|

ESA?LET'OI'O?’%} FINANCE COMAPNY LTD[B. B. SHARMA (9891887145 [Bankebiharisharma@rediffmailiy/11/21 h7/11/21
IVS KAPIL NANDA
[TARU AGENCIES AND

[EC-DLET-01-03255- \\\yESTMENT PVT LIDILALIT PANDEY (9717391663 [lalitpandeyadav@gmail.com  |i7/11/21 h7/11/21

021
VS SUMIT
IMITHUSHI CREDITS|

}23(()3;]1)LET—01—03257— JAND HOLDINGS PVT|LALIT PANDEY (9717391663 [lalitpandeyadav@gmail.com |17/11/21 [17/11/21
ILTD VS SHAMSHAD ALI

L 1o ~ |CARS24 FINANCILA|

fgz?LET 01-03259" |SERVICES PVT LTD VS[LALIT PANDEY (9717391663 [alitpandeyadav@gmail.com [18/11/21 18/11/21
IRAVINDRA RASTOGI

I[EC-DLET-01-03284- [DHARA MOTOR| 3 .

ewm FINANCE LTD VS MONU ILALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [18/11/21 18/11/21
IDHARA MOTOR|

ES;IIDLET-01-03287- [FINANCE LTD  VS[LALIT PANDEY (9717391663 [alitpandeyadav@gmail.com [18/11/21 18/11/21
IAMBRISH KUMAR

IEC-DLET-01-03290- IDEAIA RIOTOR

boot 3290° IFINANCE LTD VS |LALIT PANDEY |9717391663 [lalitpandeyadav@gmail.com |18/11/21 18/11/21
IVIKRANT CHAUDHARY
IAXIS BANK LTD VS

SSA?LET_OI_%”} VAGBIR SINGH|SUNITA SINGH (9871040589 findolexlaw@gmail.com 18/11/21 h8/11/21
IDHANKER

[EC-DLET-01-03267- [AXIS BANK LTD VS 5 q

e BHAGWATI ISUNITA SINGH [9871040589  [indolexlaw@gmail.com 18/11/21 18/11/21
IAXIS BANK LTD VS

ESQ?LET'OI'O?’%O' SHOPZO BRAND|SUNITA SINGH [9871040589  [indolexlaw@gmail.com 18/11/21 18/11/21
IPRIVATE LIMITED



mailto:abhavijayan13@gmail.com
mailto:abhavijayan13@gmail.com
mailto:Bankebiharisharma@rediffmail.com
mailto:indolexlaw@gmail.com
mailto:indolexlaw@gmail.com
mailto:indolexlaw@gmail.com

Date ofDate of e-
Registration filing

Advocate Advocate email id

Nobile

Petitioner Name
Respondent Name

District Case No. VSAdvocate

Number

SINGH

IDHARA MOTOR|
Eg;?LET_Ol_Oszgl_ FINANCE LTD VS [LALIT PANDEY (9717391663 [lalitpandeyadav@gmail.com [18/11/21 h8/11/21
SAMEER GUPTA
EC-DLET-01-03292- [PHARA MOTOR|
boo1 3292° IFINANCE LTD VS [LALIT PANDEY 9717391663 [lalitpandeyadav@gmail.com [18/11/21 18/11/21
ISATISH KUMAR
IDHARA MOTOR|
ESA]I)LET—OI—OBZQIS‘ FINANCE LTD VS [LALIT PANDEY 9717391663 [lalitpandeyadav@gmail.com [18/11/21 18/11/21
[RTYAJOODDIN
DHARA MOTOR|
gg;?LET-Ol-03294- [FINANCE LTD VS [LALIT PANDEY 9717391663 [alitpandeyadav@gmail.com [18/11/21 18/11/21
IPRAVEEN KUMAR
MULTILINE SHARE]
ES;IIDLET—M—OS%S‘ IMERCANTILE PRIVATEGAGAN JINDAL 9871365547  [adv.gagan.jindal@gmail.com [18/11/21 h8/11/21
ILTD VS JAGDISH
IKOTAK MAHINDRA]
EC-DLET-01-03301- lg\Ng ys  swAPNIJMAYANK 09873347330 [MAYANK MAHAJANo5@YAHK20/11/21 bo/11/21
2021 SINGH IMAHAJAN
KOTAK MAHINDRA|
EC-DLET-01-03300- g\ vs  SWAPNIT[MAYANK 0873347330 [MAYANK MAHAJANO5@YARo/11/21  po/11/21
post SINGH IMAHAJAN
IKOTAK MAHINDRA]
EC-DLET-01-03299- g\ vs  swapNif]MAYANK 0873347330 [MAYANK_MAHAJANO5@YAHK20/11/21 bo/11/21
2021 SINGH IMAHAJAN
IKOTAK MAHINDRA
[EC-DLET-01-03298- BANK VS SWAPNIIJMAYANK 9873347330  [MAYANK_MAHAJANO5@YAH20/11/21 bo/11/21
post SINGH MAHAJAN
IKOTAK MAHINDRA|
[EC-DLET-01-03297- BANK VS SWAPNILMAYANK 9873347330 [MAYANK_MAHAJANoO5@YAH20/11/21 bo/11/21
2021 SINGH IMAHAJAN
IKOTAK MAHINDRA|
gg;l)LET-m-oy,zgﬁ- BANK VS SWAPNILﬁiégﬁN 0873347330  [MAYANK_MAHAJANO5@YAH20/11/21 bo/11/21



mailto:adv.gagan.jindal@gmail.co
mailto:MAYANK_MAHAJAN05@YAHOO-COM
mailto:MAYANK_MAHAJAN05@YAHOO-COM
mailto:MAYANK_MAHAJAN05@YAHOO-COM
mailto:MAYANK_MAHAJAN05@YAHOO-COM
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mailto:MAYANK_MAHAJAN05@YAHOO-COM

District

Case No.

Petitioner Name
Respondent Name

VS

Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

TOYOTA FIN. SERVICES
fg;?LET'Ol'O%M' INDIA LTD. VS. SANJUABHA VIJAYAN [9953335792  hbhavijayaniz@gmailcom  |po/i1/21  fo/11/21
SATISH MISHRA
TOYOTA FIN. SERVICES
Eg;?LET_Ol_OsSM' INDIA LTD. VSJABHA VIJAYAN (9953335792  [abhavijayan13@gmail.com 20/11/21 0/11/21
HANUMANT S AMBIGAR
TOYOTA FIN. SERVICES
[EC-DLET-01-03303- [INDIA LTD. VS| . .
soton UNIVERSAL TRAVELABHAVIJAYAN 9953335792 labhavijayan13@gmail.com 20/11/21 20/11/21
SERVICES
TOYOTA FIN. SERVICES
[EC-DLET-01-03305- \\NpyjA [TD. VS. MANIKIABHA VIJAYAN [9953335792  hbhavijayaniz@gmailcom  |po/11/21  fo/i1/z1
2021
BABU PATIL
CARS24 FINANCILA|
[EC-DLET-01-03306- [SERVICES PVT LTD VS ) .
boo1 SANGRAM RAJ ARAMLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [20/11/21 lp0/11/21
WAGHMARE
CARS24 FINANCILA|
[EC-DLET-01-03307- |spRyICES PVT LTD VS SLALIT PANDEY |9717301663 [lalitpandeyadav@gmail.com  |20/11/21 bo/11/21
2021
PRAKASH
CARS24 FINANCILA|
EC-DLET-01-03308- |GppyIcES PVT LTD VSLALIT PANDEY [9717391663 [lalitpandeyadav@gmailcom |po/i1/21  po/ii/z1
2021
HARISH A
£C-DIET-01-07200. [CARS24 FINANCILA|
boot 3309" ISERVICES PVT LTD VS[LALIT PANDEY (9717391663 [alitpandeyadav@gmail.com [20/11/21 bo/11/21
KUMAR ASHUTOSH
CARS24 FINANCILA|
SSQ?LET'OI'O%IO' SERVICES PVT LTD VS[LALIT PANDEY l9717391663 [lalitpandeyadav@gmail.com  [20/11/21 bo/11/21
GANESH VILAS SHELKE
ELECTRONICA FINANCE]
E(C)ZIDLET_OI_O?’SH_ ILIMITED VS S ?:JNIS%I_; 9958726491  [jangraadvocate@gmail.com  [20/11/21 bo/11/21
INDUSTRIES
ELECTRONICA FINANCE]
Eg;)LET—m-osg,lz- ILIMITED VS ATHARVA?ﬁJN]é% 0958726491  [jangraadvocate@gmail.com  [20/11/21 Po/11/21
IMETALS PVT LTD



mailto:abhavijayan13@gmail.com
mailto:abhavijayan13@gmail.com
mailto:abhavijayan13@gmail.com
mailto:abhavijayan13@gmail.com
mailto:jangraadvocate@gmail.com
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District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate

Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

IDHARA MOTOR|
fg;?LET'Ol'O%I“' FINANCE LTD VS [LALIT PANDEY [9717391663 [lalitpandeyadav@gmailcom |eo/11/21  fo/11/21
IGAJENDRA KUMAR
IDHARA MOTOR|
[EC-DLET-01-03316- [piNaANCE  LTD VS |LALIT PANDEY [9717301663  [lalitpandeyadav@gmail.com  |po/11/o1  po/it/21
2021
IRSHAD
I[EC-DLET-01-03261- |AXIS BANK LTD VS s .
ewm 3 SAHUN ISUNITA SINGH (9871040589  [indolexlaw@gmail.com 20/11/21 20/11/21
ES;IIDLET—01—03262— gﬁgﬁ%ﬁ%ﬁ&vs MiSUNITA SINGH 0871040589  findolexlaw@gmail.com >0/11/21 o/11/21
IEC-DLET-01-03263- |AXIS BANK LTD VS s .
ewm KISHORE, PANDIT ISUNITA SINGH (9871040589 [indolexlaw@gmail.com 20/11/21 20/11/21
[EC-DLET-01-03264- [AXIS BANK LTD VS s 5
boot 3204 SATISH KUMAR ISUNITA SINGH (9871040589 [indolexlaw@gmail.com 20/11/21 lb0/11/21
Sg;?LET_OI_OS%S_ AKﬁfLIgANK LTD VS lsUNITA SINGH 0871040589  [indolexlaw@gmail.com 20/11/21 20/11/21
Eg;?LET_m_Os%(’_ %;‘SAL%IA(I)\I;/I(Z LTD VS lSuNITA SINGH 0871040589  findolexlaw@gmail.com 20/11/21 o/11/21
[EC-DLET-01-03323- [SHREE ANK FINHOLD| g 3 .
et 3323 PVT LTD VS RAJ KUMAR B. B. SHARMA (0891887145 [Bankebiharisharma@rediffmaileo/11/21 b0/11/21
[EC-DLET-01-03324- [DOST FINCAP PVT LTDjp p gpyapma 0891887145  [Bankebiharisharma@rediffmail2o/11/21 bo/11/21

2021

VS RAKESH



mailto:indolexlaw@gmail.com
mailto:indolexlaw@gmail.com
mailto:indolexlaw@gmail.com
mailto:indolexlaw@gmail.com
mailto:indolexlaw@gmail.com
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District

Case No.

Petitioner Name
Respondent Name

VS

Advocate

Advocate
Nobile
Number

Date ofDate of e-
Registration filing

Advocate email id

Eg;?LET'°1'03325’ egg&gﬁ%&g A)lzglfl ALTDB. B.SHARMA (0891887145 [Bankebiharisharma@rediffmail20/11/21 bo/11/21
ESA?LET'M'O%%' egfgofllg(é%m LTDIp B SHARMA (9891887145  [Bankebiharisharma@rediffmailoo/11/21 Po/11/21
E&?LET‘OPO?’%& %%HE%MTD VSSUNITA SINGH [0871040580  findolexlaw@gmail.com 22 /11/21 p2/11/21
ESA?LET'OI'%%‘)' %EIEANK LTD VS ALTGyNITA SINGH [9871040589  [indolexlaw@gmail.com 22 /11/21 bo/11/21
ESQ?LET_OI_OSWO_ ﬁ)gSNfAM%HE? VS SUNITA SINGH 9871040589 findolexlaw@gmail.com 22/11/21 p2/11/21
}23(():;]1)LET—01—03275- ékilé NBDglidAIIgI?ARVS ISUNITA SINGH (9871040589 findolexlaw@gmail.com 22/11/21 p2/11/21
ESQ?LET-OI-OSW@ AD)S]?EI?SII;I\II&HLGTEUTX% SUNITA SINGH [9871040589 findolexlaw@gmail.com 02/11/21 p2/11/21
Eg;?LET‘Ol'OSQW' QIXI\IKS)DBANK LTD VS |SUNITA SINGH (0871040589 indolexlaw@gmail.com 22/11/21 p2/11/21
ESQ?LET'OI'O?’ZSO' ?))gLSLYBANK LTDSU‘I(/?ITSUNITA SINGH (9871040589 [indolexlaw@gmail.com 22/11/21 22/11/21
ILOGISTICS
g(():;]l)LET—01—03283— gi(]li/v AFI\?TNSIENéiD VS ISUNITA SINGH 0871040580  fndolexlaw@gmail.com 20 /11/21 p2/11/21



mailto:Bankebiharisharma@rediffmail.com
mailto:Bankebiharisharma@rediffmail.com
mailto:indolexlaw@gmail.com
mailto:indolexlaw@gmail.com
mailto:indolexlaw@gmail.com
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District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

IKOTAK MAHINDRAM AYANK

Eg;?LET'Ol'O%B‘ BANK VS M S GEETANAtayay (873347330 |MAYANK MAHAJANo5@YARe2/11/21  pa/ui/21
RAM SUBHASH CHAND

IKOTAK MAHINDRAJ

[EC-DLET-01-03315- [pane vs M S GEETA|

IMAYANK

IMAHAJAN 0873347330 IMAYANK_MAHAJANo5@YAH22/11/21 22/11/21

po21 RAM SUBHASH CHAND
IKOTAK MAHINDRA|

ESQ?LET_OI_O%W_ BANK VS M S GEETAMQXX\%N 0873347330  [MAYANK_MAHAJANO5@YAH22/11/21 p2/11/21
IRAM SUBHASH CHAND

[TARU AGENCIES AND
INVESTMENT PVT LTD|LALIT PANDEY [9717391663 lalitpandeyadav@gmail.com [22/11/21 p2/11/21
IVS ANAND KR

[EC-DLET-01-03320-
2021

/S ORIX LEASING AND|
[FINANCIAL  SERVICES
INDIA LTD VS M/SRII:\I:IGSHANKAR9811252038 ladvocatersgarg@gmail.com  [22/11/21 22/11/21
'U.K.ENTERPRIESESPRO
IP. RIYAZ AHMAD

IM/S ORIX LEASING AND|
[EC-DLET-01-03321- [FINANCIAL  SERVICESRAVI SHANKAR|
2021 INDIA LTD VS MUNIGARG

INATH

I[EC-DLET-01-03322-
2021

9811252038  |advocatersgarg@gmail.com  [22/11/21 22/11/21

ICARS24 FINANCIAL
SERVICES PVT LTD VSLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com |22/11/21 22/11/21
IVIKESH MEHRA

[EC-DLET-01-03330-
2021

[TOYOTA FIN. SERVICES|

[EC-DLET-01-03331 \\\pyja 17D, VS.BHOIRABHA VIJAYAN 9953335792 bhavijayan13@gmail.com 22/11/21 22/11/21

2021

INANDINI PRAVIN
CARS24  FINANCIAL

ESA?LET'OI'O?’%} SERVICES PVT LTD VS[LALIT PANDEY (9717391663 [lalitpandeyadav@gmail.com [22/11/21  p2/11/21
VIKESH MEHRA

ICARS24 FINANCIAL
ISERVICES PVT LTD VS|LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [22/11/21 p2/11/21
IBASAVARAJU

I[EC-DLET-01-03338-
2021



mailto:MAYANK_MAHAJAN05@YAHOO-COM
mailto:MAYANK_MAHAJAN05@YAHOO-COM
mailto:MAYANK_MAHAJAN05@YAHOO-COM
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mailto:advocatersgarg@gmail.com
mailto:abhavijayan13@gmail.com

District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

ICARS24 FINANCIAL
I[EC-DLET-01-0; - [SERVICES PVT LTD V§ q g
erm 3335 BABASAHEB HLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [22/11/21 p2/11/21

IKAMATHE

ICARS24 FINANCIAL|
SERVICES PVT LTD VSLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [22/11/21 22/11/21
[HARMEIT SINGH

IEC-DLET-01-03336-
2021

ICARS24 FINANCIAL
SERVICES PVT LTD VSLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [22/11/21 22/11/21
IMADAN YADAV

[EC-DLET-01-03334-
2021

ICARS24 FINANCIAL
ISERVICES PVT LTD VS|LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [22/11/21 p2/11/21
IAPARAJITA KUMARI

[EC-DLET-01-03337-
2021

[EC-DLET-01-03340- [VIKHYAT ~ SECURITIES; ) A\ INDAL 871365547  hdv.gaganjindal@gmail.com |po/ii/21  ba/11/1

b1 PVT. LTD. VS. SHABBIR
IWALTON FINANCE|

ESQ?LET'OI'O:”SS"" PRIVATE LIMITED VS[GAGAN JINDAL 9871365547 fadv.gagan.jindal@gmail.com [23/11/21 b3/11/21
VIJAY KUMAR

I[EC-DLET-01-~ - [M/S ANRFINLEASE PVTRISHAB ] o
[ 01-03341 L’IZD VS MEERA DEVI GULATI 9873709995  [rishabh.g@live.in 23/11/21 23/11/21

[EC-DLET-01-03342- [M/S ANRFINLEASE PVTRISHAB

[ty LTD VS KUMAR GAURAV IGULATI 9873709995  [rishabh.g@live.in 23/11/21 23/11/21
I[EC-DLET-01-0; - [M/S ANRFINLEASE PVTIRISHAB q o
boz1 R e 08738709995 rishabh g@live.in R R

[EC-DLET-01-03345- [SHREE ANK FINHOLDABHEYENDER s s /11/21 11/
2021 [PVT LTD VS KAILASH  [RAI 920723973 3, 3



mailto:adv.gagan.jindal@gmail.co
mailto:adv.gagan.jindal@gmail.co
mailto:rishabh.g@live.in
mailto:rishabh.g@live.in
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District

Case No.

Petitioner Name
Respondent Name

VS

Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

[EC-DLET-01-03346- [DOST FINCAP PVT LTDIABHEYENDER 892072 s /11/21 ba/11/21
bo21 VS VIJAY RAT 920723973 3 3
[EC-DLET-01-03349- [DRISTI SECURITIES PVT]| .
e LTD VS VIRENDER JARTHANT JAIN (9560012821  |keshavi2g2@gmail.com 23/11/21 23/11/21
[EC-DLET-01-03348- [DRISTI SECURITIES PVT]| .
e L TD VS SUNIL GIRI JARTHANT JAIN (9560012821  |keshavi2g2@gmail.com 23/11/21 23/11/21
I[EC-DLET-01-03347- [DRISTI SECURITIES PVT] q
et [TD VS NAND KISHORE JARTHANT JAIN (9560012821  |keshavi2g2@gmail.com 23/11/21 23/11/21
ICARS24 FINANCIAL
fg;?LET'OI'O%E’O' SERVICES PVT LTD VS[LALIT PANDEY [9717391663 [lalitpandeyadav@gmail.com [23/11/21 b3/11/21
IAMAN KUMAR
ICARS24 FINANCIAL
fg;?LET'm'O%sl' SERVICES PVT LTD VSLALIT PANDEY 9717391663 [lalitpandeyadav@gmail.com |23/11/21  f3/11/21
IANIKET ANIL GUPTA
ICARS24 FINANCIAL
ESQ?LET'OI'O:”%(“' SERVICES PVT LTD VS[LALIT PANDEY [9717391663 [lalitpandeyadav@gmail.com [23/11/21 b3/11/21
JARVIND RAWAT
ICARS24 FINANCIAL
SSA?LET_OI_O?’%B_ ISERVICES PVT LTD VSLALIT PANDEY (9717391663 [lalitpandeyadav@gmail.com [23/11/21 23/11/21
IGAURAV SINGH
IKAAK FINANCE AND
fg;?LET'°1'°3354' LEASING PVT LTD nggﬁlg};il) Ay 0999855157 |ADVJITENDERYADAV2017@(3/11/21  p3/11/21
IMAHESH KUMAR
[EC-DLET-01-03365- [AXIS BANK LTD VS 5
e MANISH KUMAR JANUJ KUMAR (8744057941 [info@aualegal.com 24/11/21 24/11/21
[EC-DLET-01-03366- [AXIS BANK LTD VS s
e SANJAY SHARMA JANUJ KUMAR (8744057941 [info@aualegal.com 24/11/21 24/11/21
[EC-DLET-01-03367- [AXIS BANK LTD V§ s
et 3367 \VASUNDHARA KAPOOR JANUJ KUMAR (8744057941 [info@aualegal.com 24/11/21 24/11/21



mailto:keshav1292@gmail.com
mailto:keshav1292@gmail.com
mailto:keshav1292@gmail.com
mailto:ADVJITENDERYADAV2017@GMAIL.COM
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

Eg;?LET'Ol'O%(’s’ ?ﬁﬁmf%oolﬁTD VANUJ KUMAR (8744057941  [info@aualegal.com 24/11/21 4/11/21
ES;?LET_OI_OSS()Q_ gﬁ}sto?)AllgllfM&D VS |ANUJKUMAR 8744057941  [info@aualegal.com 24/11/21  p4/11/21
gg;?LET‘Ol‘O%”' g?éiEfA%NgNhfﬁD‘gTANUJ KUMAR 8744057941 [info@aualegal.com 4/11/21  p4/11/21
ESQ?LET_OI_O%W_ gﬁfJAgAgg(}}]fTD VS JANUJKUMAR (8744057041  finfo@aualegal.com 24/11/21  p4/11/21
ESQ?LET_OI_OBWB_ ﬁIXSISII EQJN fAn%TD VS JANUJKUMAR [8744057041 finfo@aualegal.com 24/11/21  p4/11/21
g(());l)LET—OI-OSSSS' gﬁgn\?sgé(ﬁ;g% VS ANUJ KUMAR 8744057941  [info@aualegal.com 24/11/21 [24/11/21
Eg;?LET_OI_OSSS& ?F)ESSH E?JII\\I/[IXRI:I?Y[;G;IS IANUJ KUMAR 8744057941  finfo@aualegal.com 24/11/21 R4/11/21
E‘(()J;]IDLET-OI-03357' ?A)gSHE\éI;I(IéMIA’II‘{D VS |ANUJ KUMAR 8744057941  [info@aualegal.com 24/11/21 24/11/21
ESA?LET_OI_O%SS_ ISXI)J(IIV?ITI;VIAEI}(HOL%%DA VS |ANUJKUMAR [8744057941 [info@aualegal.com 24/11/21 p4/11/21
53;]3LET—01—03359- AD)IflI:N\l;]?é\gSH]\JTgI){ VS |ANUJKUMAR 8744057941  [info@aualegal.com >4/11/21 b4/11/21



mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com

District

Case No.

I[EC-DLET-01-03360-

VS

Petitioner Name
Respondent Name

IAXIS BANK LTD VS

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

erm IARSHAY SINGH JANUJ KUMAR (8744057941 [info@aualegal.com 24/11/21 24/11/21
I[EC-DLET-01-03361- |AXIS BANK LTD VS s
e \VIPUL PANDHI JANUJ KUMAR (8744057941 [info@aualegal.com 24/11/21 24/11/21
[EC-DLET-01-03362- [AXIS BANK LTD VS 5
v SUDHANSHU MATHUR JANUJ KUMAR (8744057941 [info@aualegal.com 24/11/21 24/11/21
[EC-DLET-01-03363- [AXIS BANK LTD VS 5
e MAHENDRA PAIL SINGH JANUJ KUMAR (8744057941 [info@aualegal.com 24/11/21 24/11/21
I[EC-DLET-01-03364- |AXIS BANK LTD VS 5
e 3304 PURAN CHAUHAN JANUJ KUMAR (8744057941 [info@aualegal.com 24/11/21 24/11/21
ICARS24 FINANCIAL
ESA?LET_OI_03384_ ISERVICES PVT LTD VS KLALIT PANDEY [9717391663 lalitpandeyadav@gmail.com  |24/11/21 24/11/21
IS ASHOK REDDY
ICARS24 FINANCIAL
ESQ?LET'OI'O%%' SERVICES PVT LTD VS[LALIT PANDEY (9717391663 [lalitpandeyadav@gmail.com [24/11/21 ba/11/21
IPHILIP JANKE MATHEW
ICARS24 FINANCIAL
ESQ?LET'OI'O%%' SERVICES PVT LTD VS[LALIT PANDEY |9717391663 [lalitpandeyadav@gmail.com |24/11/21 ba/11/21
IPRAFUL APURI
IDASH LEASING AND
SSA?LET_OI_O%%_ IFINANCE PVT LTD VSACHAL BALYAN|9897895077 fachalbalyhan2017@gmail.com [24/11/21 p4/11/21
IVIKAS PODDAR
IDASH LEASING AND|
ESA?LET'OI'O%%' FINANCE PVT LTD VSACHAL BALYAN|9897805077 chalbalyhan2017@gmail.com [24/11/21  b4/11/21
ISUNITA DEVI
IDASH LEASING AND
EC-DLET-01-03394- \pyNaNGE PVT LTD VS ANSHIKHA 9958064525  [soodvanshikha.gmail. Com  [24/11/21 24/11/21

2021

SHYAM

SOOD



mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:achalbalyhan2017@gmail.com
mailto:achalbalyhan2017@gmail.com

District

Case No.

I[EC-DLET-01-03393-

Petitioner Name
Respondent Name

VS

IDASH LEASING AND|

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

[FINANCE PVT LTD VSACHAL BALYAN|9897895077 |achalbalyhan2017@gmail.com [24/11/21 24/11/21
2021
IMOHIT
IDASH LEASING AND|
ESA?LET'OI'%SW' FINANCE PVT LTD VSACHAL BALYAN[9897895077 lachalbalyhan2017@gmail.com [24/11/21 ba/11/21
ILAKHMI KANT
IDASH LEASING AND
ESA?LET_OI_O?’S%_ FINANCE PVT LTD VSACHAL BALYAN(9897895077 [achalbalyhan2017@gmail.com [24/11/21 24/11/21
GAYANENDER
IDASH LEASING AND|
|- DLET-01:03390- |pINANCE PVT LTD VSACHAL BALYANO897895077  pchalbalyhanzo17@gmail.com [p4/11/21  pa/ui/21
IGAUTAM SINGH
IDASH LEASING AND|
fg;?LET'°1'°3389' FINANCE PVT LTD VSACHAL BALYAN[9897895077 lachalbalyhan2017@gmail.com [24/11/21 ba/11/21
IDHEERAJ KUMAR
IDASH LEASING AND
ESA?LET_OI_O%%_ IFINANCE PVT LTD VSACHAL BALYAN|9897895077 fachalbalyhan2017@gmail.com [24/11/21 p4/11/21
IDEEPAK OBEROI
IDASH LEASING AND|
fg;?LET'°1'°3387' FINANCE PVT LTD VSACHAL BALYAN[9897895077 chalbalyhan2o17@gmail.com [24/11/21  b4/11/21
IBHAGWAN YADAV
IAXIS BANK LTD VS
I[EC-DLET-01-03374- [MOMENTOUS 5
ewm ENTERTAINMENTS PVTANUJ KUMAR (8744057941 [info@aualegal.com 25/11/21 25/11/21
ILTD
[EC-DLET-01-03375- |AXIS BANK LTID VS |
e SAMEER SINGH JANUJ KUMAR (8744057941 [info@aualegal.com 25/11/21 25/11/21
[EC-DLET-01-03376- |[AXIS BANK LTD VS 5
boo1 PRAVEEN KUMAR IANUJ KUMAR 8744057941 linfo@aualegal.com 25/11/21 p5/11/21
EC-DLET-01-08077. [AXIS BANK LTD VS
3377 |HARSH PAINTSANUJ KUMAR (8744057941  [info@aualegal.com o5/11/21 bs/11/21

2021

ICORPORATION



mailto:achalbalyhan2017@gmail.com
mailto:achalbalyhan2017@gmail.com
mailto:achalbalyhan2017@gmail.com
mailto:achalbalyhan2017@gmail.com
mailto:achalbalyhan2017@gmail.com
mailto:achalbalyhan2017@gmail.com
mailto:achalbalyhan2017@gmail.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com

District

Case No.

Petitioner Name
Respondent Name

VS

Advocate

Advocate
Nobile
Number

Date ofDate of e-
Registration filing

Advocate email id

Eg;?LET'Ol'OSWS' flng BAI%U]ESF P XIS\IDANUJ KUMAR 8744057941 [info@aualegal.com 5/11/21  ps/11/21
[TRAVELS
ESQ?LET_OI_OSSW ?A)(()I}SID%%IE)O(]STD VS |ANUJKUMAR 8744057941  [info@aualegal.com 25/11/21 R5/11/21
E&?LET‘OPO%SO' éﬁgl’lgggk LTD VS L\NUJKUMAR 8744057941 [info@aualegal.com 25/11/21 5/11/21
}23(():;]1)LET—01—03381— ?/IXAIE Ofgﬁ AlIiTD VS |ANUJKUMAR [8744057941 |nfo@aualegal.com 25/11/21 [25/11/21
ESA?LET'OI'O%&‘ éﬁ{.sAXl?(AngEA]iTDINY%AAN UJ KUMAR (8744057941  [info@aualegal.com 25/11/21 5/11/21
TECH
PO DLET-01-03385- XIS e TP VS ANUJKUMAR 8744057941 [nfo@aualegal.com o5/11/21  s/11/21
ESQ?LET_OI_OS%Q_ II\X/I)I(}SDI?(AAI}? LTD VS |\NUJKUMAR [8744057941 [info@aualegal.com 25/11/21 [25/11/21
ESA?LET‘OPOSQSS' 13%(113511 A%?{Né; Olf}rll))Hgllle IANUJ KUMAR (8744057941  [info@aualegal.com 25/11/21 5/11/21
ESA?LET‘OPO%S(" g)é;SALBI?[?II\III(ARLgEIN‘I]S JANUJ KUMAR 8744057941 [info@aualegal.com 25/11/21 5/11/21
Eg;?LET‘°1'03285' gﬁl{{SIB BANK LTD VS 1, Nuj KUMAR 8744057941 info@aualegal.com 25/11/21 [25/11/21



mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com

District

Case No.

Petitioner Name
Respondent Name

VS

Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

I[EC-DLET-01-~ 82- |AXIS BANK LTD VS s
erm 01-03262 SURENDER SINGH IANUJ KUMAR [8744057941 linfo@aualegal.com 25/11/21 p5/11/21
[EC-DLET-01-03281- [AXIS BANK LTD VS A
boo1 RATTAN LAL JANUJ KUMAR (8744057941 [info@aualegal.com 25/11/21 25/11/21
I[EC-DLET-01-03279- |AXIS BANK LTD VS AM]I] A
Dewm 3279 CHAND JANUJ KUMAR (8744057941 [info@aualegal.com 25/11/21 25/11/21
[EC-DLET-01-03278- [AXIS BANK LTD VS s
e 327 PRIYANK KUMAR JANUJ KUMAR (8744057941 [info@aualegal.com 25/11/21 p5/11/21
[CDLET-01-03274- AXIS L ANK LTD - VSANUJ KUMAR 8744057941 [nfo@aualegal.com bos/11/21  bs/11/e1
I[EC-DLET-01-03273- |AXIS BANK LTD VS A
boo1 ROHIT NAGAR JANUJ KUMAR (8744057941 [info@aualegal.com 25/11/21 25/11/21
[EC-DLET-01-03271- [AXIS BANK LTD V§ s
e 327 PRAVAN RAJ JANUJ KUMAR (8744057941 [info@aualegal.com 25/11/21 25/11/21
ICARS24 FINANCIAL
fg;?LET'°1'°3333' SERVICES PVT LTD VSLALIT PANDEY [9717391663 [lalitpandeyadav@gmail.com |25/11/21  s/11/21
IVIKESH MEHRA
ICARS24 FINANCIAL
ESQ?LET'OI'OS”S‘ SERVICES PVT LTD VS[LALIT PANDEY [9717391663 [lalitpandeyadav@gmail.com  [25/11/21 bs/11/21
IVIKESH MEHRA
ICARS24 FINANCIAL
ESA?LET'OI'O?’”‘)' SERVICES PVT LTD VSLALIT PANDEY |9717391663 [lalitpandeyadav@gmail.com [25/11/21  s/11/21
IVIKESH MEHRA
ICARS24 FINANCIAL
I[EC-DLET-01-03400- [SERVICES PVT LTD V§ . .
ewm SANDEEP SINGHLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com  |25/11/21 25/11/21
ISIKARWAR



mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com

District

Case No.

I[EC-DLET-01-03405-

Petitioner Name
Respondent Name

[TOYOTA FIN. SERVICES

VSAdvocate

Advocate

Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

2021

OLIVE

erm INDIA LTD. VS. MONOJABHA VIJAYAN (9953335792 labhavijayani3@gmail.com 26/11/21 26/11/21
IKR

EC-DLET-01-0n408. [PASH LEASING AND)

e 34 [FINANCE PVT LTD VSACHAL BALYAN[|9897895077 fachalbalyhan2017@gmail.com [26/11/21 26/11/21
ISHAHID KHAN
IDASH LEASING AND

ESA?LET_OI_OMOT FINANCE PVT LTD VSACHAL BALYAN[9897895077 [achalbalyhan2017@gmail.com [26/11/21 26/11/21
ISATPAL SINGH

EC-DLET-01-08404. [PASH LEASING AND)

boot 3404" IRINANCE PVT LTD VSACHAL BALYAN[9897895077 chalbalyhan2017@gmail.com [26/11/21 b6/11/21
IMOHD RAHISUDDIN
[TOYOTA FIN. SERVICES|

gg;?LET_OI_OM%_ INDIA LTD. VS. NITINJABHA VIJAYAN (9953335792 fabhavijayani3@gmail.com 26/11/21 26/11/21
ISHARMA KATKAR
CARS24 FINANCIAL

I[EC-DLET-01-03403- [SERVICES PVT LTD V§ . P

e SURESH KR.LALITPANDEY 9717391663 lalitpandeyadav@gmail.com [26/11/21 26/11/21
IMOHANPURIYA
[TOYOTA FIN. SERVICES|

ESQ?LET_OI_OB‘U} INDIA LTD. VS. MANOJABHA VIJAYAN 9953335792 fabhavijayani3@gmail.com 27/11/21 p7/11/21
IMANIKRAO OKLEKAR
[TOYOTA FIN. SERVICES

ESA?LET_OI_O?"UB_ INDIA LTD. VS. VINODABHA VIJAYAN (9953335792  [abhavijayan1i3@gmail.com 27/11/21 o7/11/21
IADINATH MISHRA
[TOYOTA FIN. SERVICES

fg;?LET'OI"’?"““‘ INDIA LTD. VS. SHRUTIABHA VIJAYAN [9953335792  hbhavijayaniz@gmailcom  |e7/i1/21  fy/11/e1
[TRAVELS

EC-DLET-01-0ad1+. |[CARS24 FINANCIAL

boo1 3415" ISERVICES PVT  LTD[LALIT PANDEY 9717391663 lalitpandeyadav@gmail.com |27/11/21 27/11/21
IHARDEEP JOSHI
ICARS24 FINANCIAL

ESA?LET_OI_OMIG SERVICES PVT  LTD|LALIT PANDEY (9717391663 [lalitpandeyadav@gmail.com [27/11/21 o7/11/21
IPRADEEP KUMAR
ICARS24 FINANCIAL

[EC-DLET-01-03417- |spRyICES  PVT  LTDILALIT PANDEY (9717301663 [lalitpandeyadav@gmail.com |o7/11/21  ly/11/21



mailto:abhavijayan13@gmail.com
mailto:achalbalyhan2017@gmail.com
mailto:achalbalyhan2017@gmail.com
mailto:achalbalyhan2017@gmail.com
mailto:abhavijayan13@gmail.com
mailto:abhavijayan13@gmail.com
mailto:abhavijayan13@gmail.com
mailto:abhavijayan13@gmail.com

District

Case No.

VS

Petitioner Name
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

[EC-DLET-01-03419- (B D CREDITS TD. VS/GAGAN JINDAL o7 /11/21 b /11/21
bo21 SANJAY IN PERSON 7 7
[EC-DLET-01-03424- [M/S ANRFINLEASE PVTRISHAB q Qng
e LTD VS PADAM KUMAR |IGULATI 9873709995  [rishabh.g@live.in 29/11/21 g/11/21
[M/S ANRFINLEASE PVT]
EC-DLET-01-03425- |; 71y yg NITYA NANDRISHAB 0873709995  [rishabh.g@live.in 29/11/21 29/11/21
2021 IGULATI
OJHA
[EC-DLET-01-03426- [M/S ANRFINLEASE PVTRISHAB 3 o
e 34 Ll{D VS BRIJ KISHORE  |GULATI 9873709995  [rishabh.g@live.in 29/11/21 bg/11/21
g o _ [CARS24 FINANCIAL
fgz?LET 01-03418-  |okRVICES PVT LTD VSLALIT PANDEY 9717391663  [lalitpandeyadav@gmail.com  [3o/11/21  Bo/11/21
ISARIK
ICARS24 FINANCIAL
[EC-DLET-01-03429- [SERVICES PVT LTD V§ q g
ewm 3429 BHOOPENDRA PRATAPLALITPANDEY 9717391663 lalitpandeyadav@gmail.com [30/11/21 130/11/21
ISINGH
ICARS24 FINANCIAL
ESA?LET'OI'O?’“O' SERVICES PVT LTD VS[LALIT PANDEY |9717301663 [alitpandeyadav@gmail.com [30/11/21 Bo/11/21
RISHABH JAIN
17 IMS. SARITA BIRBAL,NORTH 12.11.2021
IDISTRICT JUDGE JEAST
éCO%I\;I{NT[)E RCIAL IM/S IIFL FINANCE LTD|
(w.e.f- 20.07.2021) IV/S M/S RAGHAV|VIBHOR
o e [EX-153/2021 ICOLOUR SCAN IMATHUR 9560425989 support@arvlawchamber.com [16.11.2021
18 IMS. NIVEDITA ANII[jShahdara MRS SURINDER KAUR|
ISHARMA, DISTRICT]
IVERMA Vs M/S
PUDES PARSVANATH
(CUMMEESLAD IDEVELOPERS LTD AND|UDIT
ICS (COMM)/446/2021|0RS IGOYAL(P), 9891284940 rungoyal@gmail.com 09-11-2021  08-11-2021
INAHAR TEXTILES
[THROUGH VIKASH Vs
IAVS ENTERPRISES
ICS (COMM)/447/2021THROUGH SANJEEV [Pranay Jain(P), [8527817330 rannayjain@gmail.com 09-11-2021 _ Jo7-11-2021



mailto:rishabh.g@live.in
mailto:rishabh.g@live.in
mailto:rishabh.g@live.in
mailto:support@arvlawchamber.com
mailto:arungoyal@gmail.com
mailto:prannayjain@gmail.com

District

Case No.

Petitioner Name
Respondent Name

VS

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

IOMP (DJAXIS BANK Vs NAMRATAIMAYANK
COMM)/2407/2021 |SHARMA 684 IMAHAJAN(P), 9873347330  |mayank mahajano5@yahoo.cqo9-11-2021 7-11-2021
IOMP (DIAXIS BANK Vs NAMRATAIMAYANK
COMM)/2408/2021 |DWIVEDI 2505 IMAHAJAN(P), 19873347330 |mayank mahajanos@yahoo.cd0o9-11-2021 _ [09-11-2021
IOMP (DIAXIS BANK Vs GURMEETMAYANK
COMM)/2409/2021 |[KAUR 8019 IMAHAJAN(P), 9873347330  Jmayank mahajano5@yahoo.cqo9-11-2021  |09-11-2021
IOMP (DIAXIS BANK Vs RENUMAYANK
COMM)/2410/2021 |GARG 0842 IMAHAJAN(P), (0873347330  |mayank mahajanos@yahoo.cdo9-11-2021 0-11-2021
IOMP (DIAXIS BANK LIMITED VsRAJESH
COMM)/2411/2021 JADESH KUMAR IKUMAR(P), 0873347330 Jmayank mahajanos@yahoo.cqo9-11-2021 _ [09-11-2021
IOMP (DJAXIS BANK Vs MONIKAMAYANK
COMM)/2412/2021 _|SURI 1320 IMAHAJAN(P), 9873347330  |mayank mahajanos@yahoo.cqo9-11-2021 _ [09-11-2021
IOMP (DIAXIS BANK Vs KALEMAYANK
COMM)/2413/2021 _|SINGH 6263 IMAHAJAN(P), (0873347330  |mayank mahajano5@yahoo.cqo9-11-2021 _ |09-11-2021
IOMP (DIAXIS BANK Vs RANVIRIMAYANK
COMM)/2414/2021 _|SINGH SABERWAL 0209 [MAHAJAN(P), [0873347330  |mayank_mahajanos@yahoo.cqo9-11-2021 _ j09-11-2021
IOMP (DJAXIS BANK Vs YASHPALMAYANK
COMM)/2415/2021 _|SINGH 8521 IMAHAJAN(P), (0873347330  |mayank mahajanos@yahoo.cdo9-11-2021 _ j09-11-2021



mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com

District

Case No.

Petitioner Name
Respondent Name

VSAdvocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

IOMP (DJAXIS BANK LIMITED VSRAJESH
COMM)/2416/2021 |AMIT TYAGI IKUMAR(P), 9873347330  |mayank mahajanos@yahoo.cqo9-11-2021 9-11-2021
IOMP (DIAXIS BANK Vs VINODMAYANK
COMM)/2417/2021 _|KUMAR 5460 IMAHAJAN(P), 19873347330 |mayank mahajanos@yahoo.cd0o9-11-2021 _ [09-11-2021
IOMP (DIAXIS BANK Vs SUNEELIMAYANK
COMM)/2418/2021 |[KUMAR GOSWAMI 8200 MAHAJAN(P), (9873347330  |mayank mahajanos@yahoo.cqo9-11-2021  j09-11-2021
IOMP (DIAXIS BANK Vs TUBAMAYANK
COMM)/2419/2021 |[KHAN 2118 IMAHAJAN(P), (0873347330  |mayank mahajanos@yahoo.cdo9-11-2021 0-11-2021
IOMP (DIAXIS BANK Vs MAYANKIMAYANK
COMM)/2420/2021 |SINGH 2676 IMAHAJAN(P), 0873347330  |mayank mahajanos@yahoo.cqo9-11-2021 _ [09-11-2021
IOMP (DJAXIS BANK Vs JSR CARSIMAYANK
COMM)/2421/2021 _|5255 IMAHAJAN(P), 9873347330  |mayank mahajanos@yahoo.cqo9-11-2021 _ [09-11-2021
IOMP (DJAXIS BANK Vs SANJAY [MAYANK
COMM)/2422/2021 [KUMAR 990 IMAHAJAN(P), (0873347330  |mayank mahajano5@yahoo.cqo9-11-2021 _ |09-11-2021
IOMP (DIAXIS BANK Vs VINODMAYANK
COMM)/2423/2021 |KUMAR 4399 IMAHAJAN(P), 9873347330 _ |mayank mahajanos@yahoo.cqo9-11-2021 _ [09-11-2021
IOMP (DIAXIS BANK Vs SUNNYMAYANK
COMM)/2424/2021 |SINGHAL 8268 IMAHAJAN(P), (0873347330  |mayank mahajanos@yahoo.cdo9-11-2021 _ j09-11-2021
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Petitioner Name
Respondent Name

VS

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

IOMP (DIAXIS BANK Vs RAKESHMAYANK
COMM)/2425/2021 |[KUMAR 956 IMAHAJAN(P), 9873347330  |mayank_mahajanos@yahoo.cqo9-11-2021 9-11-2021
IAXIS BANK Vs SEHGAL
IOMP (DINFRASTRUCTURES IMAYANK
COMM)/2426/2021 |LIMITED 2188 IMAHAJAN(P), 0873347330  |mayank mahajanos@yahoo.cqo9-11-2021 _ [09-11-2021
IAXIS BANK LTD Vg
IOMP (IRAJESH KUMARRAJESH
COMM)/2427/2021 |GAUTAM IKUMAR(P), 9873347330 Jmayank_mahajanos5@yahoo.cqo9-11-2021  |09-11-2021
IOMP (DIAXIS BANK LTD VSRAJESH
COMM)/2428/2021 [MANOJ SHARMA IKUMAR(P), 9873347330 |mayank_mahajanos@yahoo.cqo9-11-2021 0-11-2021
IOMP (DIAXIS BANK Vs ANKURMAYANK
COMM)/2429/2021 [VERMA 2215 IMAHAJAN(P), 0873347330  |mayank mahajanos@yahoo.cqo9-11-2021 _ [09-11-2021
IOMP (DIAXIS BANK Vs DEEPAKIMAYANK
COMM)/2430/2021 |KUMAR 539 IMAHAJAN(P), 9873347330  |mayank mahajanos@yahoo.cqo9-11-2021 _ [09-11-2021
IOMP (DIAXIS BANK LTD VsMAYANK
COMM)/2431/2021 |GYANENDRA SINGH IMAHAJAN(P), (0873347330  |mayank mahajano5@yahoo.cqo9-11-2021 _ |09-11-2021
IOMP (IJAXIS BANK LTD VSRAJESH
COMM)/2432/2021 |DIVYA PANDEY IKUMAR(P), 9873347330 Jmayank_mahajanos@yahoo.cqo9-11-2021 _ |09-11-2021
IOMP (DIAXIS BANK LTD VSRAJESH
COMM)/2434/2021 |SATISH BHATI IKUMAR(P), 9873347330 Jmayank_mahajanos@yahoo.cd12-11-2021 12-11-2021
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District

Case No.

VS

Petitioner Name
Respondent Name

SH VIDUR MALIK Vg

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

IDELHI NAGRIK|

SEHKARI BANK LTD(GANESH
ICS (COMM)/464/2021THROUGH CHAIRMAN | KUMAR(P), 9810771535 nishantganesh@yahoo.co.in _ [18-11-2021  18-11-2021
IOMP (I)JAXIS BANK Vs RAVINAIMMAYANK
COMM)/2436/2021 |[SHAH IMAHAJAN(P), 19873347330  |mayank mahajano5@yahoo.cdi8-11-2021 18-11-2021

19 IMS. SUKHVINDER|Shahdara
|IKAUR DJ COMM - o2

IOMP (DIAXIS BANK Vs ZULQAR [MAYANK
COMM)/2403/2021 [NAIM 6211 IMAHAJAN(P), 9873347330  |mayank_mahajanos@yahoo.cqo8-11-2021  |08-11-2021
IOMP (DAXIS BANK LTD VsRAJESH
COMM)/2405/2021 |AMAN KUMAR IKUMAR(P), 0873347330 Jmayank_mahajano5@yahoo.cqo8-11-2021  |08-11-2021
OMP (DAXIS BANK LTD VSRAJESH
COMM)/2402/2021 |KAPIL BHATI IKUMAR(P), 0873347330 Jmayank_mahajanos@yahoo.cqo8-11-2021  |08-11-2021
IOMP (DIAXIS BANK LTD VsRAJESH
COMM)/2401/2021 [YATIN ARORA IKUMAR(P), 9873347330 Jmayank_mahajanos@yahoo.cqo8-11-2021 8-11-2021
IOMP (DAXIS BANK LTD VsRAJESH
COMM)/2392/2021 |SACHIN KUMAR IKUMAR(P), 9873347330 Jmayank_mahajanos@yahoo.cqo8-11-2021 8-11-2021
OMP (DAXIS BANK LTD VSRAJESH
COMM)/2399/2021 |[FARDEEN IKUMAR(P), 0873347330 Jmayank_mahajano5@yahoo.cqo8-11-2021  |08-11-2021
OMP (DAXIS BANK LTD VsRAJESH
COMM)/2396/2021 |SAKEEL IKUMAR(P), 0873347330 Jmayank_mahajanos@yahoo.cqo8-11-2021  |08-11-2021
OMP (DIAXIS BANK Vs SANJEET]MAYANK
COMM)/2393/2021 | KUMAR YADAV 151 IMAHAJAN(P), 9873347330  Jmayank_mahajano5@yahoo.cqo8-11-2021 8-11-2021
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District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

IOMP (DJAXIS BANK Vs JSR CARSMAYANK
COMM)/2398/2021 6394 IMAHAJAN(P), 19873347330  |mayank mahajanos@yahoo.cqo8-11-2021 _ [08-11-2021
OMP (DJAXIS BANK Vs PRIYANKAMAYANK
COMM)/2395/2021 [MEHTA 6258 IMAHAJAN(P), [90873347330  |mayank mahajanos@yahoo.cqo8-11-2021  08-11-2021
lOMP (IJAXIS BANK Vs NITINMAYANK
COMM)/2394/2021 |[VIJAYRUN 191 IMAHAJAN(P), 9873347330  |mayank mahajanos@yahoo.cqo8-11-2021  [08-11-2021
IOMP (DIAXIS BANK Vs AAKASHMAYANK
COMM)/2385/2021 |SAXENA 3854 IMAHAJAN(P), 9873347330  |mayank_mahajanos@yahoo.cqo8-11-2021 8-11-2021
IOMP (DIAXIS BANK Vs SAHIJMAYANK
COMM)/2389/2021 |GUPTA 578 IMAHAJAN(P), 9873347330  |mayank mahajanos@yahoo.cqo8-11-2021 _ 08-11-2021
OMP (DJAXIS BANK LIMITED VsRAJESH
COMM)/2391/2021 |RICHA DABAS IKUMAR(P), 0873347330 Jmayank_mahajano5@yahoo.cqo8-11-2021  |08-11-2021
lOMP (IJAXIS BANK LTD VSRAJESH
COMM)/2433/2021 |[RAJVIR IKUMAR(P), 0873347330 Jmayank_mahajanos@yahoo.cdq12-11-2021 12-11-2021
IAXIS BANK LTD Vg
IOMP (DISUSEEL KUMARRAJESH
COMM)/2435/2021 |AWASTHIAM IKUMAR(P), 0873347330  Jmayank mahajanos@yahoo.cdi5-11-2021 15-11-2021
IM/S SADASHIV|
I[ENTERPRISES Vs
IMOUNTAIN STEEL PVTAADIL  SINGH]
ICS (COMM)/452/2021|LTD IBOPARAI(P), 9999190092 hadilsingbopari@gmail.com _ |11-11-2021 11-11-2021
IVATSAL ~ MITTAL  VSVINAY
ICS (COMM)/472/2021|LALAN KUMAR MISHRA KUMAR(P), 9953587340  [lewpritatichlegal@gmail.com [20-11-2021  |20-11-2021
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Case No.

Petitioner Name VS
Respondent Name

SMT SUMAN JAIN Vs

Advocate

IRANJAN

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

IBUCKBOX IDINESH
ICS (COMM)/485/2021TEHNOLOGIES PVT LTD [DOSHI(P), 011312145 vismey@buckboxtech 23-11-2021  [23-11-2021
KOTAK MAHINDRA]
IBANK LTD Vs NEERAJ
IEX/237/2021 IMEHTA |Ankur Katyal(P), [9811809439 ankurkatyal @asklegal.co.in 09-11-2021  |09-11-2021
IKOTAK MAHINDRA|
IBANK LTD Vs AJAYPAL
[EX/238/2021 ISINGH BHANDARI |Ankur Katyal(P), [9811809439 lankurkatyal @asklegal.co.in 09-11-2021  j09-11-2021
IKOTAK MAHINDRA|
IPRIME LTD Vs RAMAKUSHAL
[EX/241/2021 IVERMA IKUMAR(P), 9958724670  |kushalkumar@eudililegal. 18-11-2021  18-11-2021
ICARS 24 SERVICES PVT|LALIT
[EX/245/2021 ILTD Vs VERMA MOTORS [PANDEY(P), 9717391663 lalitpandeyyadva@gmail.com [23-11-2021 _ |23-11-2021
[RAJEEV
HDFC BANK LTD VsKUMAR
EX/254/2021 IMANOJ KUMAR JAIN IRANJAN(P), 9311022100 rajeevandcompney@gmail.comj02-12-2021 _ |02-12-2021
lOMP (IJAXIS BANK Vs MANOJMAYANK
COMM)/2404/2021 [KUMAR KADAM 0606  [MAHAJAN(P), [0873347330  |mayank mahajanos@yahoo.cqo8-11-2021 8-11-2021
IOMP (DAXIS BANK LTD VSRAJESH
COMM)/2406/2021 |[KAJAL RAI IKUMAR(P), 9873347330 mayank _mahajanos@yahoo.cqo8-11-2021 8-11-2021
IOMP (DIAXIS BANK Vs PUNEETMAYANK
COMM)/2400/2021 |GARG 576 IMAHAJAN(P), [90873347330  |mayank mahajanos@yahoo.cqo8-11-2021  |08-11-2021
lOMP (IJAXIS BANK Vs PRAPTIMAYANK
COMM)/2397/2021 [2819 IMAHAJAN(P), [0873347330  Jmayank mahajano5@yahoo.cqo8-11-2021 _ |08-11-2021
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District

Case No.

Petitioner Name
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VS

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

IOMP (DAXIS BANK Vs PARULJMAYANK
COMM)/2387/2021 _|GARG 1441 IMAHAJAN(P), 19873347330  |mayank mahajanos@yahoo.cqo8-11-2021 _ [08-11-2021
OMP (DIAXIS BANK Vs USMANMAYANK
COMM)/2386/2021 |5123 IMAHAJAN(P), [90873347330  |mayank mahajanos@yahoo.cqo8-11-2021  08-11-2021
lOMP (IJAXIS BANK Vs GANGAMAYANK
COMM)/2388/2021 |RAM SAGAR 4174 IMAHAJAN(P), 9873347330  |mayank mahajanos@yahoo.cqo8-11-2021  [08-11-2021
IOMP (DIAXIS BANK LIMITED VsRAJESH
COMM)/2390/2021 [VIKRAM SINGH IKUMAR(P), 9873347330 Jmayank_mahajanos@yahoo.cqo8-11-2021 8-11-2021
20 ISH. VINOD KUMARNorth-West
IDISTRICT JUDGH
(COMMERCIAL)
|21 IMS. BARKHA INORTH INOT INOT INOT MENTIONED AS
IGUPTA, DJ(COMM) IMENTIONED |MENTIONED [SINGLE PAGE IS RECIEVED|
IAS SINGLEAS SINGLETHROUGH MAIL
IPAGE ISPAGE IS
RECIEVED RECIEVED
THROUGH [THROUGH
HDFC BANK LTD. vsMAIL MAIL
TANISH NARAYN|
[EX./503/2021 IMISHRA 10-11-2021 8-11-2021
INOT INOT INOT MENTIONED AS
IMENTIONED |MENTIONED [SINGLE PAGE IS RECIEVED
IAS SINGLEAS SINGLETHROUGH MAIL
IPAGE ISPAGE IS
RECIEVED RECIEVED
THROUGH THROUGH
IMAIL IMAIL
IHDFC BANK LTD. Vg
[EX./504/2021 IALKA NEERAJPANCHAL 10-11-2021 j08-11-2021
INOT INOT INOT MENTIONED AS
IMENTIONED |MENTIONED [SINGLE PAGE IS RECIEVED|
IAS SINGLEAS SINGLETHROUGH MAIL
IPAGE ISPAGE IS
IRECIEVED RECIEVED
THROUGH [THROUGH
IMAIL IMAIL
IOMP (DIPEEJAY FINANCE CO|
COMM.)/20/2021 ILTD Vs VIJAY SINGH [17-11-2021 10-11-2021
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Petitioner Name
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VS

Advocate

Advocate
Nobile
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Advocate email id
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Registration filing

INOT INOT INOT MENTIONED Af|
IMENTIONED |MENTIONED [SINGLE PAGE IS RECIEVED|
IAS SINGLEAS SINGLETHROUGH MAIL
IPAGE ISPAGE IS
RECIEVED RECIEVED
[THROUGH [THROUGH
IMAIL IMAIL
IOMP (DIPEEJAY FINANCE CO
(COMM.)/21/2021 ILTD Vs RAKESH BHATIA 17-11-2021 10-11-2021
INOT INOT INOT MENTIONED AS
IMENTIONED |[MENTIONED [|SINGLE PAGE IS RECIEVED
IAS SINGLEAS SINGLETHROUGH MAIL
IPAGE ISPAGE IS
RECIEVED RECIEVED
THROUGH [THROUGH
IMAIL IMAIL
ICS ICANARA BANK Vs SH
(COMM.)/416/2021 [VICKY 27-11-2021 17-11-2021
22 ISH. HARISH[South-West 0213664289 1.11.2021 28.09.2021
IDUDANI, DJ
(COMMERCIAL) )
[navkumar48@gmail.com
[M/S A B SQUARE
[FACILITY VS M/S STARINAVEEN
ICS COMM. 283/2021 |SALONS P. LTD. IKUMAR
0810075779 01.11.2021 25.10.2021
INDIAN BANK  M/S sanjeevguptagi@gmail.com
[RADHEY SHYAM‘ ANJEEV
ICS COMM. 285/2021 |[AGENCY UMAR
0810075779 01.11.2021 25.10.2021
sanjeevguptag1@gmail.com
[INDIAN BANK VS M/SSANJEEV
ICS COMM. 286/2021 |[MEDVISION INDIA IKUMAR
0810075779 01.11.2021 25.10.2021
sanjeevguptagi@gmail.com
[INDIAN BANK VS M/SSANJEEV
ICS COMM. 287/2021 |[SHERYANSH PUROTECH|[KUMAR
0911110931 12.11.2021 20.09.2021
Imohan.s@micpartners.in
[PUNJAB NATIONAL
ICS COMM. 292/2021 [BANK VS DEEPAK JAIN [MOHAN .S
09011110931 12.11.2021 18.09.2021
IPUNJAB NATIONAI Imohan.s@micpartners.in
[BANK VS SMT. ARCHANA|
ICS COMM. 293/2021 |[KHARBANDA IMOHAN . S
0911110931 12.1.2021 17.09.2021
IPUNJAB NATIONAL mohan.s@micpartners.in
[BANK VS KAMAL
ICS COMM. 294/2021 [SHARMA IMOHAN .S.




District

Case No.

Petitioner Name
Respondent Name

VSAdvocate

Advocate

Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

VS M/S SHRI KARN]
[SOLUTION

CHAMBERS OH
LAW

support@arvlawchambers.com

0818404186 15.11.2021 02.11.2021
JALOKMPI@GMAIL.COM
INAINITAL BANK VS
ICS COMM. 296/2021 |GOVIND PANDIT ALOK MOHAN
0818404186 15.11.2021 02.11.2021
JALOKMPI@GMAIL.COM
INAINITAL BANK VS
ICS COMM.. 297/2021 |GOVIND PANDIT ALOK MOHAN
0810236867 15.11.2021 02.11.2021
contactus@akjlaw.in
INAINITAL BANK V§
ICS COMM. 298/2021 |JAMBUZ KUMAR ALOK MOHAN
22377840 £4.11.2021 17.11.2021
ISTATE BANK OF INDIA sagarandsagar@live.com
VS MITTALSAGAR &
ICS COMM. 309/2021 |[ENTERPRISES SAGAR
[EX CIVIL- 381/2021 |[CHOLAMANDLAM RAHUL 8376049807 1.11.2021 27.10.2021
[INVESTMENT VSBHARDWAJ
ISANDEEP YADA V IABC@YAHOO.COM
[EX CIVIL- 384/2021 [HDFC BANK VSMANISH 0650810426 11.11.2021 01.11.2021
|[KULDEEP SINGH VERMA
Imsvermachambers@gmail.co
Im
[EX CIVIL- 389/2021 |HDFC BANK VS SARITAAMITA KUMARIP311851166 12.11.2021 08.11.2021
[TTWARI
gurmeet@gbalawoffices.com
[EX CI VIL- 404/2021 |M/S HIVELOOP CAPITAJARV 11-41759900 23.11.2021 16.10.2021
[PRIVATE LTD. VS M/SCHAMBERS OH
[JAI MAA DURGA STORE [LAW support@arvlawchambers.com
[EX CIVIL- 402/2021 [M/S IIFL FINANCE LTDJARV 011-41759900 23.11.2021 11.11.2021
VS M/S HEMANT|ICHAMBERS OH
[KAUSHIK LAW support@arvlawchambers.com
[EX CIVIL- 401/2021 |M/S IIFL FINANCE LTDJ{ARV jo11-41759900 23.11.2021 11.10.2021
VS M/S PMICHAMBERS OH
INTERNATIONAL LAW support@arvlawchambers.com
[EX CIVIL- 400/2021 [M/S IIFL FINANCE LTDJARV 011-41759900 23.11.2021 [11.10.2021




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

[EX CIVIL- 399/2021 |[M/S IIFL FINANCE LTDJARV jo11-41759900 £3.11.2021 11.10.2021
VS M/S KAMAL KUMAR [CHAMBERS OH
LAW support@arvlawchambers.com
[EX CIVIL- 403/2021 |[M/S IIFL FINANCE LTDJARV o11-41759900 £3.11.2021 11.10.2021

VS M/S  SURENDRAICHAMBERS OH

[TRAIDNG COMPANY  |[LAW support@arvlawchambers.com

[EX CIVIL- 407/2021 [M/S GAMBIT LEASINGVIKAS DEEP 7838963403 £3.11.2021 13.10.2021
VS PARDEEP KAUR
[LAWVIKAS99@GMAIL.COM
[EX CIVIL- 406/2021 |[M/S GAMBIT LEASINGVIKAS DEEP 7838963403 23.11.2021 04.06.2021

VS SMT. KAMLESH
[LAWVIKAS99@GMAIL.COM

Total number of Cases e-filed during the month 883
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